
BEFORE 
THE CENTRAL ELECTRICITY REGULATORY COMMISSION 

NEW DELHl 
IN THE MATTER OF: Approval under Regulation-86 of CERC (Conduct of Business) 
Regulations'l999 and CERC (Terms and Conditions of Tariff) Regulations'2009 for 
determination of Transmission Tariff for Assets associated with Vindhyachal IV & Rihand 
I11 (1000 MW) Generation ~roject(~roup-3) in Western & Northern Region for tariff block 
2009-14 period.period. 
PETITIONER 
Power Grid Corporation of India Ltd. (Govt. of India undertaking) 
Registered office: B-9, Qutab Institutional Area, Katwaria Sarai, New Delhi 1 10 0 16 
Corporate office: "Saudamini" ,Flat 110.2, Seci0r~29, Gwgaoii -122 331. ( Hzryma) 
Power Grid corporation bf India Ltd., the petitioner in the matter, is filing petition under 
Regulation-86 for The Period From DOC0 To 3 1.3.2014. 

In terms of Regulation 3(2) of the Central Electricity Regulatory Commission (Procedure for 
making of application for determination of tariff, publication of the application and other 
related matters) Regulations, 2004, copy of complete tariff application is hereby served to 
the respondents (beneficiaries of Western Region and Northern Region), for information 
and necessary action in the matter. . . 

The tariff application is hereby served through-the nodal officers of the respondents for CERC 
matters, on the addresses as mentioned below: 

ADDRESSES OF NODAL OFFICERS 

MEMO OF PARTIES 

BOWER GRID CORPORATION OF INDIA LTD. 

VERSUS 

1. Manaqinq Director ' 

Madhya Pradesh Power Trading Co. Ltd. 
ShaMi Bhawan, Rampur 

Jabalpur - 482 008 
'7. 

2. Secretary (Finance) . 

Electricity Department 
Power House Building, 2nd floor, 
Administration of Daman & Diu 
Daman - 396 210 



3. Chairman 
Gujarat Urja Vikas Nigam Ltd., 

Sardar Patel Vidyut Bhawan, 
Race Course, 
Vadodara-390 007 

4. Chief Ennineer (Electrical) 
8 

Electricity Department 

Govt. of Goa, Vdyut Bhawan, 
Near Mandvi Hotel, 
Panaji,Goa - 403 001 

5. Secretarv (Power) . 

Elactieitj Cepafiizen: 
Administration of Dadra Nagar Haveli 
U.T., Silvassa - 396 230 

6. Chief Enqineer (Power Purchase Cell) 
Maharashtra State Electricity Distribution Co. Ltd. 
5' Floor,Prakehgad, 
Plot No.9, Anant Kanekar Marg, 

Bandra(East), Mumbai - 400 051 

7. Chairman 
Chhatisgarh State Electicity Board 
 under Nagar, Dangania, Raipur 
Chhatisgarh-492013 

8. 'The Manaqinq Director, 
Madhya Pradesh Audyogik Kandra 
Vikas Nigam (Indore) Ltd. 
3/54, Press Complex, Agra-Mumbai Road, 
lndore -452 008. 

9. Chief Engineer ( System Operation) 
Himachal Pradesh State Electricity Board - - .  
Vidyut Bhawan, -- P 

Shimla - 171 004 (H.P) 



10. Chief Engineer 
JPP&R-Interstate Billing) 
Punjab State Power Corporation Limited 
Thermal Shed TIA 
Near 22 Phatak 
Patiala - 147 001 

11. Chief Engineer 
Haryana Power Purchase Centre, IInd Floor, 
Shakti Bhawan, Sector-6, Panchkula - 134 109 

12. Chief Engineer ( Comr?..ercial& Survcy Wing 1 - 
Power Development Deptt. 
Janipura Grid Station, 
Jammu (Tawi) 180 007 

13. Director~Commercial), Transmission 
Power Purchase Agreement Directorate 

. . 
Uttar Pradesh Power Corporation Ltd. 

'- 

10th Floor, Shakti Bhawan Extn. 14, Ashok Marg, Lucknow - 226 001 

14. The Chairman 
Delhi Transco Ltd. 
Shakti Sadan 
Kotla Road (near ITO). New Delhi-110 002 

15. Chief Engineer 
Chandigarh Administration 
Sector -9, Chandigarh-160009 

16. The Chairman 
UTTARAKHAND POWER CORPORATION LTD. 
URJA BHAWAN, KANWALI ROAD 
DEHRADUN-248001. 8-  

17.. The Chief Engineer (RPCC) 
Rajasthan Power Procurement Centre. 
Vidyut Bhawan, Janpath, Jaipur-302005 , - 

0 - -- P 

18. The Dy. Chief Engineer (RPCC) 
Ajmer Vidyut Vitran Nigarn Ltd 
400 KV GSS Building 
Ajmer Road, Heerapura, Jaipur - 302024 



19. The Superintending Engineer (RPCC) 
Jodhpur Vidyut Vitran Nigam Ltd 
400 KV GSS Building, Ajmer Road, Heerapura, Jaipur- 302024 

20. The Superintending Engineer (RPCC) 
Jaipur Vidyut Vitran Nigam Ltd 
400 KV GSS Building 
Ajmer Road, Heerapura, Jaipur- 302024 

2 1. Chief Electrical Distribution Engineer 
- Northern Central Railway 

Allahabad- 2 1 1033 . 

22. Ch Manager (Power Purchase) 
BSES YAMUNA POWER LTD 

Shakti Kiran Building, Karkardooma, 

23. Asst. Vice President ( Power Management Group ) 
BSES Rajdhani Power Ltd, 
2nd Floor, B - block 
Nehru Place, ~ e w  Delhi- 1 1001 9 

24. Manager Power Procurement and Commercial 
North Delhi Power Ltd, 
Power Trading & Load Dispatch Group 
Cennet Building, 
Adjacent To 66/11 Kv Pitampura-3 
Grid Building, Near PP Jewellers 
PITAMPURA, NEW DELHI - 1 10034 

25. The Chairman 
New Delhi Municipal Council 
Palika Kendra, Sansad Marg, 
NEW DELHI-110002 

Kindly acknowledge the receipt. 
PETITIONER 

-- C - - -1PO.Wm GRID COWORBTION OF INDIA LTD. 
REPRESENTED BY 

q4. 4b *- 
S. S. Raju 

Dy. GENERAL MANAGER (COMMERCIAL) 



BEFORE 

THE CENTRAL ELECTRICITY REGULATORY COMMISSION 

NEW DELHI - 

PETITION FOR 

APPROVAL OF TRANSMISSION TARIFF FOR 

Assets under Vindhyachal IV & Rihand 111 (1000 MW)(Group-3) Generation Project 
in Western & Northern Region for tariff block 2009-14 period. 

PETITION NO. : ... ... .. . . . . . .. . . . . .. 

TARIFF BLOCK : 2009 - 2014 

- -~ ~~ ~ ~ - 

POWER GRID CORPORATION OF INDIA LTD. 

REGISTERED OFFICE 
B-9, QUTAB INSTITUTIONAL AREA, K A T W M A  S A M ,  

NEW DELHI - 110 016 

CORPORATE CENTRE 
66SAUDAMINI", PLOT NO-2, SECTOR-29, 

GURGAON-122 001 (HARYANA) 
EPABX : 0124-2571 700 TO 719, FAX ~012.4-2571989 

- - - -  -- C 



BEFORE 
THE CENTRAL ELECTRICITY REGULATORY COMMISSION - NEW DELHI 

PETITION NO.: .......... 
IN THE MATTER OF: Approval under Regulation-86 of CERC (Conduct of Business) Regulations' 1999 
and CERC (Terms and Conditions of Tariff) Regulations92009 for determination of Transmission Tariff 
for Assets associated with Vindhyachal IV & Rihand I11 (1000 MW) Generation Project(group-3) in 
Western & Northern Region for tariff block 2009-14 period. 

Power Grid Corporation of India Ltd. 
(Govt. of India undertaking) 
Registered office: B-9, Qutab Institutional Area, 
Katwaria Sarai, New Delhi 1 10 0 16 and 
Corporate office: "Saudamini" ,Plot no.2, 
Sector-29, Gurgaon - 122 00 1. ( Haryana) 

MADHYA PRADESH POWER TRADING COMPANY LTD. --- RESPONDENTS 
SHAKTI BHAWAN, RAMPUR 
JABALPUR - 482 008 
REPRESENTED BY ITS MD 
And Others 

INDEX 

Gurgaon 
Dated:aq. 10.2013 

Filed by 
Power Grid Corporation of India Ltd. 

Represented by 

fm) I .s, ~ y .  ~e-r.1 Manager 
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Schematic line diagram for the project 
Copy of extract nf 1 1" WRPC meeting and 13" NRPC 
dated 26.06.2009 
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Documents justifying delay in anticipated 
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BEFORE 
THE CENTRAL ELECTRICITY REGULATORY COMMISSION 

NEW DELHI 
............... FILE NO: 

PETITION NO.: .......... 

IN THE MATTER OF: Approval under Regulation-86 of CERC (Conduct of Business) Regulations' 1999 
and CERC (Terms and Conditions of Tariff) Regulations'2009 for determination of Transmission Tariff 
for Assets associated with Vindhyachal IV & Rihand I11 (1000 MW) Generation Project(group-3) in 
Western & Northern Region for tariff block 2009-1 4 period. 

Power Grid Corporation of India Ltd. ---PETITIONER 
(Govt . of India undertaking) 
Registered office: B-9, Qutab Institutional Area, 
Katwaria Sarai, New Delhi 1 10 01 6 and 
Corporate office: "Saudarnini" ,Plot no.2, 
Sector-29, Gurgaon - 122 00 1. ( Haryana) 
MADHYA PPADESH POWER TRADING COMPANY LTD. 
SHAKTI BHAWAN, RAMPUR 
JABALPUR - 482 008 
REPRESENTED BY ITS MD 
And Others 

The Secretary 
Central Electricity Regulatory Commission 
New Delhi. 1 10 00 1 
Sir, 

The application filed under Regulation 86 of CERC (Conduct of Business) Regulation, 1999 and 
CERC (Terms and Conditions of Tariff) Regulations'2009 for determination of Transmission tariff from 
DOC0 to 3 1.03.2014 may please be registered. 

Filed by 
Power Grid Corporation of India Ltd. 

- . - Represented by 

G urgaon 
Dated:q10.2013 

+EL- 
S. S. Raju 

Dy. General Manager (Commercial) 

; , .  

, . 

8 



BEFORE 
THE CENTRAL ELECTRICITY REGULATORY COMMISSION 

NEW DELHI 
FILE NO: ............... 

.......... PETITION NO.: 
IN THE MATTER OF: Approval under Regulation-86 of CERC (Conduct of Business) Reg~lations'~l999 
and CERC (Terms and Conditions of Tariff) Regulations'2009 for determination of Transmission Tariff. 
for Assets associated with Vindhyachal IV & Rihand 111 (1000 MW) Generation Project(group-3) in 
Western & Northern Region for tariff block 2009-1 4 period. 

Power Grid Corporation of India Ltd. ---PETITIONER 
(Govt. of India undertaking) 
Registered office: B-9, Qutab Institutional Area, 
Katwaria Sarai, New Delhi 110 016 and 
Corporate office: "Saudamini" ,Plot no.2, 
Sector-29, Gurgaon - 122 00 1. ( Haryana) 
MADHYA PRADESH POWER TRADING COMPANY LTD. 
SHAKTI BHAWAN, RAMPUR 
JABALPUR - 482 008 
REPRESENTED BY ITS MD 
And Others 

MEMO OF PARTIES 

POWER GRID CORPORATION OF INDIA LTD. 

VERSUS 

1. MADHYA PRADESH POWER TRADING COMPANY LTD. 
SHAKTI BHAWAN, RAMPUR 
JABALPUR - 482 008 
REPRESENTED BY ITS MD 

2. MAHARASHTRA STATE ELECTRICITY DISTRIBUTION CO. LTD. 
PRAKASHGAD, 4TH FLOOR 
ANDHERI (EAST), MUMBAI - 400 052 
REPRESENTED BY ITS MD 

3. GUJARAT URJA VIKAS NIGAM LTD. 
SARDAR PATEL VIDYUT BHAWAN, 
RACE COURSE ROAD 
VADODARA - 390 007 



REPRESENTED BY ITS CHAIRMAN 

ELECTRICITY DEPARTMENT 
GOVT. OF GOA 
VID WT BHAWAN, PAN~JI :  
NEAR MANDVI HOTEL, GOA - 403 001 

REPRESENTED BY ITS CHIEF ENGINEER (ELECTRICAL) 

ELECTRICITY DEPARTMENT 
ADMINISTRATION OF DAMAN & DIU 
DAMAN - 396 210 
REPRESENTED BY ITS SECRETARY (FIN.) 

ELECTRICITY DEPARTMENT 
ADMINISTRATION OF DADRA NAGAR HAVELI 
U.T., SILVASSA - 396 230 
REPRESENTED BY ITS SECRETARY (FIN.) 

CHHATTISGARH STATE ELECTRICITY BOARD 
P.0 .SUNDER NAGAR, DANGANIA, RAIPUR 
CHHATIS GAARH-4920 1 3 
REPRESENTED BY ITS CHAIRMAN 

MADHYAPRADESH AUDYOGIK KENDRA 
VIKAS NIGAM (INDORE) LTD. 
3/54., PRESS COMPLEX, AGRA-BOMBAY ROAD, 
INDORE-452 008 

RAJASTHAN RAJYA VIDYUT PRASARAN NIGAM LIMITED 
VIDYUT BHAWAN, VIDYUT MARG, JAIPUR - 302 005 - 

REPRESENTED BY ITS CHAIRMAN & OTHERS 

AJMER VIDYUT VITRAN NIGAM LTD 
400 KV GSS BUILDING ( GROUND FLOOR), AJMER ROAD, 
HEERAPURA, JAIPUR. 
REPRESENTED BY ITS MANAGING DIRECTOR & OTHERS 

JAIPUR VIDYUT VITRAN NIGAM LTD 
400 KV GSS BUILDING ( GROUND FLOOR), AJMER ROAD, 
HEERAPURA, JAIPUR. 
REPRESENTED BY ITS MANAGING DIRECTOR & OTHERS 

JODHPUR VIDYUT VITRAN NIGAM LTD 
400 KV GSS BUILDING ( GROUND FLOOR), AJMER ROAD, 
HEERAPURA, JAIPUR. 
REPRESENTED BY ITS MANAGING DIRECTOR & OTHERS 



13. HIMACHAL PRADESH STATE ELECTRICITY BOARD 
VIDYLJT BHAWAN 
KUMAR HOUSE COMPLEX BUILDING I1 
SHIMLA- 17 1 004 
REPRESENTED BY ITS CHAIRMAN 

14. PUNJAB STATE ELECTRICITY BOARD 
THE MALL, PATIALA - 147 00 1 
REPRESENTED BY ITS CHAIRMAN 

15. HARYANA POWER PURCHASE CENTRE 
SHAKTI BHAWAN, SECTOR-6 
PANCHKULA (HARYANA) 134 109 
REPRESENTED BY ITS S.E. 1 C & R- 1 

16. POWER DEVELOPMENT DEPTT. 
GOVT. OF JAMMU & KASHMIR 

SECRETARIAT, JAMMU 
REPRESENTED BY ITS COMMISSIONER 

17. LTTTAR PRADESH POWER CORPORATION LTD. 
(FORMARLY UTTAR PRADESH STATE ELECTRICITY BOARD) 
SHAKTI BHAWAN, 14, ASHOK MARG 
LUCKNOW - 226 001 
REPRESENTED BY ITS CHAIRMAN 

18. DELHI TRANSCO LTD 

SHAKTI SADAN, KOTLA ROAD, 

NEW DELHI- 1 10 002 
REPRESENTED BY ITS CHAIRMAN 

19. BSES YAMUNA POWER Ltd, 

BSES BHAWAN, NEHRU PLACE, 

NEW DELHI. 
REPRESENTED BY ITS CEO 

20. BSES RAJDHANI POWER Ltd, 

BSES BHAWAN, NEHRU PLACE, 

NEW DELHI 
REPRESENTED BY ITS CEO 

21. NORTH DELHI POWER Ltd, 

POWER TRADING & LOAD DISPATCH GROUP 

CENNET BUILDING, 



ADJACENT TO 6611 1 kV PITAMPURA-3 

GRID BUILDING, NEAR PP JEWELLERS 

PITAMPURA, NEW DELHI - 1 10034 
REPRESENTED BY ITS CEO 

22. CHANDIGARH ADMINISTRATION 
SECTOR -9, CHANDIGARH. 
REPRESENTED BY ITS CHIEF ENGINEER 

23. UTTARAKHAND POWER CORPORATION LTD. 
8 

URJA BHAWAN 
KANWALI ROAD - - 
DEHRADUN. 
REPRESENTED BY ITS MANAGING DIRECTOR 

24. NORTH CENTRAL RAILWAY 
A T T  A T T A ~ A ~  
ALLIIKL3DAU. 

REPRESENTED BY C H E F  ELECTRICAL DISTRIBUTION ENGINEER 

25. NEW DELHI MUNICIPAL COUNCIL , 

PALIKA KENDRA, SANSAD MARG, 
NEW DELHI- 1 10002 
REPRESENTED BY CHAIRMAN 

- -  RESPONDENTS 

Filed by 
Power Grid Corporation of India Ltd. 

Represented by 

* S. S. Raju 

Gurgaon 
Dated:%y .10.2013 

Dy. General Manager (Commercial) 
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BEFORE 
8 THE CENTRAL ELECTFUCITY REGULATORY COMMISSION 

NEW DELHI 
FILE NO: ............... 

Ii PETITION NO.: 

IN THE ATTER OF: Approval under Regulation-86 of CERC (Conduct of Business) Regulations' 1999 
and CER c (Terms and Conditions of Tarif?) Regulations'2009 for determination of Transmission Tariff 

Asse& 
associated with Vindhyachal IV & Rihand I11 (1000 M'h? Generation Projeci(group-3) in 

Western Northern Region for tariff block 2009- 14 period. 

B Power Grid Corporation of India Ltd. ---PETITIONER 
( G o 1  of India undertaking) 

Regi ered office: B-9, Qutab Institutional Area, 
Katw ia Sarai, New Delhi 1 10 016 and C Corp rate office: "Saudarnini" ,Plot no.2, 
Sect -29, Gurgaon -1 22 00 1. ( Haryana) Y 

YA PRADESH POWER TRADING COMPANY LTD. 
BHAWAN, RAMPUR 

And Others 

# Affidavit verifying the Petition 
I, S. S. aju, SIO Shri S. B. Raju, working as Deputy General Manager (Commercial) in the Powergrid 



Corporation of India Ltd., having its registered Office at B-9, Institutional Area, Katwaria Sarai, New Delhi- 
1 10 0 16, do hereby solemnly affirm and state as under:- 

1. I am the Dy. General Manager (Commercial) of Power Grid Corporation of India Ltd., the 
representative of the Petitioner in the above matter, and am duly authorized to make this affidavit. 

2. I submit that the enclosed tariff Petition is being filed for determination of tariff for Assets 
associated with ~ i n d h ~ a c h a l  IV & Rihand 111 (1000 MW) Generation Project(Group-3) in 
NorthedWestern Region for tariff block 2009- 14 period. 

3. I submit that no other tariff Petition except this Petition has been filed directly or indirectly for 
approval of tarifcfor Assets associated with Vindhyachal IV & Rihand I11 (1000 MW) Generation 
Proj ect(Group-3) in NorthernlWestern Region for tariff block 2009- 14 period. - 

4. The statements made in the tariff Petition herein are based on petitioner company's official records 
maintained in the ordinary course of business and I believe them to be true and correct. 

5. The documents attached with the petition are legible copies and duly attested by me. 

5- U9.m 
(DEPONENT) 

VERIFICATION 

< 
Solemnly affirmed at Gurgaon on this &q day of October' 2013 that the contents of the above affidavit are 
true to my knowledge and belief and no part of it is false and nothing material has been concealed there 
from. 

L- qii4 - c4 ' 
(DEPONENT) 

8 9 OCT 2013 



BEFORE 
THE CENTRAL ELECTRICITY REGULATORY COMMISSION 

NEW DELHT 
FILE NO: ............... 

PETITION NO.: .......... 
IN THE MATTER OF: Approval' under Regulation46 of CERC (Conduct of Business) Regulations' 1999 
and CERC (Terms and Conditions of Tariff) Regulations'2009 for determination of Transmission Tariff 
for Assets associated with Vindhyachal IV & Rihand I11 (1000 MW) Generation Project(group-3) in 
Western & Northern Region for tariff block 2009-14 period. - 
Power Grid corporati& of Ihdia Ltd. 
(Govt. of India undertaking) 
Registered office: B-9, Qutab Institutional Area, 
Katwaria Sarai, New Delhi 1 10 01 6 and 
Corporate office: "Saudamini" ,Plot no.2, 
Sector-29, Gurgaon - 122 00 1. ( Haryana) 

MADHYA PRADESH POWER TRADING COMPANY LTD. - -  RESPONDENTS 
SHAKTI BHAWAN, RAMPUR 
JABALPUR - 482 008 
REPRESENTED BY ITS MD 
And Others 

To 
The Hon'ble Chairman-and 
his Companion Members of The Hon'ble CERC 
The Humble application filed by the Petitioner 

MOST RESPECTFULLY SHOWETH 

1) The Petitioner herein, Power Grid Corporation of India Ltd. is a Government Company within the 
meaning of companies Act, 1956. The Petitioner is also discharging the statutory functions under 
various applicable provisions, including in particular section 28 and 38 of the Electricity Act, 2003. In 
exercise of powers under sub-section (1) of section 38(1) the Electricity Act 2003, the Government of 
India has declared the Petitioner herein as the Central Transmission Utility. 

2) That, Hon'ble Commission have notified CERC (Terms and Conditions of Tariff) Regulations, 2009, 
in accordance with which tariff based on capital cost of the transmission projects shall be determined. 
These Regulations have come in to force on 1.4.2009 and shall remain in farce  OF a period of 5 years, 
unless reviewed earlier or extended by the Hon'ble Commission. 

3) That the petitioner has been entrusted with the implementation of Vindhyachal IV Transmission System 
in Western Region. Investment approval for the said system was accorded by Board of Directors of 
POWERGRID vide their letter at an estimated cost of 
Rs.4672.99 crore including IDC Quarter, 2009 price level). End-1, 



7 22 page.(. ..... to ........ The Schematic diagram of the same is a&ched hereto as Enel. - 2, (pages...). The 
scope of work covered under the scheme is as follows: 

Part-l : Generation speci!fc: transmission system 

A: -Rihand-lll : *For NR or iy 

Transmission Line 
. . 

(i) Rihand-lfl - Vind hyad81. :Poo&fig,Stafion 765kV 2xS/C I 
(initially to be op&ratecl at 4 0 0  

Substation 
- 

(i) 7 6 5 / 4 ~ 0 k ~  ~indhia,chs I Pooling Station (Extension) 

B: Vindtzyachal-IV : For t kfR only 

Transmission Line 

jij Vinbhyacnai-i'v-'V'indnyi~~Snai Pooiing Station 4OOiS.V DiC (Quad) line : St krn 

Substation 

(i) 76G400k~ Vindhyachal i3001ing Station (Extension) 

Part-ll : Common System : For both W R  and NR 

Transmission Lines 

(i) Vindhyachal Pooling St ttion - Satna 765kV 2xSlC line : CM-I -237km, 
: Ckj-t t - 234_km& 
: D/C Po~ion - I 2  km 

(ii) Satna - Gwafior 765kV dxSIC line : :Ckt-1-360 km, 
- ., , :Ckt-H - 359 km & 

~. :D/C P ~ f l i ~ f i  - 3Qk.m 
(iii) Sasan - Vindhyachal I'oofing Station 765 kV SIC line : 6 Krn 
(iv) Sasan - Vindhyachal Pooling Station 400kV Dl@ line : 5 Km 
Substations 

(i) Establishment of new 7(:5/400kV, 2x1 500MVA substation at Wndhyachal Pooling Statioc 
(ii) Extension of 7651400kb Satna Substation 
(iii) Extension of 765J40UkL Gwalior Substation 
(iv) Extension of 7651400kk Sasan Substation 

- - -  Part-Ill : NR Strenathenin!: in regional pool - A 
-. C p G & ,  

j "' ?c<:-K / . 
Transmission Lines < 

I - 

(i) Gwalior - ~ a i ~ b r  (RVP 'd) 765 kV SIC line : 300 km '.. \. k ,,' 

(ii) Bassi - Jaipur (RVPN; 400 kV D/C (Quad) line : 57 Km 

Substations 

(i) Extension of 7651400 t 'd Gwalior Substation 
(ii) Extension of 7651400 C 'd Jaipur (RVPN) Substation 
(iii) Extension of 4001220 I '4 Bassi Substation 



4) The Rihand I11 and Vindhyachal IV TS was agreed as part of BPTA in the l l fh  WRPC meeting in 
Western Region held on 25.09.2009 and 13' NRPC dated 26.06.2009. A copy whereof is attached 
hereto Encl. - 3, (~a~e.&$..to.A?..). As per the 331~ SCM meeting held on 2lSt Oct 201 1, it was agreed 
to have an interim arrangement for evacuation of power from Vindhyachal-IV (2X500MW) generation 
project due to non availability of associated transmission system in the matching time frame of 
Vindhyachal-IV generation project. The interim arrangement involves bunching of Vindhyachal Pooling 
.Station-Sasan 400 kV DIC line and interconnecting it with Vindhyachal-IV at one end, bypassing 
Vindhyachal Pooling Station and interconnecting with Sasan at the other end. The interim arrangement 
would also utilize the transmission system associated with Sasan UMPP from Sasan onwards. A copy of 
extract of 33rd SCM & 1 7th WRPC meeting is enclosed hereto as Encl : 4 Page No. 3 0 -b 34 

1 400 kV DIC (QUAD) Vindhyachal IV - I 
I I I 

5) That details af asset commissioned under Vindhyachal-IV Transmission System is as below: 

I Actual commissioning Status 

Vindhyachal Pooling Station (Bypassing I Vindhvachal Pooling Station) TL 

400 KV DIC 
QUAD 1 01.07.;013 / 11312013 / 11.05.2013 JAIPUR(RPVNL) LINE 

01.01.2013 

1 400 kV D/C Sasan - Vindhyachal I ,, ,, ,,, , 

Filing Date DOC0 

Pooling Transmission Line 
400 kV, 1 * 63 MVAR Bus Reactor along 
with associated 400 kV bavs at Satna SS 

petition No. 

Ul.Ul.Lu13 

.04. 

Assets Covered under current petition are: 
- 

S-No 

1 

I I associated bays at Gwalior & satna Sls 
and line reactor - Asset I 

Asset 

765 kV SIC Satna-Gwalior ckt-I with 
Nov'2012 1 01.12.2013 1 12months 

2 

D - DOCO of 1.12.2013 

commissioning 

3 

6) The delay details are as under:. 

Schedule as 
per FR 

765 kV D/C Rihand 111-~indh~achal 
Pooling staiionTL- Asset II 

For Asset-I: 
i) Originally, 765kV Satna- Gwalior Cktffl q d  Satna- Gwalior Ckt#2 Transmission Lines were 

Tariff calculated as per auditor certificate. However tariff has been claimed from revised anticipated 

u 

765 kV SIC Sasan-Vindhyachal Pooling 
station TL-Asset I11 

proposed to be constructed as twb single ciicuit lines. During survey and construction stage, in order 

Anticipated 
DOC0 

01.01.2014 

to minimize forest stretches, 765kV DIC was laid as per the availability of design and to conserve 

Delay in 
anticipated 

13 Months 

Nov,2012 

forest & natural resources. Total involvement of tower locations in forest was 36 locations (15+21) 
locations for a length of 16kms (7kms + 9kms). The total area o (78.839+27.645) 
Ha. 

ii) The status of forest proposals for these lines are as follows: 

01.01.2014 13 Months 



a. Satna- Charkheri part for both, circuits -M.P.(78.839ha): Proposal was cleared in FAC meeting 
held at MOEF New Delhi on 20.02.13. Stage -I approval is to be issued by MOEF New Delhi. 
Compliances of Stage -I appl. fiom all DFOs have be-en submitted to CCF Gwalior (Combining 
Officer) on 12.09.13 and further forwarded to APCCF (Nodal Officer) Bhopal on 13.09.13. It is 
further forwarded to MOEF New Delhi on 24.09.13. Final approval is to be issued by MOEF 
New Delhi. However a letter was issued on 1 1.10.13 by MOEF with two observations to be 
complied. Representation dated 15.10.13 submitted by the petitioner with a request to issue final 
approval. 

b. Charkheri- Gwalior part for both circuits -(U.P.): In principle approval was received on 29.01.13. 
Payment against CA NPV has been deposited. Compliance report forwarded fiom DFOs to 
Nodal officer Lucknow on 05.04.13. Payment for medicinal plantation deposited in Junet 
Compliance fiom POWERGRID also submitted. DFOs raised demand note for additional arnt 
against CA Rs 281acs deposited on 25.06.13. Compliance report of In-principle approval fiom 
DFO Jhansi was forwarded on 29.06.13. Proposal is with Nodal officer, forwarded to RMOEF 
T ..-1,-,.., ,, 1 L n O  1 2  C:,,l nr\rrGrmot;nr, nf -11 m ~ ' ~ r m ~ n t ~ ?  F P F P ~ X I P A  nn n0 n0 11 E;jn8! annrnxral L U b N l U  W ULl 1U.Vu.  1  J .  1 lllul ~w11111111u~1wII WL UII ~ U J I I I ~ I I C L I  I V W W I .  wu V I I  vz  . V Z .  -u. -rr- - . -- 
issued by RMOEF Lucknow on 10.09.13. 

iii) During construction, heavy ROW was incurred at the approach end at Satna due to which the 
progress was hampered. After the resolution of the issues, the construction is now progressing. 

iv) Land acquisition at Satna SS: Bay extension for the transmission line Satna- Gwalior #1 was 
constructed in the existing land. But for Satna- Gwalior Ckt#2, the extension constituted private land 
for which a court case was filed. Hence the progress of works is affected. 

The detailed supporting documents is attached hereto as ~ n c l - ~ ( a )  .$....a 0 . 3 5  3047 

Delav details for Asset-I1 & I11 : The delay is mainly on account of time taken in the land acquisition 
and forest diversion approval: 

There was a Delay in land acquisition at Vindhyachal pooling station . The land was taken in April 
2013. In the initial proposal two 765 Kv SIC Rihand 111-Vindhyachal Pooling station line were to 
constructed through the UP and.MP forest area. Later on decision changed fiom two SIC line to one 
DIC line to reduce the forest area. It is to mention that line is passing through the reserve forest of UP 
and MP states. The Proposal for UP portion for the forest clearance was moved on 26.08.10 and UP 
forest gave clearance only on 08.01.13. The Proposal for MP portion for forest clearance was moved 
on 22.07.1 1 and MP forest gave clearance only on 1 1.06.1 3. 

The documents supporting theatages bf fo~est approval are attached herewith as as Encl-S(b) (page 
ktfl to5.G.). 

7) That the present petition covers determination of tariff based on actual expenditure incurred upto DOCO 
and projected additional capitalization to be incurred from DOCO to 3 1.03.2014 and FY 2014-15 of the 
assets covered under the current petition. The details of !p~@oned approved cost, cost as on DOCO 

* 
# < 



and estimated /projected additional capitalization to be incurred of various assets covered in this - .  

petition are summarized below: 
( Rsin Lakhs) 

I Sl I Name of I Apportione I Estimated I ~stimatedl Estimated I Estimated I Total Est. 1 
No 

A copy of auditor's certificate in respect of the asset covered in this petition is enclosed herewith as 
Enci-6 (page 5 3... to 58.). The reasons for item wise cost variation between approved cost (FR) and 
artllal r n c t  2s OE EGCG ze. e.xp!aified in deki! jfi Fgrm-5I3. The tgtg! estimated completion cost is -w.--. W""b 

within the apportioned approved cost. 

1. 

2. 

3. 

8) That the admissibility of additional capital expenditure (Add.-cap.) proposed during 2009-14 is to be 
dealt in accordance with the provisions of regulation 9(1), the extract of clause 9(1) of regulation 2009 
is reproduced as under: 

"Additional Capitalization" 

' the asset 

160. The capital expenditure incurred or projected to be incurred, on the following counts within the 
original scope of work, after the date commercial operation and up to the cut-off date may be 
admitted by the Commission, subject to prudence check: 

Asset I 

Asset I1 

Asset I11 

(i) Undischarged liabilities 
(ii) ...... 
(iii) . . . .. 
(iv) ...... 
(v) . . . . . . . 

d approved 
cost as per 

FR 

Provided that the details of works included in the original scope of work along with estimates of 
expenditure, undischarged liabilities and the works deferred for execution shall be submitted along 
with the application for determination of tariff. 

87424.00 

26002.27 

2062.3 8 

8.1 The additional Capitalization incurred /projected to be incurred in the contextual assets is mainly on 
account of prclvi,4onal price variation payments, finalRetention Payments,. Hon'ble Commission is 
pfayed-to-'aivard the &me. The details of add cap is also mentioned in form 9 of the respective assets. 

Exp. Up to 
Ant. DOC0 

9.0) TRANSMISSION TARIFF 

58225.98 

13 198.13 

1442.37 

9.1 The tariff for block 2009-2014 has been worked out as per CERC (Terms and Conditions of Tariff) 
Regulations, 2009, issued vide notification dated. 19.0 1.200 e p~esent petition the transmission 
tariff has been calculated taking actual e x p e n d i t u r e F  L p p b - -  DOC0 and projected additional 

I c 

Exp. For 
FY 13-14 

2804.14 

2605.21 

614.1 

Exp. For FY 
14-15 

4493.05 

4500.30 

- 

Exp. For 
FY 15-16 

1270.96 

Expenditure 

- 

- 

66794.13 

20303.64 

2056.57 



capitalization from DOCO to. 31.03.2016. Calculations for workin out the tariff along with 
supporting documentation are attached hereto as Enel.- 7, ( page 53 to f q.). 

9.2 The annual transmission tariff for the tariff period 2009-14 is summarized as below: 

* Tariff has been calculated as per the auditor certificate. However tariff has been claimed fiom 
revised anticipated DOCO of 1.12.20 13 

9.3 That, it is submitted in the Tariff indicated at 9.2 above, the ROE has been calculated @ 17.481 % 
based on the rate notified by the Hon'ble Commission as per illustration under regulation 15 (4) (i) of 
the CERC (Terms and Conditions of Tariff) Regulations, 2009. It is further submitted that the above 
rate of 17.48 1 % is based on the MAT rate of 1 1.33 % being applicable for the year 2008-09. 

2013-14 
(pro-rata) 

3413.19 

543.22 

66.81 

SI 
No 

1. 

2. 

3. 

That further in line with the amendment dated 21.06.201 1 to Regulation 15 of the Principal Tariff 
Regulation dated 19.01.2009, the petitioner shall be allowed to recover the shortfall or refund the 
excess Annual Fixed Charges, on account of rate of Return on Equity due to change in applicable 
Minimum Alternate/Corporate Income Tax rate as per the Income Tax Act, 1961 ( as amended fiom 
time to time) of the respective financial year directly without m+ng any application before the 
Commission. Further, Annual Fixed charges with respect to Tax rates applicable shall be trued up in 
accordance with Regulation 6 of the Principal Regulations 

Name of the asset 

Asset - I(Ant DOCO: 01.12.2013)* 

Asset - II(Anti. DOCO- 01 .01.2014) 

Asset - III(Anti. DOCO- 01 .01.2014) 

9.4 The trmsmission charges at para 9.2 above is inclusive of O&M expenses for the project derived 
based on the norms for O&M expenditure as specified under regulation 19(gj of the tariff regulations 
for block 2009-14. It is the understanding of the petitioner that these norms for O&M expenditure 
been arrived by the Hon'ble Commission after considering (i) normalized actual O&M expenses of 
the petitioner on its various projects in various regions during the year 2003-04, 2004-05, 2005-06, 

- 2006-07,2007-08, (ii) the base norms so arrived is escalated at 5.72% per annum to arrive at norms 
for years of tariff period 2009-14, (iii) and also wage hike of 50% on account of pay revision of the 
employees of Public Sector Undertakings. It is submitted that the wage revision of the employees of 
the petitioner company has already been done. The petitioner may approach the Commission for 
additional manpower cost on account'of wage revision (if, any) during the tariff block 2009-14 for 

. - claimi-ng in ihe tariff. --  C 

9.5 Petitioner submits that the License fee has been a new component of cost to the Transmission license 
under O&M stage of the project and has become incidental to the petitioner / CTU only fiom 2008- 
09. It is therefore submitted that License fee shall be recovered separately from the respondents as 
per CERC (Terms and Conditions on Tariff) (Th~~'Amendment),Regulations,2012 issued vide date 
3 1.12.2012, para 13 "Addition of New Regulati6n to the Principal Regulations 42A. (1) (b)." 



9.6 The Transmission Charges and other related Charges indicated at para 9 above, is exclusive of 
incentive, late payment surcharge, FERV, any statutory taxes, levies, duties, cess, filing fees, license 
fee or any other kind of imposition (s) a n d  or other surcharges etc. whatsoever imposed 1 charged by 
any Government (Centraystate) and / or any other local bodies/authorities/regulatory authorities in 
relation to transmission of electricity, environmental protection, andor in respect of any of its 
installation associated with the Transmission Systemand the same shall be borne and additionally 
paid by the respondent(s) to the petitioner and the same shall be charged, billed separately by the 
petitioner on the respondents. 

9.7 Service tax on transmission has been put in the negative list w.e.f. 01.04.2012 and accordingly the 
Transmission Charges indicated at para 9.2 above, is exclusive of Service Tax and the same shall be 
borne and additionally paid by the respondent(s) to the petitioner and the same shall be charged, 
billed separately by the petitioner if at any time the transmission charges is withdrawn from the 
negative list. 

9.8 That Interest on Loan has been calculated on the basis of rate prevailing as on DOCO. The change in 
Interest rate due to floating rate of interest applicable, if any, for the project needs to be claimed / 
adjusted over the tariff block of 05 years directly from / with the beneficiaries as was being followed 
A * * r ; n n  tho t o r i f f  hlnnL 3 f l f l A - 0 0 .  
Uulllltj LllW CCULLL "I"Wl\ * w w T - w /  

10.0 Sharin~ of Transmission Charges : Tariff for Transmission of Electricity (Annual Fixed Cost) as 
per para 9.2 of petition shall be recovered on monthly basis and the billing collection and 
disbursement of Transmission Charges shall be governed by provision of CERC (sharing of 
interstate Transmission Charges and Losses) Regulations, 201 0. !~ 

I 1.0 The Petitioner submits that the End.-1 to End-7 may please be treated as integral part of this petition. 

PRAYER 

It is respectfully prayed that the Hon'ble Commission may be pleased to 

1) Approve the Transmission Tariff for the assets covered under this petition, as per para -9.2 above. 

2) Approve the Additional Capitalisation incurred / projected to be incurred. 

3) Allow the petitioner to recover the shortfall or refund the excess Annual Fixed Charges, on account 
of Return on Equity due to change in applicable Minimum Alternate/Corporate Income Tax rate as 
per the Income Tax Act, 1961 ( as amended from time to time) of the respective financial year 
directly without making any application before the Commission. 

- -4) Approve the reimbursement of expenditure by the beneficiaries towards petition filing fee, and 
publishing of notices in newspapers in terms of Regulation 42 CERC (Terms and Conditions of 
Tariff) Regulations,2009, and other expenditure ( if any) in relation to the filing of petition. 

5) Allow the petitioner to bill and adjust impact on Interest on Loan due to change in Interest rate on .-- . > 

account of floating rate of interest applicable during 2009-14 p,~;o..cJ,, rf:any, from the respondent. 
,<>.J w. .,'--'- . . 

: i,: ,/ , 
( ;;? , --- 

6)  Allow the Petitioner to bill and recover Service tax on Trmsmi~sion Charges separately from the 



respondents, if at any time service tax on transmission is withdrawn from negative list at any time in 
future. - 

7) Allow the petitioner to bill and recover Licensee fee separately from the respondents as per CERC 
(Terms and Conditions on Tariff) (Third Amendment), Regulations, 2012 issued vide date 
3 1.12.20 12, para 13 "Addition of New Regulation to the Principal Regulations 42A. (1) (b)." 

8) Allow provisional tariff in accordance with clause (3) of Regulation 5 Central Electricity Regulatory 
Commission (Terms and Conditions of Tariff) Regulations, 2009 (First and Second Amendment). 

- 
and pass such other relief as Hon'ble Commission deems fit and appropriate under the circumstances of the 
case and in the interest of justice 

- 
FILED BY 

POWER GRID CORPORATION OF INDIA LTD. 
REPRESENTED BY 

7 q h " K + * a  
S. S. RAJU 

Dy. G E N E W  MANAGER (COMMERCIAL) 
GURGAON: 
DATED:&? .10.2013 
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J - i5rdwl : "' Ffk 4. 2. 'QtiR3-29.7JWk-122 001. Tdh'Pri 

V h  : 2571700 - 719, h : 2571760, 2571BLBR 
Corporate Office : 'Saudarnini" Plot No. 2, Sector-29, Gurgaon-122 001. Haryana 

- Tel. : 2571700 - 71 9, Fax : 2571 760,2571761 Gram : 'NATORID' 

Tkd Tkjl/vef. Number 

C/CP/ Vin-IV & Rih-ll I March 17,2010 

Sub: Transmission Sy ;tern of ViMfhyachaCIV (1000fWW) and R i a ~ d - l l l  
(I 000MW) Gensrat on Prujeots. 

The Board of Djr&ors 0 .P.owERGRm: .~f]cacise of p e f s  &@pted. to & b-y. :@fie 1 
Department of -public E .  rtecpfi- (WE), . Minisby of- - k a  v).. . [ n d ~ & ~ . . . . .  and.. ..Pa& 
~ ~ t ' ~ ~ ~ ~ i ~ ~ ,  Gmmment ( through itsoffim Memorandum No. 2@@)/2085@&& 
92 dated f" iiay, 2008 af :j Gff& ~ ~ + ~ ~ ~ n d i ; i ; i  no. DPu? ? fZ)/$7+ina $&ed 22" July, 
1997 (modified . subsequeitfy through O6ce Memorandum No. 18(24);m)03-GM-GL.64 
dated 5th August, 2005), h :we accorded investment approval for "Transntissim System 
of Vbdhyachai-IV - ($000 i;m amd.,RikanwFI ( I :@WW)- Gene- P#gje&'', in -.$s 
~ 3 4 ' ~  meeting held on 16' :M;arch 2010, as per details given bellow: 

I .  Scope of Project 

Broad scope of the proj ct is given at Annexure-I. 

2. Project Cast and Func i~ 

The estimated cost 4 the project is Rs. 4672.99 Crore (including IDC of 
Rs... 297.79 Cfore) at 3' Quarter 2009 price level. The abstract cost estimate b 
endosed at Annexure-l 

8 

Project is proposed to t 2 funded through Domestic borroMings and iglternai TSSGliiCW 
of POWERGRID with it lebt: Equity ratio of 70:30. 

3. Im~lementa.tion Scked ,r& 

" The commissioning sch tdule of the project is 32 months from the date of investment 
approval. 

This is issued in pursuance 33f ~ 3 4 ~  meeting of Board of Directors of POWERGRID he@ on 
16'h March. 2010. 

(S&I Agnwal) 
General Mta:nager (CP) 

- 
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Save 1 nergy for Benefit sf Self and Nation 



Copy for kind informatic n p t w e :  

1 . PS to Secretary (Po\ ler) 
2. Ghairman, CERC, C ,re-3, 6'h floor, SCOPE complex, New Delhi - 11 0 003 
3. Chairperson, CEA , I .. K. Purarn, New Delhi - 110 066 

4. CMD, NTPC Limited NTPC Bhawan, SCOPE Complex, 7 Institutional Area, Lodhi 
Road, New Delhi-1 1 003. 

5. Commissioner, POMI tr Devefoprnent Deptt., Govt. of Jammu & Kashmir, Mini 
Secretariat, Jammu . 

6. Chairman, Himacha Pradesh SEB, Vidyut Bhawan, - Kumar House Complex - 
Building-If, Shimla-1' 1004 

7. Chairman, Punjab St $te Electricity Board, The Mall, Patiala-147001 

8. CMD, Haryana Vidy~tt Prasaran Nigam LM., Shakti Bhawan, sector-6, Panchkula 
(Haryana) - 134109 

9. c?,,ifi, Zajasihan Sii te EieGt~ci& Baaid, \I:dYiii Bhz~zn, \vlift'y'ii: fdarG, daipGi- 
302005. 

10. CMD, UPPCL, Shakt Bhawan, 14, Ashok Marg, Lucknow - 226001 

11. CMD, Uttaranchal PI wer Corporation Ltd., Kaulagarh Power House, FRI complex, 
Dehrad un-248006. 

12. CMD, Delhi Transco I imited (DTL), Shakti Sadan, Kotla Road, New Delhi-02 
13. Chief Engineer, Ele tricity Deptt., Chandigarh Administration, Mini Secretariat 

(U.T.), Sector-9, Cha digart.1. 

Chairman, Maharash ra State Electricity Board, Hongkong Bank Bug, 4th floor, 
MG Road, Fort, Mum tai - 400 051 

Chairman, Madhya F .adesh State Electricity Board, Shakti Bhawan, PB No. 34, 
Rampur, Jabalpur - 4 32 008 

Chairman, Gujarat f ledricity Board: Vidyut Bhawan, Race Course, Barocla, 
Gujarat 

Secretary (Power), G vt. of Goa, Vidyut Bhawan, Near Mandvi Hotel, Panaji, Goa 
- 403 001 

Chairman, Chhattisgz h State Electricity Board, PO - Sundarnagar, Dangania, 
Raipur, Chhattisgarh - 492 01 3 

Secretary (Power), El tctricity Department, Administration of Dadra Nagar Havdi, 
U.T. Silvasa - 396 231 

Secretary (Power), El qt#,@J:Xment, Administration of Darnan and Diu. U.T. 
Darnan -fi%88eQ 
Member Secretary, W , Marot, Andheri East, Mumbai - 400 094 



Distribution: - 

ED: OS / SO / CS & MM / SEF & CE / HVDC and QA&I / HR 8 CC - Sh. RPO I 

HR - Sh. IRK /Cc nml. / Law I Finance -Sh. RTA I Finance - Sh. VCJ I NRTS-I / 

WRTS-I/ WRTS-I . 
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Dy. CVO 
..., . c.:..;.~' 

Company Secretary 

For kind information to: 

Director (Finance / Person !el / Operations 1 Projects) 

V 
(SunOl Agrawal) 

General Manager (CP) 



Advisor, PAMD, Pla~ -ning Commission, Yojana Bhwan, New Delhi - I 10 001 
Member Secretary, I ianning Commission, Yojana Bhawan, New Delhi - 110 Q01 
Member (Power Sys 3ms), CEA, R.K.Puram, New Delhi - 1 3 0 066 
Secretary, CEA, Sev 3 Bhawan, R.U.Puram, New Delhi - 110 066 (3 Copies) 
Addl. Secretary (Tra~ s.), MOP, Shram Shalcti Bhawan, New Delhi - 1 10 001 
Joint Secretary & F mncial Advisor, MOP, Shram Shakti Bhawan, New Delhi - 
110 001 - 2- -- - . 

9-* 
director (Trans.), MC =, Shram- Shakt~ Bhawan, New Delhi - 110 001 
Joint Secretary (Plar Finance Div.;ll),  ini is try of Finance, NorthBlock, New Delhi 
- 110 001 

30. Director, Ministry of Finance (Plan Finance-ll Div.), North Block, New Delhi - 
110 001 

31. Joint Secretary, Mini .try of Siatisiics & Prograiilm impleiiieiiis:ion, Ssrria: Pztd 
Bhawan, New Delhi - 11 0 001 

32. Deputy Secretary, Ci )in& Secretariat, Rashtrapati Bhawan, New Delhi - I10 001 
33. Under Secretary, Fin; nce & Budget ~eo(ion, MOP, New Delhi - 110 001 



Annexu re-l 

Transmission Syste n of Vindhyachal-IV (1000W) and Rihand-lll(1000MW) 
Generation Projects 

Scope of work 

Part-l : Generation s~eci  :?c transmission system 

A: Rihand-Ill : For NR only 

Transmission Line 

(i) Rihand-Ill - Vindhyaci 31 Pooling Station 765kV 2xSIC Qne 
(initially to be operate at 400kV) :Ckt-l - 32 km (approx.) 

:Ckt-11- 31 km (approx.) - 
Substation 

P"2 
(i) 7651400kV Vindhyacha Pooling Station (Extension) 

, ( :., 
5: Vindhyachal-IV : For W R  only 

I 
Tmn-mieeihn I in-  
I r a ~  ISCI it~-iwv r L l 8  1- 

1 (i) Wndhyachal-IV-Vindhyi chal Pooling Station 400kV DIC (Quad) line : 31 km 

1 Substation 

I (i) 7651400kV Vindhyachal >ooling Station (Extension) 

I Part-ll : Common System, For both WR and MR 

/ Transmission Lines 

(i) Vindhyachal Pooling St. tion - Satna 765kV 2xS/C line : Ckt-l -237km, 
: Ckt-l-l - 234 km & 
: DIC Portion - 12 km 

(ii) Satna - Gwatior 765kV !xSlC line : :CM-I -360 km, 
:CM-II - 359 km & 
:D/C Portion - 30km 

(iii) Sasan - Vindhyachal f ooiing Station 765 kV SfC line : 6 Km - - 
(iv) Sasan - Vindhyachal f ooling Station 400kV DIC line : 5 Krn 

I 1 Substations 

(i) Establishment of new 765/40(39tV, 2xISOOMVA substation at Vindhyachal Pooling Station 
(ii) Extension of 765f400kL Satna Substation 
(iii) Extension of 765M00kL Gwalior Substation 
(iv) Extension of 7651400kL Sasan Substation 

I Part-ill : NR Strengthenin! in regional pool 

Transmission Lines 

(i) Gwalior - Jaipur (RVP 4) 765 kV SIC line ; 300 km 
(ii) Bassi - Jaipur (RVPN; 400 kV DIC (Quad) line : 57 Km 

k/ .. , 
e 

Substations 
. ', t 

(i) Extension of 7651400 I 4 Gwalior Substation 
(ii) Extension of 765f400 1 J Jaipur (RVPN) Substation 
(iii) Extension of 4001220 C J Bassi Substation 

2 ' -  C . 1  



ABSTRACT COST ESTIMATE 

TRANSMISSION SYSTE:M OF VlNDHYACHAL 4V (1080NIW) & RIHAMS) - 111 
(I 00i~MW GENERATION PROJECTS 

I l l  3rd mmr 2009 price ~evei) 
DESCRIPTII N 

No. 
M U N T  

(Rs. in C W . ~  

A Preliminary Survey & Soil Inves t i  on 
B Land Acquisition for Substation ant R 8 R Compensation 
C Cost of Compensation for Transan ision Unea 

i) Compensation towards Crop, Tre & PTCC 
i i )  .Cornpensation towads Fwest 

0 Ciil woas . - 
i) Infrastructure for substations 
l i )  Non Residential Buildings and F ed strengthening 
iii) Cdony for Trans. tines 8 Subst ions 

E Fauibinent Cost 
a) Ttans.Llnes 
b) Sub-Stations 
C) Voice & Data Connectivity 

F Sub Total A to E 395.01 
G Special Tools & Plants 17.54 

H Maintenance during constFuction 
I Engg. & Administrahn 
J Losses on Stock 

K Contingencies @3% of [F - C(ii)] 
L Centages 8 Contingencies @ 8% o Compensatory 

Afforestation (ansidering Rs.45.M) per Ha for 1026.2 Ha 
M Customs Outy (Including 2% handlir I charges) 
N O\IERii!M3S PAYAEKE-TO SEBs 

437530- 

Interest During ConstructionODC) 297 79 

GRAND TOT .L 4672.33 
Note. I. DebtEquity ratio has been consk xed as 70:30. 

2. Debt component Is envrsaged to be 4 ~vwed undw Domestlc ban. Equfty component is through IR. 
3. Interest fate has bean conlidera @ la5 % for Domestic Loan subject to actuak. 
4. lh project is scheduled to be I ~mmissioneri*h 32 months from the date of investment approval. However, for 
the purpose of phaslng of funds, le dab of Investment approval has been asaumed as 01.03.2010 

r -  
bchange rate considered : 1 EURO = Rs. 72.07 as on 15.09.2009 

I U.K Pound = Rs. 81.89 
1 US$=Rs. 49.1 1 
1 SEK = Rs. 7.08 
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* .  

\ WePc M- 
e ..... 

3.2 ~ransmission'  system associated with Mauda (2x500 MW) generation 
project of NTPC . . . . . ,  . 

. .  " 

Member (PS), C W  stated that during the 29" Standing committee Meeting on ' 
Power System Planning of WR held on lorn Sept. 2009 at Ahmedabad, the 
transmission system earlier proposed for this project in the 28@' SCM held on 
6.12.2008 was reviewed and it was decided that Mauda- Nagpur South line could be 
directly taken to Wardha instead of via Naqpur thus eliminating the need for Nagpur 
South substation. 

The revised associated Transmission system for Mauda generation project as 
agreed during the 2gth SCM is as under: 

P Mauda - Wardha 400kV D/C (Quad) 
P Mauda - Khaperkheda (MSETgL) 4 & g J F  (Quad) 

t f 

. WRP ~omrhi€tee concurred with the above transmission system. 

3.3 Transmission System associated with Vindfiyachal-IV (1000MW) and 

-9 R i h a n d - l l l ( 1 0 0 0 ~ ~ )  generation projects o f  NTPC 

Member (PS), CEA stated that the transmission system associated with 
\I AL...--L I It t ... -1  - isul t y a ~ t r ~ i - t v  drw nihand-iii was agreed dunng the 28'j' SCM and Special meeting 
of the SCM held on 18Ih April 2009. During the Special SCM it was decided that 
connectivity with Sasan both at 400 kV and 765 kV would be reviewed based on 
studies. During the 29' the same was discussed and connectivity both at 765 kV and 
400 kV was agreed. 

The revised trihsmission system associated with Vindhyachal- IV and Rihand-Ill is 
as under: 

- Part-I: Generation specific transmission system (to be implemented by PGCIL) - 
A : Rihand-Ill: For NR only 

3 Rlhand-Ill - Vindhyachal Pooling Station 765kV 2xSIc (initially to be 
operated at400kV) - 

6 : ~indhyachal-N: For WR otily - a - 
. - . >' VindhyachaClV - ~indhyschal Pooling StaPion 400kV Dlc (Quad) - 

...................................................... . . -..< -.........--.-.--..*..-..-.. 
. par t - l l f~bmmon sYst&n: ~ o i b o t h V V ~   and^^ . 

> ~indhyachsl Pooling' Station - Satna 765kV 2xSlc(initially to be operated at 
400km - 

P Satna_- Gwalior 7 6 i k ~  2 x ~ j c  
> Sasan - Vindhyachal Pooling Station 765kV SIC 
> Sasan - Vindhyachal Pooling Station 400kY Dlc 
> Establishment of 7651400kV 2x1500MVA Sls at Vindhyachal Pooling Station 

Note: In orp'er to reduce the short circuit levels, under Sasan tmnsmission it has been 
V .  decided to delete the LlLO of ~ihdheyachal STPP - Jabslpur 400 kV D K  at Sasan 

A 

meet its starting power requirements in future. The LlLO of 

Minutes of 1 lSh WRPC meeting held on 25" September 2009 01 Raipur - - -.- . .  - 
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1Yh TCC & 13Ih N W C  Mesfirzgs (28' cC, 2Th June 2009; - btinufes 

> Mohindergarh HVDC Terminal - Mohindergarh HVPNL 400 kV Dlc (Quad 
conductor) - by Adani Power - 

> Mohindergarh HVDC Terminal - Bhiwani (new) 400 kV Dlc - by Adani 
Power 

> Mohindergarh HVPNL - Jhajjar Stage-ll (2x660 MW) 400 k v  Dlc - by 
HVPNL 

POWERGRID would take up the works on their LlLO of Bahadurgarh - Hissar 
400 KV line at Bhiwani (new) SIS LlLO line on priority so as to provide 
connectivity.to Moindergarh - Bhiwani line of MIS Adani directly by connecting 
to the LlLO line. With this arrangement, MIS Adani would get reliable 
connectivity to the grid for safe operation of their HVDC line in the event of 
outage of Mohindergarh-Mohindergarh k-. HVDC ) line. Subsequently, when 
POWERGRID'S Bhiwani substation %as ~ ~ d ,  the arrangement as per 
the planned system would be implemented. 

C.22.9 Sasan / Vindchyachal pool connectivity I Power evacuation system from 
Rihand Ill TPS (2x500 MW) 

Regarding 7651400 kV, 2x1500 MVA Sls at Jaipur (Bassi) covered under 
Part-Ill : NR Strengthening in Regional Pool, RVPNL Stated that they had 
already proposed 7651400 k ~ '  substation at Jaipur South under state sector- , 
They therefore requested for deleting the 7651400 kV, 2x1500 MVA Sls at 
Jaipur (Bassi) from NR Strengthening scheme bnder, central sector. Member 
(PS) , CEA agieed to the proposal of RVPNL, however, he advised RVPNL to 
provide adequate number of bays for outgoing lines from their substation. On 
query from POWERGRID regarding cost of bays, RVPNL stated that the utility - 
who seeks connectivity with their Jaipur South substation would have to bear 
the cost of bays. 

POWERGRID propgsed for intercionnectidn betwee; !@/40O-W substation - - 
. . 

- , . . - .  . -atJaipur (So.uth). . of . RVPNL-:and 400. ~ \ L ~ ~ ~ ~ ~ S I S . Q ~ . . P . Q . ~ R ( ~ R I R . ~ ~ ~ ~ ~ D O .  O..O... . ... . .. . . . .  - .  
k?/ Dlc (Qyad) line. 

. . 

After discussion following was agreed: - 
The phasing of transmission system interconnected from Vindhyachal pool 
would be as follows: 

u - 
d (i) When the initial unit at ~indhyachal-IV and Rihand-Ill generation are 

commissioned they could be connected to Vindhyachal Pooling point 
and the Vindhyachal Pooling-Satna-Gwalior 765 kV link is charged at 
400 kV level. 

(ii) In this time frame few units at Sasan would only be commissioned and 
there would not be any shortdciccuit ievel-probkms at Vindhyachal 400 

Coy' 
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kV generating bus due to LlLO of Vindhyachal- Jabalpur 400 kV DIC at 
Sasan. 

(iii) When the entire planned generating stations connected to Vindhyachal 
pooling station were commissioned, at that stage the Vindhyachal 
Pooling-Satna-Gwalior link can be charged at 765 kV level along with 
interconnection of Sasan-Vindhyachal765 kV SIC. 

(iv) After charging at 765 kV level the LlLO of Vindhyachal - Jabalpur 400 
kV DIC line at Sasan could be disconnected with suitable switching 
arrangements at Sasan 400 kV switchyard to meet its starting powei 
requirements in future. 

Following works would be taken up as a separate project associated with 
Rihand-Ill. - q~ L=;* 

Rihand-l l l Transmission Svstem 

Part-l : Generation specific Transmission System - To be Shared by NR 
> Rihand-Vindyachal pooling 2xS/C 765kV (op. at 400kV) 

L --- J L- - &In t A l t 3  :- -----&:em +n -1lf i -qti  n n# n n u t a w  PziTt-ii ; To be sr~areu uy irn-rrn III pivpvnrcvna rv ~~~~~~~~~~. rw..-.. 
> Vindhyachal Pool Satna 765kV 2xS/c 
9 Satna - Gwalior 765kV 2xSIc 
9 7651400kV 2x1 5OOMVA Plg Sls near Vindhyachal 
9 Sasan-Vindhyachal Pool 765kV SIC line 
9  asa ah-~indhyachal Pool 400kV Dlc line 

Note: Switching arrangement at Sasan should be made in such a w'ay so that 
LlLO of Vindhyachal-Jabalpur 400 kV DIC at Sasan remains bypass from 
Sasan S N  in normal operating condition, however, the same can be utilized - 

during requirement of start up power. . - . e - - - .  - ..- . - - * ...... -. - .  - . Part.7Jll -:'NR.Strengthening in .~egiorial Pool . .- .... ... 1. ,-.. ..... . -. .-. ...,.. . . .,< . ...-.. - . . ..,... 
s - .  - .  

9 Gwalior - Jaipul Z65kV SIC .. 

6 400 kV D/c (Quad) Interconnection between 7651400 kV ~ a i ~ u i  
. 

(South) S/S of RVPNL and- 400 k'/ S/S' at .Jaipur (Bassi) ef . ... 
POWERGRID . . 

C.22.10 Transmission System Associated with the Tilaiya Ultra Mega Power : 
Project (4000 MW), .in Jharkhand,, Nabinagar (1000MW) of Railways and 
NTPC, Barh-ll (1320 MW), a6d lPPs in Jharkhand, Orissa, MP, 
Chattisgarh, and Maharashtra" 

Matter was deliberated at length. The constituents expressed that they were 
not clear about their allocatioqs power from the proposed power projects and 
also the time frame of completion of the 
Member (PS) informed that from Tillaiya 
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qomTe1.- 26967840 / 42 / 45,26967990,26868681 
daur$r Website : www.nrpc.gov.in 

mrH *Fax : 26865206 
a r r m m  

xm-rn 
18-V, ?rftz;dhf?@ WWKfTTd, -WIT, 4- - 110016 

Government of India 
Northern Regional Power Committee - 

18-A, Shaheed Jeet Singh Marg, Katwaria Sarai, New Delhi-110016 

6 : 3%&r/m. &?.@r.)/l3-&.f8.~./09/ 2 2 9 . 7  - x3 67 *: \1 m, 2009 
No. NRPC / SE(C)/13-RPC / 091 Dated : 1 July, 2009 

* 3, 
To, 

m * ~ m m - * m - m *  m 
c-m*qmI 
Members of Northern Regional Power Committee and TCC 
(As per list attached) 

~~l 
Subject : 12'" meeting of TCC and 13'" meeting of Northern Regional Power Committee 

- Minutes. 
*, 
Sir, 

~ ~ m - ~ * 1 2 $ h m ~ P l t ; R 4 ~ ~ * 1 3 - d f h m r  

26az7*, Z O O ~ & @ Z F T & ~ , ~ ~ ~ ~ ~ . ~ Q ~ ~ I  ~ ~ ~ ~ F G I * W @ T Q W  

The -12'~ meeting of TCC and 13'~ meeting of- Northern Regional Power 
Committee were held on 26'h June, 2009 and 27th June, 2009 respectively at Hotel 
Clark Avadh, Lucknow. A copy of the summary record of discussions of the meetings is 
enclosed herewith for favour of information and necessary action. 

Encl. : As above. 
-1 

Yours faithfully, 

( m h v - 1  
(A. K. Agganval) 
?zw* 

Member Secretary 



1.2~ TCC & 1.3'~ NRPC Meetings (26* & 2? June 2009j - Minutes 

9 Mohindergarh HVDC Terminal - Mohindergarh HVPNL 400 kV Dlc (Quad 
conductor) - by Adani Power 

9 Mohinderga-rh HVDC Terminal - Bhiwani (new) 400 kV Dlc - by Adani 
Power 

9 Mohindergarh HVPNL - Jhajjar Stage-ll (2x660 MW) 400 kV Dlc - by 
HVPNL 

POWERGRID w o ~ ~ l d  take up the works on their LlLO of Bahadurgarh - Hissar 
400 KV line at Bhiwani (new) SIS LlLO line on priority so as to provide 
connectivity to Moindergarh - Bhiwani line of MIS Adani directly by connecting 
to the LlLO line. With this arrangement, MIS Adani would get reliable 
connectivity to the grid for safe operation of their HVDC line in the event of 
outage of Mohindergarh-Mohindergarh (HVDC) line. Subsequently, when 
POWERGRID's Bhiwani substation was completed, the arrangement as per 
the planned system would be implemented. 

C.22.9 Sasan I Vindchyachal pool connectivity I Power evacuation system from 
!?!hand !!I TPS (2x500 Mw) 

Regarding 7651400 kV, 2x1500 MVA Sls at Jaipur (Bassi) covered under 
Part-Ill : NR Strengthening in Regional Pool, RVPNL Stated that they had 
already proposed 7651400 kV substation at Jaipur South under state sector. 
They therefore requested for deleting the 7651400 kV, 2x1500 MVA Sls at 
Jaipur (Bassi) from NR Strengthening scheme under Central sector. Member 
(PS) , CEA agreed to the proposal of RVPNL, however, he advised RVPNL to 
provide adequate nurr~ber of bays for outgoing lines from their substation. On 
query from POWERGRID regarding cost of bays, RVPNL stated that the utility 
who seeks connectiviQ-with-their Jaiptrr South-substation would-haveto bear 
the cost of bays. 

POWERGRID proposed for interconnection between 7651400 kV substation 
at Jaipur (South) of RVPNL and 400 kV Bassi SIS of POWERGRID by a 400 
kV Dlc (Quad) line. 

After discussion following was agreed. 

The phasing of transmission system interconnected from Vindhyachal pool 
would be as follows: 

(i) When the initial unit at Vindhyachal-IV and Rihand-Ill generation are 
- 

v - commissioned they could be connected to Vindhyachal Pooling point -- P - and the Vindhyachal Pooling-Satna-Gwalior 765 kV link is charged at 
400 kV level. 

(ii) In this time frame few units at Sasan 
there would not be any short circuit level 



kV generating bus due to LlLO of Vindhyachal- Jabalpur 400 kV DIC at 
Sasan. 

(ii) When the entire planned generating stations connected to Vindhyachal 
pooling station were commissioned, at that stage the Vindhyachal 
Pooling-Satna-Gwalior link can be cbarged at 765 kV level along with 
interconnection of Sasan-Vindliyachal 765 kV SIC. 

(iv) After charging at 765 kV level the LlLO of Vindhyachal - Jabalpur 400 
kV DIC line at Sasan could be disconnected with suitable switching 
arrangements at Sasan 400 kV switchyard to meet its starting power 
requirements in future. 

Following works would be taken up as a separate project associated with 
Rihand-Ill. 

Ri hand-I I l Transmission Svstem 

Part-I : Generation specific Transmission System - To be Shared by NR 
b Rihand-Vindyachal pooling 2xSlC 765kV (op. at 400kV) 

Part-ll : To be shared by NR-WR in proportion to allocation of power 
> Vindhyachal Pool - Satna 765kV 2xSlc 
> Satna - Gwalior 765kV 2xSIc 
> 7651400kV 2x1 500MVA Plg Sls near Vindhyachal 
> Sasan-Vindhyachal Pool 765kV SIC line 
> Sasan-Vindhyachal Pool 400kV Dlc line 

Note: Switching arrangement at Sasan should be made in such a way so that 
LlLO-of Vindhyachal-Jabalpur- 400 k V  DfC-at Sasan remains-bypass from 
Sasan S N  in normal operating condition, however, the same can be utilized 
during requirement of start up power. 

Part -111 : NR Strengthening in Regional Pool 
> Gwalior - Jaipur 765kV SIC 
> 400 kV D/c (Quad) Interconnection between 7651400 kV Jaipur 

(South) S/S of RVPNL and 400 kV S/S at Jaipur (Bassi) of 
POWERGRID 

C.22.10 Transmission System Associated with the Tilaiya Ultra Mega Power 
Project (4000 MW), in Jharkhand, Nabinagar (1000MW) of Railways and 
NTPC, Barh-ll (1320 MW), and lPPs in Jharkhand, Orissa, MP, 
Chattisgarh, and Maharashtra" 

Matter was deliberated at length. The constituents expressed that they were 
not clear about their allocations power from the proposed power projects and 
also the time frame of completion of the proposed evacuation system. 
Member (PS) informed that from Tillaiya about 1700 MW p  RUE. ~~p~ 
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VW W F R  I Government of India = 

rn I Ministry of Power rn WbtWTl Central Electricity Authority 
m**Pftdh;rr*m 

System Planning & Project Appraisal Division 
T h l  sin, 3lK $. w, ?f fbdk110066 

hll?iE 1 Website: www.cea.nic.in 
Sewa Bhawan, R K. Puram, New Delhi-110066 P O :  9001:2008] 

No. 2611 01201 1 SP&PA/ 

To 
1 The Member (PS), 

Central Electricity Authority, 
Sewa Bhawan, R. K. Puram, 
New Delhi-110066 

2 The Member Secretary, 9 
Western Regional Power Committee, 
MlDC Area, Marol, Andheri East, Mumbai 
Fax 022 28370193 

3 The Director (Projects ), 10 
Power Grid Corp. of lndia Ltd., "Saudamini", 
Plot No. 2, Sector-29, Gurgaon-122001 
Fax 0124-2571 760/2571932 

4 Chairman and Managing Director, 11 
MPPTCL, Shakti Bhawan, 
Rampur, Jabalpur-482008 
Fax 0761 2664141 

5 The Managing Director, 
CSPTCL, Dangania, 
Raipur (CG)-492013 
Fax0771257424W4066566 

6 The Managing Director, 13 
GETCO, Sardar Patel Vidyut Bhawan, 
R a c e  Come; Baroda=390007 
Fax 0265-2338164 

7. Director (Operation), 14 
MAHATRANSCO, 'Prakashgad', Plot N0.G-9, 
Bandra-~ast, Mumbai-400051 
Fax 022-26390383126595258 

Date: 15" Nov., 201 1 

Shri M.L Jadhav, Chief Engineer (Trans), 
Nuclear Power Corp. of lndia Ltd., 
9S30, VS Bhavan, Anushakti Nagar, 
Mumbai-400094 - 
Fax 022-25993570 

The Executive Director (Engg.), 
NTPC Ltd., Engg. Office Complex, 
A-8, Sector-24, NO1 DA 201 30 1 
Fax 0120-2410201/2410211 

The Chief Engineer, 
Electricity Department, 
The Government of Goa, Panaji 
Fax0832i222354 

Executive Engineer (Projects) 
UT of Dadra & Nagar Haveli, 
Department of Electricity , Silvassa 
Ph. 0260-2642338/2230771 

Executive Engineer 
Administration of Daman & Diu (U.T.) 
Department of Electricity 
Moti Daman-396220 
Ph. 0260-2250889,2254745 

ED, WRLDC (invitee) 
Plot no F-3, MlDC Area, Msarol, 
Andheri(East)NImbai;400093 
Fax'no 022-28235434 

Executive Director, NLDC (invitee) 
B-9, Qutab lnstiiutinal Area, Katwaria Sarai 
New Delhi-110016 
Fax011-26852747 

Sub: Minutes of the 33d meeting of the Standing Committee on Power System Planning in 
Western Region held on 21a Oct 201 1 at NRPC, Katwaria Sarai, New Delhi. 

Sir, 
The minutes of the 33d meeting of the Standing Committee on Power System Planning in 

Western Region held on 21'' Oct 201 1 at NRPC, Kahrvaria Sarai, New Delhi are available on CEA 
website (www.cea.nic.in at the following link: Home page-Power Systems-Standing Committee on 
Power System Planning-We MRegion). 

Director, SP&PA 

V' 



and availability of land in Betul was not an issue and they would prefer to have an AIS 
substation at Betul. 

5.3 MD (GETCO) stated that keeping in view less land requirement, low maintenance cost, 
increasing land cost and high reliability associated with GIs, he was in favour of 
establishment of GIs at Vataman and Betul, even if initial cost is high. 

5.4 POSOCO representative stated that the 400 kV GIs comprised double bus scheme and a 
stuck breaker condition could cause disruption of a number of feeders connected to a single 
bus which was not desirable. Hence reliable switching scheme may be adopted. Executive 
Director (SEF), PGClL stated that the one and half breaker switching scheme is being 
adopted for future 400 kV GIs. 

m 

5.5 After further deliberation, the members agreed for establishing 4001220kV substations at 
Betul and Vataman as GIs as a part of-Mauda-ll and Chhattisgarh UMPP transmission - : . 
system respectively. 

Interconnection o f  Vindhyachal Stage -IV (2x500 MW) generation project with 
existing stage-Ill switchyard 

Director (SP&PA), CEA intimated that in the 32na meeting of Standing Committee of WR, an 
interim arrangement for evacuation of power from Vindhyachal-IV (2X500MW) generation 
project was agreed due to non availability of associated transmission system in the matching 
time frame of Vindhyachal-IV generation project. The interim arrangement involves bunching 
of Vindhyachal Pooling Station-Sasan 400 kV DIC line and interconnecting it with 
Vindhyachal-IV at one end, bypassing Vindhyachal Pooling Station and interconnecting with 
Sasan at the other end. The interim arrangement would utilize the transmission system 
associated with Sasan UMPP from Sasan onwards. The interim arrangement would have 
provided only one outlet from Vindhyachal-IV and in the event of outage of the interim 
arrangement the power from Vindhyachal-IV would have bottled up. Therefore, in the 
previous meeting, it was decided to study the interconnection of Vindhyachal-IV with 
Vindhyachal-Ill to improve the reliability of power evacuation from Vindhyachal-IV. The 
system studies carjgd out-after interconnecting Vindhyachal-IV with Vindhyachal-I indicate 
normal loading in the event of outage of the interim arrangement. However, the event of 
double contingency i.e. non-availability of interim arrangement and outage of one of the 
circuit of Vindhyachal-Satna 400 kV DIC line may cause overloading of other lines. In that 
case MIS NTPC shall have to back down generation from Vindhyachal-IV as per the 
instruction from regional load dispatch centre. 

Executive Director (SEF), POWERGRID stated that for charging Satna-Bina 765 kV SIC line 
at 400 kV voltage level, 125 MVAR line reactor would be required at Bina and the same 
would be arranged from other location. It was also informed that charging of Sasan-Satna- 
Bina 765kV line shall be at 400kV level as an interim arrangement. The Bina-Gwalior 765 kV 
lines shall also remain charged at 400kV level. 

0 - 
NTPC representative intimated that the interconnection of Vindhyachal-IV STPP 400 kV bus 
with the existing Vindhyachal-Ill STPP 400 kV bus would be implemented by them through a 
400 kV DIC line of about 4 km length. 

After further deliberations, the interconnection of Vindhyachal-IV STPP 400 kV bus with the 
existing Vindhya~hal~llk STPP 400 kV along with 1x125 MVAR reactor at Bina end was 

x ~ n  jrik'fim arrangement was agreed till the commissioning of Vindhyachal-IV 
traqsas agreed fW I n system. 
> '  

/. 
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T Central Electricity Authority ~~~~ 37F$ 4 3t(: 900r-200s 
Western Regional Power Committee ISO : 9001-2008 

~7 -3, VM &; .&tr @), % - 400 093 
F-3, MIDC Area, Andheri (East), hiun~bai - 400 093 

Phone: 022- 28221636; 28200194/95/96; $m Fax : 022 - 28370193 
Website : wwihr.wrpc.gov.in E-mail : ms-wrpc@nic.in 
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G : ~ 1 1 * ~ k / ~ - ~ / 2 o 1 1 ~ 9 9 ~ ~ ~ ~ i h - i 2 ~ b / ~ / /  . 
No. WRPC/17m WRPC Mtg.fASf201 I/ - - ' Date : 

(?km*&..3?pm) 
(As per enclosed list) 

Emrafm~Rg;rM?FTw$%im~- 
Sub . M~nutes of the 1 7h meeting of Western Regional Power Committee 

Sir, 

Please find enclosed herewith the Minutes of the 17'h meeting of Western Regional 

Power Committee heM on 2oth May 201 1 (Friday) preceded by TCC meeting on lgth 

May 201 1 (Thursday) at indore for your needful. 

Encl: As Above 

. , 

2, 

(FFkT %/ Manjit Singh) 

TlWT ?T&?AAernber Secretary 



In the 32"d meeting of SCM in WR, GETCO request for providing additional two nos. 

220kV bays at Pirana(PG) to facilitate drawal of power was discussed and, It was 

decided that 2 nos. 220kV line bays at Pirana(PG) identified for Sugen (Torrent) m2y 

be developed as WR System Strengthening scheme. 

WRP Committee noted and endorsed as above. 

ITEM No. SA9 : Interim arrangement for evacuation of power from proposed 
Vindhyachal - IV (2x500MW) generation project 

During 2gth SCM, following transrr~issioti system associated with Vindhyachal- IV and 

Rihand-Ill was agreed: - 

Part-I: Generation specific transmission system (to be implemented by 

POWERGRI D) 

A : Rlhand-Ill: For N U  oniy 

> Rihand-Ill - Vindhyachal Pooling Station 765kV 2xSIc (initially to be 

operated at 400kV) 

B : Vindhyachal-IV: For WR only 

> Vindhyachal-IV - Vindhyachal Pooling Station 400kV Dlc (Quad) 

Part-11: Common System: For both WR and NR 

> Vindhyachal Pooling Station - Satna 765kV 2xS/c(initially to be 

operated at 400kV) 

>- Satna - Gwalior 765kV 2xSIc 

> Sasan - Vindhyachal Pooling Station 765kV SIC 

> Sasan - Vindhyachal Pooling Station 400kV Dlc 

> Establishment of 7651400kV 2xl500MVA Sls at Vindhyachal Pooling 

Station 
P - 

Note: In order to reduce the short circug levels, under Sasan 
transmission it has been decided to delete the LlLO of Vindhayachal 
STPP - Jabalpur 400 kV D/C at Sasan subsequent to development of 
765 kV system from Sasan. One of the LlLO line would be retained at 
Sasan with suitable switching arrangements at Sasan 400 kV switchyard 
to meet its starting power requirements in future. The LlLO of the other 
ckt would be bypassed and the 400 kV bays at Sasan would be utilized 
for Vindhyachal Pool-Sasan 400 kV D/C line to b ~ !  terminated at Sasan. ) .  / - L / . _  -" = a .J,, \, ." ,-,y 

Part-Ill: NR Strengthening in Regional pool 

Millutes of 1 Th wRPC meeting held on 2ghMv 2011 at Indore 47 

- 3 3  - 



> Gwalior - Jaipur 7651400 kV SIC. 

The above transmission system was under implementation by POWERGRID. 

POWERGRID informed that the commissioning schedule of the transmission system is 

expected to be Dec'l2 whereas commissioning schedule of generating units at 

Vindhyachal-IV is Marl12 & JunJ12. This may result into critical loading on the existing 

lines emanating from Vindhyachal complex. Therefore, to ease out the loading on 

400kV lines from Vindhyachal complex, following interim arrangementproposed by 

PGClL for Vindhyachal-IV was discussed during 32nd SCM of WR: 

i) Completion of Vindhyachal IV- Sasan 400kV Dlc (bypassing at 
Vindhyachal Pooling - Station) and bunching of both ckts. to make single 
ckt only 

ii) Completion of Sasan - Satna 765kV SIC (to be operated at 400kV level) 
with termination at 765kV yard as planned by interconnecting 400kV and 
765kV yards as well as interconnect Vindhyachal IV-  asa an 400kV 
hunched !he 

iii) Completion of Satna - Bina 765kV SIC (to be operated at 400kV level) 
with termination at 765kV yard as planned by interconnecting 400kV and 
765kV yards 

iv) Installation of 7651400kV transformers each at Bina and Gwalior Sls 

v) Completion of 765kV Bina - Gwalior SIC 
The above interim arrangement utilizes the Sasan - Satna - Bina line which is a part of 

the transmission system for Sasan UMPP (expected for commissioning in JanJ13) and 

is likely to be ready by Dec'l 1 . 

For implementing the above interim arrangement, few 4QQkV equipment like CVT, LA 

etc. are to be procured. Transmission charges of above interim arrangement till 

commissioning of Vindhyachal-IV transmission system along with cost of additional 

equipment are to be shared by the beneficiaries. 

During the 32nd SCM meeting Members agreed for the above contingency arrangement 

and sharing of the transmission charges for thesame by the'beneficiaries 

It was also agreed that due to ROW constraints, Rihand-Ill - Vindhyachal Pooling 

Station 765kV 2xSlc (initially to be operated at 400kV) is to be developed as Rihand-Ill 

- Vindhyachal Pooling Station 765kV I xDlC line. -. 
AT? rA'iEl) TRUE Copy 

WR Power Committee endorsed as above. 
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, 
'POWER GRID CORPORATION OF IPJIiIA LlMm t'i- 

(A Govt. ilf India Ed-) 

- > 

.' +d F?Fii Y Ref. M. . 0 .. 1 , .  . . . *  
0cto,&i 15, .20b . '. 

I 

,To, * . - .  . . . . . . ' 
., ... . 

The Inspector deneril of Forests (FC), ' ' . 4 - .. ... . i . . . _  Ministry of Environment & ~orests, . . .  , " s :  " . . .  
- ,  Paryavaran Bhdwan, .. . . . . 

CGO Comdex.. Lodhi Road. . , .. . , . .  , 
NEW DELHI-1 1.0 003; '.s ( . , 
. . , , - Kind.Atth.:;Sh. M.. S. Neqi, .lFS, 

?. . . , , 2 .  . \  ' 

Your Ref: L-evef No.8-0612013-FC dt , . l l . lO. i  3 . *  

.Sub : ~ ivers ion  oF78.839 ha of-forest land for.ixtension of 765 kV DfC Charkhari (~atna)-~wal ior - -  . 
transmission line iv favour of-Power Grid Corporation India Ltd., in,Mladhya Pradesh 

- - I 

Sez: Sir. 
. . 

!- Kindly refer abwe referred letter of AIG (FC) ("A") vide which certain additignal hf&aion has been ' ' 
: . , asked from Forest Department of, Madhya Pradqh with regard,to compliance rep-& submitted by Nodgl - 

Officers on subject mention line. In this connection we would like. t'o submit as follows: - 
- 2  

I It may kindly be appreciated'lhat cost, of erecting RCC pitla& for demarcation 6f f.bou"dav of forest 
.area to-be diverted is part of operational cost which is,qot to be  transferred toCAMPA as also 

. clarified by.C&: Moreover. .if such cost is to be transferred to Ad-hoc CAMPA the coapliance of ,, 
said condifion cannot be fq(f8led .at site in the,absence'of availabili'y of such funds. Keeping this in 
view co6f of RGC pillars for three division was not transferred to Ad-hoc CAMPX by the concerned 
DFOs and costgeflainirtg to one division only has been transferred to Aa-hoc CAMPA-by mistake by 
the concecned DFO. 

, . 
- - - -- - - - 

2) 'As regard +port on settlement of rights' bnderlth? FRA 2006, it is to inform that all certificetes . . -  

, . related to Gram Sabha gnd Collectors of Gwalior, Datia, Satya & Panna were part of the forest -' . 

proposal forwarded by- Madhya Pradesh vide its letter dated 15.1.2013 and $as beeh @early ' 

. - mentioned at point No., (viii) of the fact-sheet prepared the MoEF and posted  on. MoEF website 
for the consideration"of FAC ('e). However, copy d Certificates of above mentioned ~otledo?s &re ., 
once again ebclosed b r  ready ieferencs (",C"). . a .  . . 2 

* ' +  
In  view of aforesaidefacts.and clarification it is requested that now stage-ll clearance for &ovd referred 
ling may kindly bB issued at the 5arliest to enable POWERORID to implement this project of national 
importance on schedule. ' .  1 

. . I  

! . . Thanking you, - 
% .  . . Yours~aithfully. 1 - 

4 '  '.. . - - .  . . -  ' 
' Enci: As above t . . 

. , ' : 
# .  'Dy.~eneral Idanage; " .: _ .  - - .  

'La 0 .  
. . 

. . 
a- - . EnvironmeyX. .8 Soc,ial ~ a k g e m e n t  

- 
CC: T?e ~ o d a l  Officer.  ores st ~k~a f i rnea t .  ~adh&.~radesh: ' !'p . .  

C 
- 1  

. . . . . . . .  - , .- A T ~ ~ ~ T E D  T R U E C O ~ ~ -  
& *i tm LY 6 1 : ~ ~  a t  tq rii(I/; 1Iqpip1: %st&, fal U-~&JUII rvhd*w:r 

" eb , .  - - .  , - u 
?. 

.*3 d m  : A-9 $eq?m ~fhR41;5dh R?W, '~fk8-110016 k m  : bll-26580121. BW :.Of<-?68OIO8I% * 
Rwistered Office: B-9. Qutab ffirtitutionel Area. Kahuaria Sarli, New DQiRI-11~016 Tql. : 

. ?afRk vd .- ,* zmrf d ! Save Energy for 
. . C 

nL bt"ioior-2r, ~ ~ g d o n - 1 2 2 Q Q '  (HAR 
~e 



$9; 

5:. 

e. F. No. &06/201%FC 
.-a; .-& , B. G o \ w ~ ~ r n e ~ ~ t  India 

Ministry of Environment and Forests 
(EC. Division) 

W ryavaran Bha wan, 
- 4 ~  G O  Cornpfex, W h i  Road, 

r New Delhi - 110003. e 

" :"9 Gkd: l l u l  ~ctober, 2023 
TO, 6 

The Principal Secretary (Foxests), 
Government of Madhya Pradcsh, 
Bhopal. 

* I 
Sub: Diversibn of 78.839 ha of forest land for extension of 765 W D/C Charkhzrri (Satna)- 

Gwalior transmission line in favour of Power Grid Corporation India Ltd. in Madhya 
Pradesh. 

Sir, 
1 all1 directed to refer to the Addl. Principal Chief Coilservator of Forests (Land - 

hlanagement) and Nodal officer, Forest (Conservation) Act, 1980, Governme~~t of ~viadh~a 
Pladesh's Ietter No. F-4/ 6/9/2012/10-ll/Vidhyut/3063 dated 24th September 201 3 on tile 
above mentioned subject; where-under a report on compliance to conditions stipuiated in 
the stage-I approval under the Forest (Conservation) Act, 1980 for diversion of 78.839 ha of 

forest land for extension of 765 KV D/C Charkf~ari (Satna)-Gwdior tTansmissio~~ line in 

favour of Porvcr Grid Corporation India Ltd. in Madhya Radesh accerded by this Minishy 
vide letter of even number dated 5th July 2013 was submitted to this Ministry, and to say that 
after exan~ix~ation f the said report in this Minishy the foJJowing has been observed: 

(i) Out of an amount of Rs. 26,85,938/- king  the cost of erecting RCC pillars for 
demarcation of forest land proposed to be diverted, an amount of Rs. 22,80,842/- has 

not been transfel-red-to theAd-hoc CAMPA, =far; - - -  

f ii) Report on settlement of rights, in terms of the Scheduled Tri&s and Other Traditional 

Forest Dwellers (Recognition of Forest Rights) Act, 2006, if any, on d ~ e  forest land 
proposed to along with doculr.er.tq evidence stipulated by this-Ministry in it's letter 

KO. i i  :9/ i 998-FC @t.) datcd 03.%.20[)9 has f i ~ t  Lxen submitted to this Ministr),. 

AccordingIy, 1 am diirckd to say €hat t I ~ e  State Government of Madhya Pradesh mdy 

take following action; 

( i )  Transfer th& balance amoud of Rs. 22,80,&%2/- to the ad-hoc CAMPA with &timation to 
this Minjstxy; and 

\- 

(ii) Submit a report on settlement of rights, in terms of the Scheduled Tribes and Other 

Trariitional Forest 

\. - -- 
Dwellers 

- - 
(Recupition of Forest Righfs) Act, 2006, if any, on the forest 

-(-uE copy 

@- c 



land proposed to be divMd along wid1 documentary evidence stipulated by this 
Ministry in it's letter ~e-%-9/199~~: (pt.) dated 03.08.2009. 

- yours kithhuy1 

-4- 

C 

:a - 
-7'- 

1 

Copy to:- 

. (H.C Chau'tIhary) 
Assistant lnspectpr General of Forest.. 

b 

1. The Principal Chief Conservator of Forests, Government of Madhya Pradesh, Bhopal. 
2. The Nodal Officer, Forest Department, Government of Madhya Pradcsh, Bhopd. 
3. 'The AddI. Principal Chief Conservator of Forests (Central), Regional Officel Bhopal. 
Y User Agency. 

e 4 

5. Monitoring Cell FC Division, MoEF, New DeIhi. 
6. Guard File, 

(H.C ~haudhar~)  
Assistant Inspector General of Forests 
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-> -- -:k%::* /" . G. Goyal & Associates 
COST ACCOUNTANTS 

Delhi Office : Jaipur Office : 
4A, Pockef.2 289, Mahaveer Nagar-ll 
Mix Housing, Maharani Farms 
New Kmtiii, Mayur Vihar-Ill Durgapura 
New belhi - 1 10096 JAIPUR - 302018 
govaldelhi@vahoo.co.in Mobile : 9829373503 

raiesh~ovaliai~ur@vahoo.co.in 

CERTIFICATE OF CAPITAL COST 

Project Name: 765 SIC Satna - Gwalior CM 1 Transmission Line along with associated bays at Gwalior 8 Satna Substation 
and line reactor associated with Wndhyachal -IV & RIHANW Ill (1000NIW) Generation Project (Common 
System for both WR & NR) 

Date of Commercial Operation: Anticipated DOC0 01.11.2013 

6: PARTICULARS l~xpenditure up to 

LAND 

BUILDING ,CIVIL WORKS & COLONY 

TRANSMISSION LINE 

SUBSTATION 

PLCC 

This Is to certify that the above summary has been prepared on the bdds of the information dawn from the Audited Statement of Accounts of Power Grid 
ration of India Ltd., Western Reglon-ll, Vadodara upto 31-03-2013. Projected expenditure is based on details furnished by th6management 

Projected 
Expenditure tium 
01.04,2013 to 
31.10.2013 (Up to 
DOCO) 

0.00 

0.00 

7847.33 

1844.62 

15.29 

9707.24 

O.O( 

0.0C 

47344.91 

1172.99 

0.84 

48518.74 

Place : Jaipur 
Date : 2110I112013 

Initial Spares Included In the above-TL 
Initial Spares included In the above-Substation 

ATTESTED TRUE 

160.64 

161.11 

Projected 
Expenditure 
from 
01.11.2013 to - . - - - - . . 
Jl.UJ.LUl4 

0.00 

0.00 

1533.37 

1251.43 

19.34 

2804.14 

For K.G. Goyal 8 Associates 
cost Accountants 

Projected 
Expenditure 
2014-15 

0.00 

0.00 

2307.33 

2152.47 

33.25 

4493.05 

Membership No.fO884 

Projected 
Expenditure 
2015-16 

0.00 

0.00 

559.32 

700.80 

10.84 

1270.96 

( RSJ LAKHS) 
Total 

0.00 

0.00 

59592.26 

7122.31 

79.56 

66794.13 



S. K= MEHTA 8 CO. 
CHARTERED ACCOUNTANTS 

Prqjecl Nanie 

504, Kirti Mahal. 19 Rajendra Place, 
New Delhi - 110008 (INDIA) 
Ph. : 011-25815156 Fax : 011-25813879 
E-mail,: skrnehta@skrnehta.co.in 
Website : www.skmehta.org 

KIIIAND 111- VIN1)IJYACIIAL POOLIN(; S1A1'ION 
765 KV n/C LINE UNDKH 'rKANSMISSION 
SYSTEM OF VII)IIYACIQnL-IV -KII'IAND-Ill 

, . 
I Iic expenditurc up to 3 1.03.201 3 as rcfcrrcd abovc has bcen \fcrified on thc basis o f  thc inlbrma~icrn drawn 

~ommercial Operation: 01-01-2014 Anticipated - 
(Us in I.acs) 

from the audited stalctncnt ol' Accougs oS I'oucr <;rid Corporation of Iiicjia I ,id.. N R'I'S-I. h'cw 

L~clhi..l~xpcndi~urc from 0 1 .04.30 13 to 30.09.20 1 3 has bccn verified froin thc I>ooks o f  accounts. l~sii~iiatcxl 

Particulars 

Expe1iditurc3 up to 3 1.03 2 0  13 
I.;xpendiiurc for tlic pcriod 0 1 .04.20 13 
to 30.09.201 3 

Estimated f-.spenditurc for Ilic period 
($1 -11 I I~ I?  ... ? I  1 9  9 1 1 1 7  ~ n n ~ n .  
t J 1 .  I l J . L \ i l  -7 It! .7 I .  I - . - t l  I -> \ l J < J L \ J .  

0 1.01.20 14) 

Estilnatcd lixpcntliture CI I .O 1.20 14 to 

31.03.2014 
Fstimatcd Espcnditurc 0 1-04-20 14 to 
3 1 -03-20 1 5 

Total 

expenditurc fro111 01.10.20 13 i s  on thc basis o f  details fi~r~iishcd by the Managctnent. 

Place : New I)clhi 

Capital Cost 
I I 

5,858.62 

2.372.27 

? A l l  n c  
J .  JJ-..'IJ 

2,605.2 1 

4.500.30 

19,269.35 

For S.K.Mehta & CO. 

Branch Office : D-55. Sector - 2. Noida ( ( I .  P \ - 31-11 ?ni ph - niw1-~7a7nnn ( c n  t :-A^\ r-.. . A.-- .- 

IKDC 

75.59 

29.86 

7 -  7 
- 1 2 .  I t >  

I 

3 .  I 

IDC: 

351.44 

255.16 

300 ,I0 
LO<l. -+O 

895.08 

Total 

6,285.65 

2,657.29 

I -CC In 
+,LJ3.17 

2,605.21 

4,500.30 

20,303.64 



[a) S. K. MEHTA 8 CO. 
CHARTERED ACCOUNTANTS 

504, Kirti Mahal, 19 Rajendra Place, 
New Delhi - 11 0008  (INDIA) 
Ph. : 011-25815156 Fax : 011-25813879 
E-mail : skrnehta@skmehta.co.in 
Website : www.skmehta.org 

: : C E R T I F I C A T E  OF CAI'I'1'Al, COST 

- 
Projcct N i ~ n ~ c  . RIHAND Ill- V I N D I I Y A C I i A L  I 'OOLING S T A T I O N  765 KV D/C 

I J N E  1JNI)ER TRANSMlSSION SYSTEM OF VIDHYACHA1~-IV - 
IZIIIAND-I11 

[)ale ofCommercial Operation: 01 -01-201 4 Anticipated 
(Rs i n  Lacs) 

'1 he expcnd~tltre up to 3 1 O i  10 13 xs rcrct-rcd above has hcen verified on thc basis o f  the infomli i t~on drawn from the 

;n~ditcd ctaternellt or Accot~rits o f  Powcr Grid Corporatioil o f  India I.ld., NIIVI'S-I. Irictt Oeltii .I:xpenditure fro111 

0 1 0-1.20 13 to 30.0'9.20 13 has bc-en vcr~ l icd liorn the hooks ol'accourtts. - Estimated - tupcnditure - f icm 0 1.10.2013 i s  on the 
- 

hasis irf details rilrn~shcd h:  tic blanagemcnt 
& 

I'litcc : New I)cilii 
1)atr: : 16-10-2013 

I 

S I, 

I 

j 

I 

4 

., 

For S.K.Mchta & CO. 
C;hartcqed Accountsints 

Branch nftire - n  E C  e--.-.. - .. . . 

Particulars 

1:lxpenditure up to 5 1.03.2013 

Expaiditurn for thc period 
0 1.01.20 13 to j0.00.20 13 

Estimated 1:xpenditure li,r the 
ptric~il 0 1.10.20 1 3 to 
3 I .  12.10 13 (DCICO: 

I!) .2c ! 4! * 

Estimated I:.xpe~~dittrrc: 
01.01.2014 t031.03.2OI:I 

listirnakxi t:xpcnditurc 
0 1.04.20 13 l o  3 1.63.20 15 
Total 

PLCC , 

' ' 

I I 

0.00 

Total 

(i,2XS.65 

. . 
2,657.29 

1,.255.19 

2,605.21 

1,500.30 

20,303.64 
la i i i i i l  Spares iricluclcd i n  abovc 

1 

6,285.65 

2.657.29" 

~ . 2 5 5 . 1 ~  

I 
2.605.2 1 

4.500.30 

20,303.61 
152.28 

LAancl 
(Frecl~old) 

. , 

I 

0.00 

C'ivi' 
Building 

I 

0.0i) 

Suhslation 

I 

0.00 



( ( 1  S. K. MEHTA 8 CO. 
CHARTERED ACCOUNTANTS 

CEI~I'IFICA'I'I.: OF CAPITAL COST 

504, Kirti Mahal, 19 Rajendra Place, 
New Delhi - 11 0008 (INDIA) 
Ph. : 011-25815156 Fax: 011-25813879 
E-mail : skrnehta@skmehta.co.in 
Website : www.skmehta.org 

SASA3 - VINDIIYACl1AL P001,ING Sl'tITION 765 . 
KV S/C LINE UNDER TRANSMISSION SYSTKM OF 
V1I)NYACHALIV -KIAANI)-111 

'I'he expenditure up to 3 1.03.201 3 as rcferrcd abovc has been verified on tllc basis of  thc inlbr~nation drawn 

Date of Conimct.cial Operation: 01-01-2014 Anficipatcd . (Rs in 1,acs) 

from the audited statcrnent of ~~ccoun t s  oS Power <;rid (lorporntion ol' India I.tcl , NRTS-I. New 

\@$4 

I)clhi..l:spendiii~rc from 0 1.04.20 13 to 3039.20 1 3 has bccn verified from thc books of accounts. Esii~nated 

expcndilurc from 0 1.10.20 13 is on the basis of details filrtiishcd Iy  tlic Managctnent. 

SI No. 

I 

2 

3 

' 
5 

For S.K.Mehta & CO. 
Char rcd Accoarrtanls \ I *  

Place : New Delhi 

- 'roral 

939.09 

205.97 

297.31 

614.10 

0.00 

2,056.47 

I'articulars 

Expenditure up Lo 3 1.03.201 3 
f:xpenditure for thc period 0 1.04.201 3 
to 30.09.70 13 

Date : 16-1 0-2013 

Branch Offinn . n-w c,,+,, . , . . .. . . 

Capital Cost 

' .  859.30 

165.91 

IEDC 

14.1 2 

4.20 

Estimated Expenditure fbr the pcriod 
1~1.10.2013Lo31.12.?013(DOCO: 1 261.93 

IDC 

63.67 

35.86 

3.71 

. 

22.03 

01.01.2014) 

Istimated Expenditure 01.0 1.201 4 to 
31.03.2013 
I:st~motcd t:xpenti~ti~rc 0 1 .04.20 13 to 
3 I .03.701 5 

Total 

3 1.67 

133.20 

613.10 

1,901.24 



[m) S. K. MEHTA & CO. 
CHARTERED ACCOUNTANTS 

504, Kirti Mahal, 19 Rajendra Place, 
New Delhi - 110008 (INDIA) 
Ph. : 011-25815156 Fax : 011-25813879 
E-mail : skmehta@skmehta.co.in 
Website : www.skmehta.org 

I C:E:RTII.'ICAl'E O F  CAPITAL COST , 

Prc!ject Name - SASAN - VlNDlI\ '4CIIAI.  POOL,INC SFi\'l'lON 765 KV SIC' 
I.INI< IfNI)I<R TRANSMISSIOS SYSTISM OF 
VlDllYACflAl,- IV - R l I l ~ \ ? 4 ~ - l l l  

t)u\c of("onimercicll Operation: 01-01-2014 Anticilxtred 

, . 
I he expenditure up to i I .O.i.2013 as rck~. rcd  i~t>o\:c has hccn \;eriiied on clic basis o f thc  inlirrmation d r a w  Sroni the iaudilcd 

skiterneilt oI',Accoun[s cll'120\\-cr ('ol-pc~raricin ol'tndiu I.ld.. XIITS-I. Nc*.r: I)clhi..i~xpcndilurc l io ln 01.04.10l.~ to 30.09.2011 

(Rs in I m s )  

hits heel1 \.crilicd l i ~ j r n  ihc hook:. tjrncc:our~ts. I:stim:~tcJ cxpcnditure ti0111 01 .IO.?r013 is on thc hasis ol' details lilrnishcd 1)); ~ h c  

For S.K.hfchta 8; C.Y0. 

'I'otal 

9M.09 

205.97 

297.31~ 

614.10 

8.00 

2,056.47 
0.00 

SL  

I 

2 

i 

' 
5 

!?$$ Place : New lleihi 
~&>.> Date : 16-1 0-20 13 

Branch Office : D-55, Sector - 2, Noida (U. P.) - 201 301. Ph. : 0120-4737000 (50 Lines) Fax : 0120-4737047 

Particulars 

lispcnditurc up l~> 3 1.03.20 I 3  

I~spcndilur'r l i ~ r  the peritd 
01.04.2013 to 30.09.20 13 

S.;stirnarctf tispcnditurc Ibr tlic 
period Ol.10.201.3 to 3 1.11.2(~13 
(1)oc;o: 0 I .o I .20 14) 

I-:siiiiiiiicd i i ~ ~ ~ c n u ' i i u r c  i i i  .iii .2iii4 
to31.03.2014 
I'stinii~trted 1;spendilurc 0 I .(i4.2011 
to 3 1 .03 .'0 1 5 
I'otal 
Initial Spares inclutlcd in above (Sul~station) 

Idand 
(Freehold) 

. , 

0.U0 

Civil 8; 

Bugding 

0.80 

Substation 

- 

. 

0.00 

.Ul, 

9.19.00 

205.97 

207.3 I 

611.10 

2,056.47 

Pl,C;C 

0.00 



PART - 111 

Form 1 
Summary Sheet 

Name of the Transmission Licensee: POWERGRID CORTORATION OF INDIA LTD. 
Name of Region: WESTERN REGION 
Name of the Project: ~ i n d h ~ a c h i l  IV TS 

D Q c  
Name of the Transmission Element: 765 kV SIC Satna Gwalior Ckt-1 T/L alongwith associate~d bays at  Gwalior(Anticipated :DOC0 :01--2013 

I 

I 
\S? 
A3 

I t 

8 

0 ( y  12. 90 13 

S1.No. 

1 
1 

2 
3 

. 4 

. 5 

. 6 

Particulars 

2 
Depreciation 
Interest on Loan 
Return on Equity 
Interest On Working Capital 
0 & M Expenses 
Total 

Form No. 

3 
FORM- 12 
FORM-1 3A 
FORM-0 1 A 
FORM-13B 

Existing 2008- 
2009 

4 

0.00 
0.00 
0.00 
0.00 
0.00 
0.00 

2009-2010 

5 



PART - 111 

Form 1A 

Name of the Transmission Licensee: 
Name of Region: 
Name of the Project: 
Name of the Transmission Element: 

Calculation Of Return On Equity 

POWERGRID CORPORATION OF INDIA LTD. 
WESTERN REGION 
Vindhyachal IV TS 
765 kV SIC Satna Gwalior Ckt-1 T L  alongwith associatr:d bays at  Gwalior(Anticipated :DOC0 : o l e  dzo I 3 ) 

q. 
etitioner 

Particulars 

1 
Equity as DOC0 
Notional Equity for Add Cap 
Total Equity 
Return on Equity @, 17.481% 

I 
Existing 2008- 

2009 
2 

2009-2010 

3 

2010-2011 

4 

2M1-2012 

5 

0 

2012-2013 

6 

2013-2014 

7 
17,467.79 

841.24 
18,309.03 
1,302.95 



PART - 111 
Form 2 

Details ok Transmission Lines And Substations 
u 

Name of the Transmission Licensee: POWERGRID CORPORATION OF INDIA LTD. 
Name of Region: WESTERN REGION 
Name of the Project: Vindhyachal IV TS 
Name of the Transmission Element: 765 kV SIC Satna Gwalior Ckt-1 TIL alongwith associated bay& a t  Gwalior(hnticipated :DOC0 301-2013 

9 
Substations 
SI.No. 

q, w r  
etitioner 

Transmission Lines 

1 

3 

S1.No. 

765 KV 

Name of Sub-station 

I 

Gwalior SIS . 
s Satna I Bay 

Line Reactor(Switchab1e) Bay 
for Sama I 

Voltage 
level kV 

Type of 
Substation 

Conventional 
IGISI HVDC 

Terminal/ 
HVDC Back 

to Back 
400 1CV 

Satna 

Gwalior I Bay . 
Line Reactor(Switchab1e) for 
Gwalior I Bay 

Name of Line 

7651400 

765 
765 

Conventional 
I 

Conventional 

Type of Line 
ACIHVDC 

SIC or DIC 

9 

No. of Tqansformers 1 
Reactors1 SVC etc (with 

Capacity) 

220KV 

1 X 240 W a r  dine 
~eactor(~witchab1e) 

I I 
1 

YesINo 

Yes 
Yes 

1 
2 

132 KV 
& below 

7651400 

765 
765 

No. of Sub- 
Conductors 

If No, 
petition 

No. 

No. of Bays 

I 

1 X 240 W a r  Uine 
~eactor(~witchab1e) 

~ 

Voltage level 
kV 

Satna Gwalior Ckt I(S/C Portion) 
Satna Gwalior Ckt I(S1C Portion on DIC 
Tower) 

Date of 
Commercial 

operation 

01-2013 
01--2013 

4 

4 

Covered in the present 
petition 

Yes 
Yes 

1 

1 

Line Length 
(Km.)" 

AC 
AC 

SIC 
SIC 

765 
765 

I 

Date of 
Commercial 

operation 

Covered in the present 
petition 

294.472 
42.18 

0 1 ~ 2 0 1 3  
Olm-2013 

01--2013 
01-8&c2013 

Yes 
Yes 



Normative ~a:rameters considered For tariff calcalatio~s 

PART - I11 
Form 3 

Name of the Transmission Licensee: POWERGRID COYORATION OF INDIA LTD. 
Name of Region: WESTERN REGION 
Name of the Project: 9 Vindhyachal IV TS 
Name of the Transmission Element: 765 kV SIC Satna Gwalior Ckt-1 T L  alongwith associatc:d bays at Gwalior(Anticipated :DOC0 :01WGdL-2013 

2010-2011 
5 

Norm for HVDC Stations 

2011-2012 

6 

HVDC Back-to-back stations (Rs lakh per 500 MW) 

%hand-~adri HVDC bipole scheme (Rs Lakh) 

~alcher-kolh HVDC bipole scheme (Rs Lakh) 

Given Below 

1 
Given Below 

i,' C? $1 
. i ! :..- 

etitioner 

468.00 

1533.00 
1796.00 

443.00 

1450.00 
1699.00 

2012-2013 
7 

0' I 

2013-2014 
8 

17.481 
11.33 

98.00 

15.00 

2.00 

1 495.00 

1621.00 
I 1899.00 

v' 13.20 
1 &sted 

523.00 

1713.00 
2008.00 

2011-12 

553.00 

181 1.00 
2122.00 

2012-13 1 2013-14 

132 KV and below I 26 20 

8 1.99 

58.57 
41.00 

29.28 27 70 

Norms for AC and HVDC Lines & Lakhs per km) - 

86.68 

6 1.92 

43.34 
30.96 

Single Circu~t (Bundled conductor h t h  four or more sub-co~ductors) 

Slngle Circuit (Twin & Triple ~onddctor) 

Single C~rcuit (Single Conductor) 
Double Cicult (Bundled conductorwith four or more sub-conductors) 

Double Circult (Twin & Triple ~onAuctor) 

Double Circuit (Smgle Conductor) -- 

91 64 

65.46 

45.82 
32.73 

0 537 

0.358 

0 179 

0 940 

0 627 

0.269 

0 568 
0.378 

0 189 

0.994 
0.663 

0.284 

0.600 

0.400 

0.200 ' 1.051 

1 0.701 

1 0.301 

0.635 

0.423 
0.212 

1.111 

0.74 1 

0.318 

0.67 1 
0.447 

0.224 

1.174 
0.783 

0.336 



Abstract of Capital Cost Estimates and Schedule of Cornmissionina for the New proiects 

YAK I -111 
FORM-5A 

Name of theTransmission Licensee : 
Name of Region: 

Name of the Project : 

I Name of Element: 
Capital Cost Estimates 

POWER GRID CORPORATION OF INDIA 

WESTERN 

TRANSMISSION SYSTEM OF VINDHYACHAL -1V (1000MW) & RIHAND - I11 
(1000MW) GENERATION PROJECTS 

765kV SIC Satna- Gwalior Transmission line ckt#l  associated with VSTPP 4 
Generation Project & Rihand-I11 Project. {Common System for both WR & NR} 

Board of Director/ Agency approving the Capital cost estimates: 
Board of Directors o f  POWERGRID 

Date o f  approval o f  the Capital cost estimates: Memo No. C/CP/Vin-IV & Rih-111 dated 17.03.2010 
I 

Present Day Cost 

Price level of  approved estimates 

Completed Cost 

-- 

As o f  End 3rd Qtr. O f  the year 2009 

Capital Cost excludina IDC & FC 

Foreign Component, if any (In Million US $ or the relevant 
,Currency) 

As on Scheduled COD (FR) 

- - ~~ ---- - -  ~ ~ ~ ----- ~- 

Foreign Exchange rate considered for the Capital cost estimate: 

Domestic Component (Rs. Cr.) 
Capital cost excluding IDC & FC (Rs. Cr) 

n 

IDC & FC 
Foreign Component, if any (In Million US $ or the relevant 

~-~~ ~ 

n nn " 

81 7.10 

- 

8 .  I I I 
Note: 
1. Copy of  approval letter should be enclosed. 
2. Details of Capital cost are to be furnished as per FORM-5B or 5C as applicable. 
3. Details o f  IDC & financing Charges are to be furnished as per FORM-16. 

/ 

- 

-.-" 
636.27 

817.10 

Schedule o f  Commissioning 

(Scheduled DOC0 elementwise) 

636.27 

J ~ o t a l  Capital cost Including IDC & FC (Rs. Cr) I I 

Currency) 
Domestic Component (Rs. Cr.) 

Total IDC & FC (Rs.Cr.) 
--- 

Rate of €axesS&-&ties considered 

Capital cost Including IDC & FC 

Foreign Component, if any (In Million US $ or the relevant 
Currency) 

Domestic Coinponent (Rs. Cr.) 

874.24 

01.12.2012 

0 

57.14 

57.14 

0.00 

874.24 

667.79 

01.12.2013 (ANT.DOC0) 

0.00 

31.52 

31.52 

0.00 

667.79 



1 ~ a m e  of Reglon:  WESTERN REGION-11 I 1 1 )  I 

Preliminary in~eitigation~~ight of way, foreit clearance, 
PTCC , general ciJil works, compensation etc. 

TRANSMISSION SYSTEM OF VINDHYACHAL -IV (1000MW) & RIHANC) - Ill (1000MW) GENERATION PROJECTS 

765kV SIC Satna- Gwal~or CktUl Transmission Line associated with VSTPP 4 Geberation Project & Rlhand-Ill Project. {Common System for both WR 
a NR) 

- 
As per Orlginal 

Estimate 
As on COD 

Llabllitles I 
Pmvlslon Reasons for Variation 

(FA) (3rd Qtr.2009) (ANT. DOCO:0111112013) 

Name of the Project : 

Name of the Element: 

1 

A 
1.0 
1 1 

1. Amount towards Crop Compensation got 
730.87 1013.54 1 increased as per actual compensation paid and 

estimated based on assessment by Revenue 
Authorities 

SI.No. Break Down 

2 

TRANSMISSION LINE 
Preliminary works 
Design & Engirieering 

Towers Steel 

3 I 4 5 

1.3 
2.0 

Total Preliminary works 
Transmissiorl Lines material 

-4939.24 

The line length has decreased from the estimated 
quantity of 390 Krns. (360 Krns. SIC + 30 Kms. DIC) 
to 336.652 Krns. (294.472 Kms. SIC + 42.186 Krns. 
DIC) due to optimization of route alignment. 
minimum avoidance of forest stretches, avoidance o 
Major Rlver Crossing (Slndh and BeWa) (As per 
check survey and final route alignment). 

2.2 

1 2.3 IEarth Wre 

2117.41 

Conductor 110.89 I -994.63 

I 360.24 1 266.55 1 30,091 -63.59 I Due to reduction in line length, the corresponding 
earthwire cost has also reduced. I 

Due to reduction in line length. the corresponding 
conductor cost has also reduced. # 

2400.08 

2 4 

2 5 

730.87 

2.6 Conductor & Earthwire accessories 1 I 

1013.54 

Insulators 

Hardware Fittlngs 

702.90 520.10 

4 

2969.35 

1945.80 

58.72 

2.8 

2721 60 

1439.76 

-124.08 

2.9 
3.0 
3.1 .. 

tower quantkles, the corresponding insulators cost 

162 55 -343.49 tower quantities, the corresponding hardware Mtlngs 
cost has also reduced. 

Due to reductlon In line length and correepondfng 
tower quantiiles, the corresponding accessories cost 
has also reduced. 

Erection. Stringing & Civil works including foundation 

Total Transmission Lines material 
Taxes and Duties 
Custom Duty 
m.L .. -. ~ ~ * - .. 

10935.49 

- 62103.01 

- 
- 0.00 

8091.51 

49846.65 

0.00 

913.55 

3669.15 

0.00 

I 

-1930.43 
! 

Quantities pertaining to various erection activities got 
decreased due to actual Soll Strata encoutered 
during execution which resulted into decrease of 
foundation, erection quantities resulted into decrease 

-8587.31 
I 

0.00 - -- 

in completion cost. 

. 



- 
I ~o ta l  Taxes 8 Duties - 0.001 0.001 O.CIOI , 0.001 

[fatal -Transmission lines - 64220.42 1 52246.63 ( 4400.021 -7573.771 1 
-- 

8. SUBSTATIONS 
a- - 

4.0 Preliminary works 8 land 
4.1 Design 8 Englneer~nq 0 00 
A 3 l and  I n nn 

I 0.00 
10 ; 0.00 

1 -30.00 As per site condition 
I 0.00 

0.00 
1 0.00 
! 0.00 

I0 ~ -30.00 

1 8.0 ITaxes and Duties I 

I 9.0 1 construction and pre-commissioning expensed 

I l ~ o t a l  Constmctlon and pre cornrnlsslonlng expenses I 0.00 1 0.00 1 0.00 1 0.00 1 I 

9.1 1 Sie supervision 8 site adrnn.etc. (Payable to SEES) I 0.00 1 i 0.00l 0.00 
9.2 lToois and Plants 0.00 1 ; 0.00 1 0 00 

10 I -5708.08 
10 0.00 
10 -298.60 
I0 I -6006.69 As per actual 

4 , -18068.00 As per actual 

I0 i 0.00 
I 0  -2561.90 

10 0.00 
30 ! 0.00 
10 0.00 

4 ' -20629.89 . As per actual 
\ 

I 0.00 
; 0.00 

9.3 lconstruclion Insurance I 0.00 1 ! 0.00 1 0.00 I 0.00 



.. 
- 

% FormSC 
1 

Name of theTransmission Licensee : 
Name of Region: I 
Name of the $pject : 

OF INDIA POWER GRID CORPORATION 
WESTERN1 
Vindhyach+l -IV & RIHAND# Ill 

I 

I 



Details of elementwise cost 

Name of the Transmission Licensee: POWERGRID COqORATION OF INDIA LTD. 
Name of Region: NORTHERN REGION 
Name of the Project: Vindhyachal IV TS ~ 
Name of the Transmission Element: RIHAND-I11 VINDHYACHAL-IV 
Date of Commercial Ope ation of the Transmission 01-01-2014 
element: ~hk .a l~&a  . 

PART - 111 
Form 5D 

(Rs in Lakhs) 

9 .ax 
etitioner 

q 

0 
J 
1 

/ 

Transmission Lines 
S.NO. 

1 
2 
3 
4 
5 
6 
7 
8 

Name of line I 

I 

400 kV DIC Quad Bassi Jaipur(RVPNL)(Ant. DOC0 01.07.2013) 
63 MVAR Bus Reactor at Satna I 

Vindhyachal- Vindhyachal Pooling Station(Bypassinp Vindhyachal Pooling station) TL 
Sasan Vindhyachal Pooling TL I 

765kV SIC Satna-Gwalior ckt-I at Satna 
I 

765kV DIC Rihand-I11 Vindhyachal Pooling station TL - ~ 
765kV SIC Sasan-Vindhyachal Pooling station TL I - ~ Remaining part of the transmission system 

Total 
I 
I 

Grand Total 

Apportioned approved 

14841.46 
2063.51 
12439.72 
1029.03 

87424.00 
26002.27 
2062.38 

321436.63 
467299.00 
467299.00 

I 

- 
~ 11 8794.22 

118794.22 

/ - 

8 



PART - 111 
Form 6 

Financial package upto COD 

Name of the Transmission POWERGRID CORPORATION OF INDIA LTD. 
Licensee: 
Name of Region: WESTERN REGION 
Name of the Project: Vindhyachal N TS 
Name of the Transmission 765 kV SIC ~ a t n a  Gwalior Ckt-1 T L  alongwith associated bays a t  
Element: Gwalior(Anticipated :DOC0 :01-NOV-2013 
Project Cost as on 58225.98 (Rs. in Lakhs) 
COD131.03.2009: 
Date of Commercial Operation of 01-&:2013 
the Transmission element: 

(Rs in Lacs) 

Add Cap For 2014-2015 ~ c t u a l  I Normative I 

Equity 

Foreim 
Domestic 
Notional 
Total Equity 

. - 
Transmission Lines D 

- 

Equity 381.291 I I 

INR 

Debt 
Equity 
Total 
Add Cap For 2015-2016 

l ~ o t a l  Capital Cost with ADDCAP upto 01.04.20& 1 66794.131 

Loans 
Loans - Domestic 
- - -  - -  - 

Loans - Foreign 
Total Loans 

- 
Petitioner 

26227.20 

26227.20 

Actual 

F i n a n c i a l  P a c k a g e  a s  
a p p o r t i o n e d 1  A p p r o v e d  

Currency and Amount 

Financia l  Package as  on 
C O D  

Currency and Amount 

3145.14 
1347.92 
4493.05 

Normative 

INR 
- -  

lNR 
-- - 

A\IR 

As Admitted on COD 

Currency and Amount 

' INR 

61196.80 

61 196.80 

30358.19 
- - - -- - 

10400.00 
40758.19 

- - 

17467.79 

0.00 
17467.79 

- -  - - 



PART - I11 
Form 9 

Statement pf Additional Capitalisation after COD 
I 

Name of the Transmission Licensee: 
Name of Region: 
Name of the Project: 
Name of the Transmission Element: 
COD: 

POWERGRID CORPORATION OF INDIA LTD. 
WESTERN REGION' 
Vindhyachal IV TS 
765 W SIC Satna ~ d ~ l i o r  Ckt-1 TIL alongwith associated bay; at Gwalior(Anticipated :DOC0 :01-NOV-2013 
01-NOV-2013 

7 

Petitioner 

1 
@ 
9 

1 

SI.No. 

1 
1. 

2. 

3. 

Year 

2 
2013-2014 

Total 
2014-2015 

Total 
2015-2016 

Total 

7 

WorWEquipment proposed to be addeh after COD 
upto cut off datd  beyond cut off date 

3 
TR LINE 

SUB STATION 

PLCC 

TR LINE 

SUB STATION 
- 

PLCC 

TR LINE 

SUB STATION 

PLCC 

2159.32 

700.80 

10.84 

1;!70.96 

~ a l a n c e  & Retention 
payments 
Balance & Retention 
payments 
Balance & Retention 
payments 

4 (-9 
C1'C ;) 
%I 



Name of the Transmission Licensee: 
Name of Region: 
Name of the Project: 
Name of the Transmission Element: 

Statement of Capital Cost 
I 

POWERGRID CORPORATION OF INDIA LTD. 
I 

WESTERN REGION 
t 

Vindhyachal IV TS 
765 kV SIC Satna Gyalior Ckt-1 T L  alongwith associated bays at Gwalior(Anticipated :DOC0 :01--2013 

Statement of Capital Cost 
(To be given for relevant dates and year wise) 

PART - 111 

Form 9A 

Petitioner 



Finapcing of Additional Capitalisation 

PART - !I! 
Form 10 

Name of the Transmission Licensee: 
Name of Region: 
Name of the Project: 
Name of the Transmission Element: 

POWERGRID CORPORATION O F  INDIA LTD. 
WESTERN REGION 
Vindhyachal IV TS 
765 kV SIC Satna Gwalior Ckt-I TIL alongwith associated bays at  Gwalior(Anticipnted :DOC0 :01%?'1013 

Financial Year From COD (031- Year2 
(Starting from Mar-2014 

COD) 
1 2 3 

Amount 2804.14 
capitalised in 

, WorklEquipmen 

\ Financing 
Details 
Loan-1 
Loan-2 
Loan3 and so 



PART - 111 
Form 11 

Calculation of Depreciation Rate 

Name of the Transmission POWERGIUD CORPORATION O F  INDIA LTD. 
Licensee: 
Name of Region: WESTERN REGION 
Name of the Project: Vindhyachal IV TS 
Name of the Transmission 765 kV SIC Satna Gwalior Ckt-1 T/L alongwith associated bays a t  
Element: Gwalior(Anticipated :DOC0 :01-NOV-2013 

c- @ "* 
Petitioner 

I Weighted Avera~e Rate of Depreciation (%) 2.20 
~ - - - ~ - - ~  --- ~~ ~~p~~~ ~- -~~ ~~~ - -~ ~~~~~~~~~~~~- - ~ ~ ~~ ~~ - ~ -  ~ 

Elapsed Life 
~- ~ -~ ~ ~ ---- 

0 



, Statement of Depreciation 

PART - I11 
Form 12 

Name of the Transmission Licensee: 
Name of Region: 
Name of the Project: 
Name of the Transmission Element: 

POWERGRID COR+ORATION OF INDIA LTD. 
WESTERN REGION 
Vindlnyachal IV TS 
765 kV SIC Satna Gyalior Ckt-1 T L  alongwith associated bays at Gwalior(Anti4pated :DOC0 :01&%2013 

s- 
etitioner 

e L  

s 

2005-2006 

7 

Financial Year 

1 
Depreciation on Capital 
Cost 
Depreciation on 
Additional 
Capitalisation 
Amount of Add~t~onal 
Capitalisation 

Depreciation Amount 
-Details of FERV 
Amount of FERV on 
which depreciation 
charged 
Depreciation Amount 
Depreciation Recovered 
during the year 
Advance against 
Depreciation recovered 
during the year 

Depreciation and 
Advance against 
Depreclation recovered 
during the year 

Cumulative 
Depreciation And 
Advance agaiwt 
Depreciat~on recovered 
upto the year 

Upto 2000- 
2001 

2 

2004-2005 
I 
I 

6 

I 

I 

I 

I 

I 

2006-2007 

8 

2001-2002 

3 

2007-2008 

9 

2002-2003 

4 

9 

2003-2004 

5 



PART - 111 
Form 13 

Calculation of Weighted Average Rate of Interest on Actual Loans 

Name of the Transmission POWERGRID CORPORATION OF INDIA LTD. 
Licensee: 
Name of Region: WESTERN REGION 
Name of the Project: Vindhyachal IV TS 
Name of the Transmission 765 kV SIC Satna Gwalior Ckt-1 T L  ongwith associated bays at  
Element: Gwalior(Anticipated :DOC0 : 0 1 - d 2 0 1 3  

(Rs in Lacs) 
I 

1 Particulars I  xis st in el 2009-20101 2010-20111 2011-20121 2012-20131 2013-20141 

- ~ 

Less : Repayments(s) of Loans during the year 
Net Loan Closing 
Average Net Loan 
Rate of Interest on Loan 
Interest on Loan 

0% 

qLP -'"'"c-..Q, 
342.25 

BOND XXXVIII ,---, . A, 

0% 

Gross Loan Opening 
"- -.., ,t ** W~,, ', . ' 

;;I j ?. : . .!, .\ ., ,- 

0% - 
- . 1 3 i l : ~  

5: , A $  ! \ & \  
> c..;. ' ,  
: . ,  
\" >, < ., -. -7.k- y:j.: :< <.: .\ 

. .~- 

0% 

- 

3700.00 
3700.00 

9.25% 



PART - III 
Form 13 

Calculation of Weighted Average Rate of Intwest on Actual Loans 

Name of the Transmission POWERGRID CORPORATION OF INDIA LTD. 
Licensee: 
Name of Region: WESTERN REGION 
Name of the Project: Vindhyachal IV TS 
Name of the Transmission 765 kV SIC Satna Gwalior Ckt-1 T L  alongwith associated bays a t  
Element: Gwalior(Anticipated :DOC0 :01-NOV-2013 

(Rs in Lacs) 
I 

Particulars 

- 

Existing 
2008-2009 

Cumulative Repayments of Loans upto Previous 
Year 
Net Loans Opening 
Add : Drawal(s) during the year 

Less : Repayments(s) of Loans during the year 
Net ~ o a n  Closing 
Average Net Loan 
Rate of Interest on Loan 
Interest on Loan 

2009-2010 

0% 

2010-2011 

BOND XXXIX 

0% 

2011-2012 

Gross Loan Openine 
Cumulative Repayments of Loans upto Previous 
Year 
Net Loans Opening 
Add : Drawal(s) dunng the year 
Less : Repayments(s) of Loans during the year 
Net Loan Closing 
Average Net Loan 
Rate of Interest on Loan 
Interest on Loan 

0% 

0% 

2012-2013 

0% 

2013-2014 

0% 

0% 0% 

430.00 

430.00 
430.00 
9.25% 
39.78 - 

3650.00 

3650.00 

3650.00 
3650.00 
9.4% 

343.10 



PART - 111 
Form 13 

Calculation of Weighted Average Rate of Interest on Actual Loans 

Name of the Transmission POWERGRID CORPORATION O F  INDIA LTD. 
Licensee: 
Name of Region: WESTERN REGION 
Name of the Project: Vindhyachal N TS 
Name of the Transmission 765 kV SIC Satna Gwalior Ckt-1 T L  alongwith associated bays a t  
Element: Gwalior(Anticipated :DOC0 :01-NOV-2013 

v -  

IFC (IFC - B LOAN) (31419-01) 

0% 

Gross Loan Opening 
Cumulative Repayments of Loans upto Previous 
Year 
Net Loans Opening 
Add : Drawal(s) during the year 
Less : Repayments(s) of Loans during the year 
Net Loan Closing 
Average Net Loan 
Rate of Interest on Loan 
Interest on Loan 

3500.00 

3500.00 

3500.00 
3500.00 
2.435% 

85.23 

- -- C 

IFC (ICFF LOAN) (31419-02) 

0% 
* - 

0% - 0% 

Gross Loan Opening 
Cumulative Repayments of Loans upto Previous 
Year 
Net Loans Opening 
Add : Drawal(s) during the year 
- 

Less : Repayments(s) of Loans during the year 
Net Loan Closing 

/ 

- 2 . ~ ~ 5  

--y: 
1 .  

i , , 

A 

' I  

I 

1600.00 

1600.00 

1600.00 



PART - 111 
Form 13 

Calculation of Weighted Average Rate of Interest on Actual Loans 

Name of the Transmission POWERGRID CORPORATION OF INDIA LTD. 
Licensee: 
Name of Region: WESTERN REGION 
Name of the Project: Vindhyachal IV TS 
Name of the Transmission 765 kV SIC Satna Gwalior Ckt-1 T L  alongwith associated bays at 
Element: Gwalior(Anticipated :DOC0 :01-NOV-2013 

(Rs in Lacs) 



PART - nr 
Form 13A 

Calculation of Interest on Normative Loan 

Name of the Transmission POWERGRID CORPORATION OF INDIA LTD. 
Licensee: 
Name of Region: WESTERN REGION 
Name of the Project: Vindhyachal IV TS - 
Name of the Transmission 765 kV SIC Satna Gwalior Ckt-1 T/L alongwith associated bays at 
Element: Gwalior(Anticipated :DOC0 :Ol-lWV-&M j) C 2.a / 3 

(Rs in Lacs) 

I lnterest on Normative loan 1 1,303.281 

I 

- - - 

Gross Normative Loan - Opening 
Cumulative repayment of Normative Loan upto 
previous year 
Net Normative loan - Opening 
IncreaseIDecrease due to ACE during the Year 
Repayments of Normative Loan during the year 
Net Normative ioan - Closing 
Average Normative Loan 

- 

2013-2014 

40,758.19 

40,758.19 
1,962.90 
1,311.93 
41,4W16 
41,083.67 

1-weighted average iiaie vC ir~ieresi oii actiial i i 

2012-2013 Particulars 

I 

2010-2011 

I I 1 ?.61340h 1 

2011-2012 Existing 
2008-2009 

2009-2010 



PART - 111 
Form 131 

Loans in Foreign Currency 

Name of the Transmission POWERGRID CORPORATION OF INDIA LTD. 
Licensee: 
Name of Region: 
Name of the Project: 

WESTERN REGION 
- ~indhyachal IV TS 

Name of the Transmission 765 kV SIC Satna Gwalior Ckt-1 associated bays at 
Element: Gwalior(Anticipated :DOC0 :01- 

Particulars I ~xist ine 1 2009-2010 1 2010-2011 1 201 1-2012 1 2012-2013 1 2013-2014 1 

'@.as- 
Petitioner 



International 
Finance Corporation 
World BmJc Group 

2121 Pennsylvania Avenue, NW 
Washington, DC 20433 
USA 

Wednesday, April 03,2013 . . 

Page t of 1 

Re: POWER GRID CORPORATION OF INDIA Audk Confirmation 

We hemby confirm that the outstanding balance of 1H;'s Loan to the above company as of March 31.2013 was as follows. AH other terms and 
conditions are in accordance with the investment agreement 

As of March 31,2013 

Tranche 
Curr-ency 

Principal Amount Outstanding 
Undisbursed Amount 
interest Rate 
Idreat  Rate Type 
Accrued Interest 
Accrued Commitment Fee 
Accrued Other Fees 
Accrued Default Rate I&wst 
Repayment Schedule 

Next Repayment Schedule 
Ned Repayment Amount 
Repayment Frequency 
Last Maturity Date 
-Remahzing Payments 

For internal use only 

Scott Riggs 
Head,Loan Opwations 
Corporate Financiel Operations 
Fax (202) 974-4371 

100.000,000.00 
u.w 

3.345000% 
VARIABLE 
157,958.34 

0.00 
0.00 
0.00 

15SEP-27 
5,000.000.00 

SEMI-ANNUALLY 
15-MAR-27 

20 

31419-01 
USD 

15-sw-15 
30.000,000.00 

SEMI-ANNUALLY 
15-MAR-1 7 

4 

31 41 9-02 
USD 

50,000,000.00 
n nn U.UU 

3.3450wLJ 
VAFUABLE 
70,979.16 

0.00 
0.00 
0.00 

ATTESTED TRY 



1'. * 

r: . .: . <. . 
' POWER GRID CO~OIRATfXON OF IN1>LA II,-D 

(incorporated m'rh iimiEed liebiliiy in India) b 
I;. 
?.  

b U.S.$500rU06rO00 3.875 per cent Notes due 2023 
9 

... 
4 

ksue price: 98.954 per cent 

The U.S.%500,000,000 3.875 per cent. notes due 2023 (the Notes) arc issued by Power Grid Corporadon of India 
Limited (the kmer). . - 

- - - - - - - - -  - - -- - - -  - - - -  - - - -  --- - -  - - -  

The Issuer m y ,  at its option, redecm all, but not some only, of the Notesat any time at pa- plus a m e d  interest, in the 
event of certain tax changes as described under "Condirions of the Notes - Redemption and P~wchasen. The Notes .. ,.-.. inaiure on 17 january LUU. 

b Approval-in-principa1 has been received for the listing of the Notes on the Singapore Exchange Securities Trading 
Limited (rhc SGX-ST). The SGX-ST,assurnes no r.esponsibilicy for the correctness of any statements made, opinions 

r:. 
p. expressed or reports contained herein. Admission of the Notes to the OFficial Lisr of the SGX-ST is not to be taken as 

an indication of tbe merits of the Issuer or the Notes. 
. .  , 

0 
t .  The Notes will be rated BBB- by Standard & Poor's (S&P) and BBB- by Fit& Ratings (Fitcb). A rating is not a 

k, recommendation to buy, sell or hold securities and may be subject to revision, suspension or withdrawal at any time by 
v.' c.- the assigning rating organkcion. 

?he Notcs have not bea and will not be registercd under thc United States Secnrities Aa of 1933, as amcndcd (the 
Semit ies  Act) md may not be offcrcd or sold within the United Stares except in certain transactions exempt from the 
registration requirements of the Securities Act This offering circular (Offering Circular) has not been and will not be 
r ~ ~ ~ & a s a ~ r o s p ~ O r  a3atCmeZ i n l i i  o f  ~ ~ ~ 6 s ~ t h t & ~ c ~ a t O f ~ ~ e s i n ~ ~ a ~ r d ~ &  
with thc Cornpanics Act, 1956 and other laws for the time being in force. This Offering Cirmlar has not becn and wilI 
not be rcviewed or approved by any regulatory authority in India, i n c l u h ,  but not limited to, the Sccusities and 
ExchangeBoard afhdia (SEBI), any Registrar of Companies or any-stock exchange in India. This 0ff;ig ~ircular and 
the Notes are nor and shodd not be construed as an advertisement,invitation, offer or sale of any sccurl6~ public 
or any ,ason rcsident, india. The Notes have not hem and dl 110th offcred or sold to any person resident in Mia. i If you prchase any of the Notes, you will be deemed to ha& acknowledged, represented andagrced that you are eligible 
to purchase the Notes under applicable laws and regulations and that you are not prohibited under any applicable law 

5 
h or regulation from acquiring, owning or selling the Notes. 

'The Notes will initially be represcatcd by a global certificiltc in registered fm (the Global Certificate) which will be 
registered in the name of a nominee of a common deposirary for Euroclear Bank SA/NV (kroclear) and Clearaream 
Banking, sociCti anonyme (~ lwstrcm,  ~mternboarg). lt is expected thatdelivery of the Global Cemficate wiU bemade 
on 17 January 2013 or  such later date as may be agreed (the Closing Date) by the Issuer and the Joint Lead Managea 
(as defmed under "Subscription and Sale"). 

An investment in Notes involves certain risks. Prospective invcscors should havc regard to the factors described under 
the heading "Risk Factors" on page 11. 

Joint Lead Managers and Joint Booknrnners 

Barclays The Royal Bank of Scotland Standard Chartered Bank 

The date of this Offering Circular is loJanuary 2013. ATTESTED TRUE 

Authorised Signatory 
P o w ~ r  C7:13 Corporrrti.jn of Icdia \ 
Plot N: i, Sectol-29. Gurgao1;-122'301 (HARYE 



NATIONAL STOCK EXCHANGE 
OF INDIA LlMITED 

Stock of the nati~r, 

I Ref.: NSE/I,IST/2 11 749-W July 30,20 13 

Thc Dy. General Manager (Finance), 
Pvwer Grid Corporation of India Limited 
'-Saudamini", P lo~ No.2, Sector - 29, 
Gurgaon - 122 001. 

Kind Attn. : Mr. Sandeep Kumar Jain w 

Dear Sir, - 

Sub: Listing of Secured, Redeemable, Non-Convertible, Non-Cumulative, 
- TaxabIe Bond~-(Series-~XLIV) issued by - Power - - - Grid - -. Copration - of 

--- - --- 

Endiss Limited 

This has rcfcrc~lcc to your listing spplicstion for the listing nf Secirred Redeemable. Non 
- Convertible, Non - Cumulative, Taxable Bonds (Series - XLIV). 

A Trade Statistics I-eporl will be provided to you on a monthly basis in the first week of 
the followir?g month, if the security was traded during the previous month. This report P. 

wilt contain price volume details for each day traded. 

In this connection, we are pleased Lo inform you that the securities as specified in the 
application are duly listed on the WDM segment with effect from July 30, 2013 and ail 
members have been suitably informed as per details given below: 

Yours truly, 
For National Stock Exchange of India Limited 

S P. 
No 

. . ~  .--.. 
/j,Samir Rajdev 

Manager - 

€xrhn,gr Plaza, tiandra Kurld i u m p b .  BaitfJra IN Mumbrfi 4UUU,I. lMfr lei rrl 
E m a l l  - cmli>tCt,re.cu tn Web rcre. 

Security Description 

--- 
Pdwer Grid Carp 

8.70% 20 18 (S-XLIV) 

Power Grid Corp 
8.70% 2023 (S-XLIV) 
---.d- 

Maturity 
Date 

15-hl-2018 

f5-Jul-2023 

Power Grid Corp 
8.70% 2028 (S-XLIV 

-- 
See 
TY PC 

PT 

1'7' 

L 

Security 

PGC 18 

PGC23 

Issue 

8.70% 

8.70% 

PT 

Issue 
Size(Rs. 
in hkbs) 

132200 

132200 

PCiC28 



NATIONAL STOCK EXCHANGE 
OF INDIA LIMITED 

Ref.: NSE/LIST/ 175394-C 

Stock o f  the nation 

July 19,2012 

The Managcr (Finance) 
Power Grid Corporation of India Limited 
Saudamini, 
Plot No.2, Sector - 29, 
Crurgaon(1laryana) - 122 00 I. 

Kind Attn. : Ma. KC. Pant 

Dear Sir. 

Sub: Listing of Secured Redeemable, Non-Convertible, Noo Cumulative, 
Redeemable, Taxable Bonds (Series - XL) issued by Power Grid 

Corporation of India Limited 

This has rcfcrcncc to your application for the listing of secured redeemable, non- 
convertible, non cumulative, redeemable, taxable Bonds (Series-XL). 

In this connection, we are pleased to inform you that the securities as specified in the 
application arc duly listed on the WDM segment with effect from July 19, 2012 and all 
members have been suitably informed as per details given in the annexure bclow: 

- -  - -  - - - - - 

A Trade Statistics report will be provided to you on a monthly basis in the first week of 
thc following month, if thc sccurity was traded during the previous month. This report 
will contain price volume details for each day traded. 

Yours truly, 
For National Stock Exchangc of India Limited 

Vishal Patelia 
,Manager 

rp ATTESTED TRUE COPY 

-. .. 
c t j 5  >ui.i:;ir>gr. 3 l 2 ~ 3 .  Gaiid:~ i ; ~ r ( ; ~  (:(:mpjcY, sar-i!r)l j ~ j ,  fi+n;7e3i ~ p ~ 5 . ! ,  jnliii, (el: .'?l 22 265QS235,?6 2'j5?83+j fax: 4.9; 2; 26j08>37/,3fl, 265$fl34:':48 

r..maii : cn:iis?<;lfisc).co.iil We!. ,it<?. $vw:~:.n~,?iscIi,~,~~~~1! 



Cunti~tu~tim Skeet 

bncxure I 
Power Grid Corporatian of India Limited 

Details of Securities 

a - 
ATTESTED TRUE COPY 6 m .  SCF' 

' 

Sr. No. 

3 - 

20 1 8-[S-XI.,_STRWS) 
i P G C 1 8 A i l  9.30% 333 12.5 128-Jun-201Sl 

- " --- --- - --- -- . . - - . -- . --- -. -- . . 
POWER GRID CORP 9.30% 
- -  - 

PGCl9A 9.30% 33312.5 28-Jun-2019 

POWER GRID COKP 9.30% pT 
PGCZOA 9.30% 33312.5 28-Jun-2020 

-- 

1 70 19 (S-XL, STI7PP-D) 

2020 (S-XL, STRPP-E) 

Allotment 
amount 

(In lakhs) 

33312.5 

33312.5 

Issue 

9.30% 

9.30% 

Security 
Issue Dcscript& 
POWER GRID 
20 16 (S-XL, STRPP-A) PGC16A 

Maturity 
date 

28-Jw-2016 

28-Jun-2017 
POWER GRIT] CClRP 9.30% 
20 17 (S-XI., STRPP-R) 

"021 .9.30% 
- 
9.30% 

POWER GRID CORP 9.30% , 
pT 

POWER GRID COKP 9.30% 
(S-XL. STRPP-1') 

- 
P G C I ~ A  

1 POWER GRID CORP 9.30% 
2022 (S-XL, STRPP-G) 

333 L2.5 

POWER GRID CORP 9.30% ' 1 2023 (S-XL, STRPP-1-1) 
I-- 

' POWER GRID CORP 9.30% ' 1 2024 @:XJL, S'I'RPP-I) - - 
1 / POWER GRlD CORP 9.30% 

l o  1 2025 (S-XL, STRPP-J) 

! POWER GRID CORP 9.30% ' I 2026 (S-XL, STRPP-K) 

I,T 28-Jun-2021 

pT 28-Jun-2023 

pT PGC24 9.30% 33312.5 28-Jun-2024 

----- 

l 2  
.- - 

PGC21A 

pT 

POWER GRlD CORP 9.30% 
2027 (S-XL, SI?1PP-L) 

" --*"--"- 

PCiC22A 33312.5 

--  - 

pl. 

pT 

pT 

28-Jun-2022 

- - -  

9.30% 

9.30% 

9.30% 
- 

I 
PGC25 

PGC26 

PGC27 
---- ---"  . --- - 

- 

333 12.5 

33312.5 

33312.5 

- - 

28-Jun-2025 

28-Jw-2026 
-- 

28-Jun-2027 
--- - 
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- NATIONAL STOCK EXCHANGE 
OF INDIA LIMITED 

Ref.: NSEYLISTI 151 475-'2' 

Stock cf the  f iction 

'I'hc Manager (Finance) 
Ixower Grid Corporation Limited 
Saudamini, 
Plot Bo.2, Sector -- 20, 
Ciurgaon(Hwyma) - 132 00 1. 

Kind Attn. : Mr. KC. Pant 
Dear Sir, 

Sub: Lfsthg of Secured Redeemable, Non=Cvnvcrtible, Nn* Cumutativc, 
Redeemable, 'Taxable Bonds (Series - XXXPV) issued by Power Grid 
Corporzttion of indiia iirniieci 

This has reference 10 your listing application Ibr the listing of Sccured Redeemable, Non- 
Convcrtiblc, No11 Cumu!ative, Redeemable, 'I'axabIe Hollds (Series-XXXIV). issucd hy 
you. 

In this coimeclion, we are pleased to inform you that the securities as specified in Ule 
application are duly listed an the WUM segment with effect frum November 15. 2010 
and alt rneil1bers have been suitahfy infonned 3s per dietails .g<vcn in Anncxurc I. 

A 'I'rade Statistics report will bc providcd to you on a monthly basis in the first week of 
the following n ~ o n ~ ,  if the security was tradcd during the~revious 1nonii-i. 'Lllis rcpctrt 
will contain price volume details for each day traded. 

Yours truly, 
For National Stock Exchange of India Limited 

Johnson Joscp h 
Chief Manager 

,FA v . 



Arawexure 1 
Power Grid Corporation of lndis Limited 

Details of Securities 
"-,----"--. 

amount 

I 

i 

i - ~ - -  

-,-. -.- 

-- 

8.84% 201 9 ( S -  

8.83?4 7,023 (S- 

8.84% 2024 (S- 

8.84% 2025 (S- 
! 
! 

ATTESTED TRUE COPY 

6 mq* 
AuthoriseJ Signatory 

POW?: C;; i~:; I : ; ~ ~ ~ : ~ ; ~ ~ t i ~ ~ ~ i ~  of India L, 
6 Plot big. 2, Sector-29, Gurgaon-122001 (HARYAI 

--- -81 -.----- .--*---- ..... . 



NAJlO NAL STOCK EXC HANG€ 
OF INDIA LIMITED 

- Ref,: NSE/LISTI 1 44388.-L 

Stock of the nction 

September 12,20 1 1 

The Manager (Finance) 
Power Grid Corporation Limited 
Saudamini, 
Plot No.2, Sector - 29, 

Kind Attn. : Mr. K.C. Pant 
Dear Sir, 

Sub: Listing of Secured RedeemahIeFNon-Convertible, Non Cuniulative, 
Redeemable, Taxable Bonds (Series - XXXVI) issued by Power Grid 

Corporation of India Limited 

This has reference to your listing application for the listing of Secured Redeemable, Non- 
Convertible, Non Cumulative, Redeemable, Taxable Bonds (Series-XXXVI), issued by 
you. 

In this connection, we are pleased to inform you that the sccurities as specified in the 
application are duly listed on the WDM segment with effect from September 12, 201 1 
md  all members havc bccn suitably informed as pcr details given in Annexure I. 

A Trade Statistics report will be provided to you on a monthly basis in the first week of 
the fottcmtrrg month, i f  the security-wastded during -the-previous-month. Tltis-report 
will contain price volume details for each day traded. 

Yours t ~ 1 ~ .  

q G . @ -  c 
p ,  l+~o;ised Signatory 

pow.,< c . : ,  : (:;2ri:oration of 11 
plot N; i, sccur-i9, ~urgaon-122001 



Continl~atjon Sheet 

7- 

Sr. No. 

Annexure I 
Power Grid Corporation of India Limited 

Details of Securities 
-- 

Issue Description 
POWER GRID CORP 9.35% 
20 16 (S-XXXV1, STRPP-A) 
POWER GRID CORP 9.35% 
20 L 7 (S-XXXVI, STRPP-B) 
POWER GRID CORP9.3S%- 
20 1 8 (S-XXXVI, STRPP-C) 

- 
l3 

l 5  

AIlotment 
amount 
(In lakhs) 

20600 

20600 

20600 

20600 

20600 

20600 

20600 

20600 

20600 

20600 

20600 

Maturity 
date 

29-Aug- 
2016 

29-Aug- 
201 7 

29-AUS- 
2018 

29-AII~- 
2019 

29-Aug- 
2020 - - 

29-Aug- 
202 1 

29-Aug- 
2022 

29-Aug- 
2023 

2%!3!!g: 
2024 

29-Aug- 
2025 

29-Aug- 
2Q26 

Security 
Tyje 

PT 

PT 

PT 
I 

- -- - - - ,-\p*-[ - k3 T R ~ ~ C b  6 
prc L~~~ 

@.@" 

POWER GRID CORP 9.35% 
2028 (S-XXXVI, STRPP-M) 
POWER GRID CORP 9.35% 
2029 (S-XXXVI, STRPP-N) 
POWER GRID CORP 9.35% 
2030 (S-XXXVI, STRPP-0) 

20600 1 29--A;- 

Security 

PGC16 

PGC17 

PGC18 

G R ! ~  COP_? 9 . 3 %  1 
201 9 (S-XXXVI, STRPP-D) I PT 

PT 

PT 

PT 

Issue 

9.35% 

9.35% 

9~35% - 

PGC19 

PGC20 POWER GRID CORP 9.35% 
2020 (S-XXXVI, STRPP-E) 

9.35% 

9.35% PT 

PGC28 

PGC29 

PGC30 

9.35% 
-- 

9.35% 

9.35% 

9.35% 

9.35% 

9.35% 

9.35% 

POWER GRID CORP 9.35% PGC21 202 1 (S-XXXVI, STRPP-F) -- 
POWER GRID CORP 9.35% PGC22 
2022 (S-XXXVI, STRPP-G) 

9.35% 

9.35% 

9.35% 

PGC23 

PGC24 - 

PGC25 

PGC26 

PGC27 

POWER GRID CORP 9.35% 1 pT 
2023 (S-XXXVI, STRPP-H) ! 
POWER GRID CORP 9.35%- - - - - - - - - - - -- 

2024 (S-XXXVI, STRPP-I) 
POWER GRID C O W  9.35% 
2025 (S-XXXVI, STRPP-J) 
POWER G K ! 3  CORP 9.35% 
2626 (S-XXXVI, STRPP-Kj 
POWER GRID CORP 9.35% 
2027 (S-XXXVI, STRPP-L) 

20600 

20600 

20600 

PT 

PT 

PT 

PT 

29-Aug- 
2028 

29-Aug- 
2029 

29-Aug- 
2030 



NATIONAL STOCK EXCHANGE 
Of INDIA LIMITED 

Ref.: NSELISTl155559-V January 4,201 2 

The Manager (Finance) 
Power Grid Corporation Limited 
Saudarnini, 
Plot No.2, Sector - 29, 
Gurgaon(Haryana) - 122 001. 

Kind Atto. : Mr. K.C. Pant 
Dear Sir, 

Sub: Listing of Secured Redecmablc, Non-Convertib& Non CeuIative, 
Wedecrnabfe, Taxable Bonds (Series--'XXVII) issued by Power Grid 

Corporation of India Limited 

This has rcferenct to your listing application for the listing of Secured Redeemable, Non- 
Convertible, Non cumulative, Redeemable, Taxable Bonds (Series-mVT() ,  issued by 
you. 

In lhis connection, we arc pleased to inform you that the securities as spccified in thc 
appiication are duly listed on the WDM segment with effect from January 4,2012 and at1 
members have been suitably informed as per details given in Annexurc I. 

A Tradc Statistics report will be provided to you on a monthly basis in the first weck of 
the following month, if Ule security was traded during the previous month. This rcport 
wii1 contain price volumc details for each day traded. 

Yours trulv. 
Exchange of India Limited 

Johnson Jose~h  

Randra Kurla Conplcz Bandra (E), lililmbai 400051, India. 
E-mail : cmlirr+nse:cujn 

Fax: +YI 



Continuation Shcet 

- 

- - 

-- - - - Autb,oiiseJ Signatory 
Power G::;.: t:crbo;ai!on of India Ltd. 
plot NO. 2, sector-29, Gurgson-122001 (HARYANA) 

Annexure I 
Power Grid Corporation of India Limitcd 

Details of Securities 

r-- 7- 

I POWER GRID CORP 
9.25% 2015 (S-XXXVII, PT PGCISB 9.25% 16625 26-Dw-2015 

-. ----- 
POUrER GRID CORP - 

PT I PGCI 7B 9.25% 26-DCC-201 7 

9.25% 2018 (S-X)(XM, 

I- 5 

6 

7 

8 

-- - 

I-- 

10 

11 

12 

PT PGClXD 9.25% 16625 26-Dec-2018 
- 

PT 

PT 

' STRPP-D) 
POWER GRID CORP 
9.25% 2019 (S-XXXVII, 
STRPP-E) 
POWER GRID CORP 
9.25% 2020 (S-XXXVII, 
STRPP-F) 
POWER GRID CORP 

STKPP-G) 
POWER GRID CORP 

9.25% 2021 (S-XXXVII, 

9.25% 2022 (S-XXXVII, 
S W !  -- -p 

POWER GRID CORP 
9.25% 2021 (S-XXXYIi, 
STRPP-L) 
POWER GRID COW 
9.25% 2024 (S-XXXVII, 
STRPP-J) 
POWER GRID CORP 
925% 2025 (S-XXXVII, 
STRPP-K) 
POWER GRID COW 
9.25% 2026 (S-XXXVII. 

STRPP-L) 

PT 

PT 

9.25% 

9.25% 

PGC21B 

PGC22A 

26-DN-2023 

26-Da-2024 

26-Dec-2025 

26-Dec-2026 

16625 

16625 

- 

PT 

PT 

PT 

PT 

26-DCC-2021 

26-Dec-2022 

- - 

PDClP 9.25% 1 16625 

16625 

16625 

16625 

PGC24 

PGC25 

PGC26 

9.25% 

9.25% 

9.25% 



- @ NATIONAL STUCK EXCHANGE 
OF INDIA LIMITED 

Ref.: NSE/LXST/ 16395 1 -H 

Stock of  the nation 

The Manager (Finance) 
Power Grid Corporation of India Limited 
Saudamini, 
Plot No.2, Sector - 29, 
Gwgaon(Haryana) - 122 00 1. 

Kind Attn. : Mr. K.C. Pant 

Dear Sir, 

S ~ h t  f ,istinz of Secured, Redeemable, Non-Convertible, Non Cumulative, 
Redeemable, Taxable Bonds (Series-XXXVIII) issued by Power Grid 

Corporation of India Limited 

This has reference to your listing application for the listing of secured redeemable, non- 
convertible, non cumulative, redeemabie, taxable Bonds (Series-XXXVIII). 

A Trade Statistics report will be provided to you on a monthly basis in the first week of 
the following month, if the security was traded during the previous month. This report 
will contain price volume details for each day traded. 

In this connection, we are pleased to inform you that the securities as specified in the 
application are duly listed on the WDM segment with effect from March 29,2012 and all 
members have been suitably informed as per details given below: 

Yours truly, 
For National Stock Exchange of India Limited hr- .. 

Sr. 
No 

1 

Johnson ~ z s e ~ h  
,-Chief Manager -. P - - 

Maturity 
Date 

09-Mar-2027 

Security Description 

POWER GRID COW 
9.25% 2027 (S- 
XXxvTII) 

Issue 

9.25% 

Issue 
Size (Rs. 
in lakhs) 

85500 

SCC 
Type 

PT 

Security 

PGC27 



NATtONAE STOCK EXCHANGE 
0% lHBfk LIMITED 

Ref: NSE/LIST/166892-S 

Stock of the  nation 

April 26,20 12 

The Manager (Finance) 
Power Grid Corporation of India Limited 
Saudarnini, 
Plot No.2, Sector - 29, 
GurgaonOJaryana) - 122 001. 

Kind Attn. : Mr. K.C. Pant 

Dear Sir, 

Sub: Listing of Secured, Redeemable, Non-Convertible, Non Cumulative, 
Redeemable, Taxable Bonds (Series-XXXM) issued by Power Grid 

Corporation of India Limited 

This has reference to your listing application for the listing of secured redeemable, non- 
convertible, non cumulative, redeemable, taxabte Bonds (Series-XXXIX). 

In this connection, we are pleased to inform you that the securities as specified in the 
application are duly listed on the WDM segment with effect from April 26, 2012 and all 
members have been suitably informed as per details given below: 

A Tradc Statistics report will be provided to you on a monthly basis in the fmt week of 
the foIlowing month;, if thc security was traded during the previous month. This report 
will contain price volume detaiIs for each day traded. 

Yours faithfully, 

- 

Maturity Date 

29-Mar-2027 I 

Sr. 

E- 

For National Stock Exchange of India Limited : \ .  

$J,, Chief Manager 

A~jtf~n:i;od Sinnatory 
po\,40, -' * _  I , , T  1 :- ratlo:: of India L1 
Pior :X 2 ,  ~ t :  .lo1 -25 Lur9aun-1 2 2 0 1  (HARYAP 

Security Description 

p " E & z , ~ ~  
-1 

- 

Ssfirity 

K C 2 7  

sec 

Type 

PT 

Issrre 

9.40% 

- - 

Issue 
Size (Rs. 
in lakhs) 

180000 



PART - 111 
Form 13B 

Calculation of Interest on Working Capital 

Name of the Transmission POWERGRID CORPORATION OF INDIA LTD. 
Licensee: 
Name of Region: WESTERN REGION 
Name of the Project: Vindhyachal - IV TS 
Name of the Transmission 765 kV SIC Satna Gwalior Ckt-1 TIL a ongwith associated bays at 
Element: Gwalior(Antieipated ::DOC0 : 0 1 & 2 0 1 3  

w. as--- 
Petitioner 



ddr*: t* m, ~~ rn vs-i, 
rras tr m n .  1, c T i m 4 . = r $ ~ ~ n o r ~ o i  

TO WHOMSOEVER IT MAY CONCERN 

This is to certify ?hat SRi BASE RATE {BFi] on 01 :54.20! 3 viaS 9.70?0 p.a. 

i ~ ~ . ~ e n e r d  Manager & RM (AMT-I) 
2 .  

.: 1 5.04.20 1 3 



PART - III 
Form 14 

Draw Down Schedule for Calculation of LDC & Financing Charges 

Name of the Transmission POWERGRID CORPORATION OF INDIA LTD. 
Licensee: 
Name of Region: WESTERN REGION 
Name of - the Project: Vindhyachal IV TS 
Name of the Transmission 765 kV SIC Satna Gwalior CM-1 T/L alongwith associated bays at 
Element: Gwalior(Anticipated :DOC0 : 0 1 - ~ - 2 6 Y S  D E  C 20 I 3 . 

(Rs in Lacs) 
Draw Down Schedule for Calculation of IDC & Financing Charges 

SI.No. 

1. 

Quarter n(C0D) SI.No( Drawn Down I Quarter 1 

I . .... I I C C , . ~ ~  D . a.nl\ I 

Quarter 2 

Particulars 

I.nans 

""' 

1.2.3 

.. b 1.. L-  Y ""n,., 

1.2.4 

Quantum In 
Foreign 

Currency 

Financing Charges 

IFC (ICFF LOAN) 
(3141942) 

Draw Down Amount 

1.2 
1.2.1 

I I I I I I I I I 
(31419-01) 

1600.00 

Financing Charges 

FC- BOND 
(17.01.2013) 

Draw Down Amount 

1.2.2 

Exchange Rate 
on Draw 

Down Date 

Draw Down Amount 

4200.00 

Indian Loans 
BONDS XXXIl 

Draw Down Amount , 

1.2.3 

3500.00 

155.00 

IDC 

Financtng Charges 

BOND-XXXIV 

Draw Down Amount 

Amount In 
Indian Rupee 

2300.00 

IDC 

Financing Charges 

BOND XXXVl 

Draw Down Amount 

Quantum In 
Foreign 

Currency 

8 - 

490.00 

Exchange Rate 
on Draw 

DO& Date 

Amount In 
Indian Rupee 

Quantum ln Exchange Rate 
Foreign on Draw 

Currency Down Date 

Amount In 
Indian Rupee 



Draw Down Schedule for Calculation of IDC & Financing Charges 

PART - III 
Form 14 

Name of the Transmission POWERGRID CORPORATION OF INDIA LTD. 
Licensee: 
Name of Region: WESTERN REGION 
Name of the Project: Vindhyachal TV TS 
Name of the Transmission 765 kV SIC Satna Gwalior Ckt-1 TIL alongwith associated bays at 
Element: Gwalior(Anticipated :DOC0 :01-NOV-2013 . 

CRs in Lacs) 

7 a* - 
Petitioner 



Name of the Transmission Licensee: 
Name of Region: 
Name of the Project: 
Name of the Transmission Element: 

PART - 111 
Form 1 

Summary Sheet 

POWERGRID CORPORATION OF INDIA LTD. 
NORTHERN REGION 
Vindhyachal IV TS 
765 kV DIC Rihand 111- Vindhyachal BTL (Anticipated :DOC0 :01-JAN-2014 

S1.No. 

@&* Petitioner Q.7 

1 
2 
3 
4 
5 
6 

Particulars 

Depreciation 
Interest on Loan 
Return on Equity 
Interest On Working Capital 
0 & M Expenses 
Total 

Form No. 

FORM- 12 
FORM- 13A 
FORM-0 1A 
FORM- 13B 

Existing 2008- 
2009 

I 
0.00 
0.00 

I 0.00 
0.00 

I 0.00 
0.00 

2009-2010 

- 

2010-2011 

I 

2011-2012 . 
191.41 
130.08 
190.12- 
12.54 
19.08 

543.23 

2012-2013 2013-2014(Pro 
Rata) 



Name of the Transmission Licensee: 
Name of Region: 
Name of the Project: 
Name of the Transmission Element: 

Calculation Of Return On Equity 

POWERGRID COR~ORATION OF INDIA LTD. (I 

NORTHERN REGION 
Vindhyachal IV TS 
765 kV D/C Rihand 111- Vindhyachal S T L  (Anticipated :DO& :01-JAN-2014 

PART - 111 
Form 1A 

Particulars 

petitioner 

7 

Existing 2008- 
2009 

Equity as DOC0 - 
Notional Equity for Add Cap 
Total Equity 

2009-2010 

3,959.44 
781.56 

4,741.00 

Q 
Return on Equity @, 17.481% 

2010-2011 

190.12 

2011-2012 2012-2013 2013-2014 



PART - 111 

Form 2 

Details of; Transmission Lines And Substatio~~s 
I 

Name of the Transmission Licensee: POWERGRID CORRORATION OF INDIA LTD. 

Name of Region: NORTHERN REGION 
Name of the Project: F) Vindhyachal TV TS 
Name of the Transmission Element: 765 kV D/C Rihand 111- Vindhyachal BTL (Anticipated :DOC0 :01-JAN-2014 

I 

Transmission Lines 
No. of Sub- 
Conductors 

~ l d  or D/C Voltagc Type of Line 
A C I H M C  

SI.No. 

1 I Rihand 111- Vindhyachal RS AC D/C 4 

Substations 

Name of Line 

% etitioner 

No. of ~rhnsformers  / 
Reactors1 $VC etc (with 

Capacity) 

765 KV 
- 

Voltage 
level kV 

SI.No. 

400 H 

Name of Sub-station Type of 
Substation 

Conventional 
/GIs/ HVDC 

Terminall 
HVDC Back 

to Back 



Normative Parameters considered For tariff calculations 

PART - 111 
Form 3 

Name of the Transmission Licensee: POWIERGRID COR~ORATION OF INDIA LTD. 
Name of Region: NORTHERN R E G I ~ N  
Name of the Project: Vindhyachal TV TS 
Name of the Transmission Element: 765 kV D/C Rihand 111- Vindhyachal W T L  (Anticipated :DOC0 :01-JAN-2014 

2010-2011 
5 '  

2011-2012 
6 

Given Below 
Given Below 

15.00 
2.00 

13.20 

;ystem 

2012-2013 
7 

1 2011-12 

2013-2014 
8 

17.481 
1 1.33 
98.00 

2012-13 2013-14 ' 

91.64 
65.46 

45.82 

32.73 

81.99 
58.57 

4 1 .OO 

29.28 

86.68 

61.92 
43.34 

30.96 

0.600 

0.400 

0.200 
1.05 1 

0.701 
0.301 

0.635 

0.423 

0.212 
1.111 

0.741 
0.318 

0.671 
0.447 

0.224 
1.174 

- 0.783 
0.336 

I 

553.00 

1811.00 
2122.00 

495.00 

1621.00 
1899.00 

' . , . . , . . 1 .. " ' . .  
!c<j : 3 . .  I 1 i .';; 1 .k;$ :< ;y ,, , - , ; : - ,  \<$,.< ,J,;,iL,.:;! / > 4 . , , /  

*< 

i - . ,  .. >;:-- , -  , 
Petitioner 

y":..".: . - -.,* _ _  ... 

523.00 

1713.00 
2008.00 



PART-Ill 
Form 5A 

Abstract of Capital Cost Estimates and Schedule of Commissioninq for the New Proiects- 

Name of Transmission License: POWERGRID CORPORATION OF INDIA LIMITED 

Nam of the Project: 
,~ \ 

RlHAND Ill- VINDHYACliAL POOLING STATION 765 KV D/C LINE UNDER 
TRANSMISSION SYSTEiM OF VIDHYACHAL-IV -RIHAND-Ill 

a ! 
NORTHERN REGION - I 

Foreign Exchangexate considered for the Capital Cost estimates I I 
Capital Cost excloding IDC, FC & IEDC 22037.181 19269.35 

', I!,' / " 
Gaoitai,&i Estimates 

I ' 
Value i n  Rs. Lacs 

Foreign Component, if any (In Million US $ or the relevant curre'ncy) I 
Domestic Component (Rs. Cr.) I I 

'-:@oafd -. @birector/4gency aproving the Capital Cost ~stimates:' 
Date of approval qf the Capital CostEstimates 

I 

Price level of apprwed estimates 

Capital Cost excluding IDC, FC & IEDC (Rs. Cr.) I 
IDC & FC - 1499.91 1 895.0E 
Foreign Component, if any (In Million US $ or the relevant currency) I 
Domestic Comonent (Rs. Cr.) I I 

Present Day Cost Completed Cost * 

Note: 
1. Copy of the approved letter should be enclosed. 
2. Details of Capital Cost are to be furnished as per FORM-5B or 5C as applicable. 
3. Details of IDC & Financing charges are to be furnished as per FORM-16. 

Total IDC & FC (Rs. Cr.) 
Rates of taxes & duties considered 
IEDC 
Capital Cost includinq IDC, FC & IEDC 
Foreign Component, if any (In Million US $ or the relevant currency) 
Domestic Comonent (Rs. Cr.) 
Total Capital Cost Including IDC & FC (Rs. Cr.) 
Schedule of Commissioning 
DOC0 elementwise 

PETITIONER 

2465.1 9 
26002.27 

- 26002.27 
01 -1 2-201 2 

- 01 -01 -2014 

139.21 
20303.64 



Break up of Construction1 Supply I Service Packaaes 
- 
Form 5B 

Name of Transmission Licence: POWERGRID CORPORATION OF INDIA LIMITED 

Name RIHAND Ill- VINDHYACHAL POOLING STATION 765 KV DIC LINE UNDER 
TRANSMISSION SYSTEM OF VIDHYACHAL-IV -RIHAND-Ill 

Name 

SI 
No 

1 

A 

1 0 

1 1 

1.2 

2 0 

2.1 

2.2 

2.3 

2.4 

2.5 

2.6 

2.8 

2.9 

3.0 

3.1 
3.2 

3.3 

#### 
13.1 
13.2 
13.3 
13.4 

#### 

of Region: -- 

Break Down 

2 
TRANSMISSION LINE: 

PRELIMMERY WORKS 

Design & Engg 

Preliminary investigation, right of way, forest clearance, 
PTCC, general civil works etc. 

Total Prelimminary Works 

TRANSMISSION LME MATERIAL 

Tower Steel 

Conductor 

Earthwire 

Insulators 

Hardware fittings 

Conductor & Earthwire accessories 

Total Trans. Line materials 
Spares 

Erection, Stringing & Civil works including foundation 

TAXES AND DUTIES 

Custom Duty 
Other taxes & duties 

TotaI taxes & duties 

TOTAL TRANSMISSION LINES 

IEDC 

Total Cost ( Plant & Equipment) 
Interest During Construction (IDC) 
Financing Charges (FC) 
Forelgn Exchange Rate Variation (FERV) 
Hedging Cost - -. _ 
Total of IDC, FC, PERV & Hedging Cost 

Capital cost including IDC. FC, FERV & Hedging 
Cost 

As per original 
estimate 

3 

3847.21 

3847.21 

621 7.26 
3039.1 6 

70.39 

1 184.32 

41 7.20 

t 36.1 6 

3278.29 

22037.18 

2465.19 

1499.91 

26002.27 

Reasons for variations 

6 

FR estimaton on higher side 

FR estimaton on lower side 
FR estimaton on higher side 

FR estimaton on higher side 

FR estimaton on higher side 

FR estimaton on lower side 

FR estimaton on lowerside 

FR estimaton on lower side 

NORTHERN REGION - I 

cost (Rs. 

As on COD 
(Actual Cost) 

4 

1 500.00 

1500.00 

4600.47 
3000.00 

55.95 

350.00 

458.48 

1 08.88 

2090.06 

12163.84 

139.21 

895.08 

13198.13 

) 

Liabil~ties I 
Provision 

5 

1.023.00 

1,023.00 

3,322.63 
- 
- 

625.96 

265.50 

108.73 

1,759.69 

7105.51 

7105.51 



-- 

FORM-5C 
Break up of Proiect cost for 

- .-$ -- 

I Name of Transmission Licensee POWERGRID CORPORATION OF INDllA LTD 
I 
I Name of the Project: 176dk~ DIC Rihand-Vindhyachal pc;ling 'TlL under! Transmislion System aAsociatJd with 

No 

1 

2 

' 

4 

5 

(Rihand-Ill & Vindhyachal -IV 
Name of Region: 

Package L~st 

Tower package P219-TW01-R1 for 65kV SIC 
R~hand-Vindhyachal Pooling station TL under 
RH-IIIBVIND IV 

Tower package P219 -MI -R1  for 65kV SIC 
Rihand-Vindhyachal Pooling station TL under 
RH-IIIBVIND IV 

Conductor Pkg. P219-CD01 under 
Transmission System associated with Rihand- 
111 8 Wndhyachal -IV 

Disc Insulators Pkg. P219-IS01 under 
Transmission System associated with Rihand- 

111 B Vindhyachal -IV 

DISC Insulators Pkg. P219-IS01 under 
Transmission System associated with Rihand- 

111 8 Vindhyachal -IV 

Scope 

Supply 

Erection 

Supply 

OFF 
Shore 
supply 

On 
Shore 

Service 

no of 
bids 

6 

6 : 

6 

4 

4 

NORTHERN 

I 

lCBlD 
cd 

DCP 

DCB 

I 

DCB 

DCB 

DCB 

REGION - I 
LOA NO. 

CC-CSI12O-NRIITVV- 
1578/3/G5/CA-114427 

CC-CSI12O-NRIITVV- 
1578/3/G5/CA-114427 

C-l5501-L075-31G4/NOA/3329 

C-15501-L075-3/G4/NOA-113371 

C-l5501-L075-3/G4/NOA-I113372 

Date t 

20 

20 

221C 

7/E 

7/EJ2010 7/6/2010 7/7/2011 . 125 

8 

PV 



Financial package upto COD 

PART - 111 
Form 6 

Name of the Transmission POWERGRID CORPORATION OF INDIA LTD. 
Licensee: 
Name of Region: NORTHERN REGION 
Name of the Project: Vindhyachal 117 TS 
~ a m e  of the Transmission 765 kV DIC Rihand 111- Vindhyachal ~ T L  (Anticipated :DOC0 :01-JAN-2014 
Element: 
Project Cost as on 13198.13 (Rs. in Lakhs) 
CODl31.03.2009: 
Date of CommerciaI Operation of 01-JAN-2014 
the Transmission element: 

(Rs in Lacs) 

Transmission Lines 

Loans 
Loans - Domestic 
Loans - Foreign 
Total Loans 

Equity 
Foreign 
Domestic 
Notional 
Total Equity 

Debt Equity Ratio 
Total Cost 

rNR 

~ ~- ~~ ~~- 

Add Cap For 2014-2015 

Add Cap For 2013-2014 
Debt 

F i n a n c i a l  P a c k a g e  a s  
a p p o r t i o n e d 1  A p p r o v e d  

Currency and Amount 

- 

70.00:30.00 
26002.27 

Equity 
Total 
Add Cap For 2014-2015 

I I 

rNR 

7800.68 

7800.68 

70.00:30.00 
13198.13 

Debt 

Actual 

Debt 
Equity 
Total 

18201.59 

1 8 2 0 d  

Financial Package as on 
COD 

Currency and Amount 

Actual 
3150.21 
1350.09 
4500.30 

MR 
rNR 

AsAdmittedonCOD 

Currency and Amount 

rNR 

-. Equity 

Normative 
1823.65 

- - 3484.69 
5754.00 
9238.69 

- 

3959.44 
0.00 

3959.44 

78 1.56' 

Total Capital Cost with ADDCAP upto 01.04.20g 

- - - -  - 

Total 

2605.2 1 
4500.30 

I 

20303.64 1 

-~~ 

2605.21 
Normative 



Name of the Transmission Licensee: 
Name of Region: 
Name of the Project: 
Name of the Transmission Element: 
COD: 

Statement bf Additional Capitalisation after COD I 

POWIERGRID CORPORATION OF INDIA LTD. 
NORTHERN REGION 
Vindhyachal IV TS 
765 kV D/C Rihand 111- Vindhyachalw TL (Anticipated : D O ~ O  :01-JAN-2014 
01-JAN-2014 I 

PART - 111 
, Form 9 

I (Rs in Lacs) 

I 

etitioner 

Admitted Cost 

covered 

2. 

Regulation 
under which 

S1.No. Year Justification as per 
propose 

1 . 2 0 1 3 - 2 0 1 4  ITRLINE 
- 

Total 
2014-2015 TR LME 

Total 



Name of the Transmission Licensee: 
Name of Region: 
Name of the Project: 
Name of the Transmission Element: 

Statement of Capital Cost 

POWERGFUD CORRORATION OF INDIA LTD. 
NORTHERN REGION 
Vindhyachal IV TS 
765 kW DIC Rihand 111- Vindhyachal #TL (Anticipated :DOCO :01-JAN-2014 

Statement of Capital Cost 
(To be given for relevant dates and year wise) , 

PART - 111 
Form 9A 

Petitioner 



Name of the Transmission Licensee: 
Name of Region: 
Name of the Project: 
Name of the Transmission Element: 

Financing of Additional Capitalisation 
I 

POWERGRID CORPORATION OF INDIA LTD. 
NORTHERN REGION 
Vindhyachal IV TS I 

765 kV DIC Rihand 111- Vindhyachal TL (Anticipatedl :DOC0 :01-JAN-2014 

PART - 111 
Form 10 

petitioner 



PART - 111 
Form 11 

Calculation of Depreciation Rate 

Name of the Transmission POWERGRID CORPORATION OF INDIA LTD. 
Licensee: 
Name of Region: NORTHERN REGION 
Name of the Project: Vindhyachal IV TS 
Name of the Transmission 765 kV DIC Rihand 111- Vindhyachal TL (Anticipated :DOC0 :01-JAN-2014 
Element: 

(R.s in Lacs) 

- 
Petitioner 

- 

SI.No. Name of the Assets 

I 

2013-2014 
1 

2 

3 

4 

6 

Gross Block as on 
31.03.2013 or as on 
COD, whichever is  

later 
2 

Depreciation Rates as 
per CERC's 

Depreciation Rate 
Schedule 

5 

FREEHOLD LAND 

BUILDING 

TRLINE 

SUB STATION 

PLCC 

LEASEHOLD LAND 

Depreciation Amount 
up to 31.03.2014 

6%0L4 X C01.5 

Addcap during the 
year 

3 

Total 

Gross Block as on 
31.03.2014 or as on 
COD, whichever Is 

later 
4 

0.00 

0.00 

13198.13 

0.00 

0.00 

0.00 

13198.13 

- Weighted Auecage Rate of Depreciation (%) 
Elapsed Life 

1.32 
0 

0.00 - 
0.00 

2605.21 

0.00 

0 00 

0 00 

191.41 

0.00% 

3 34% 

5 28% 
- ' . 5.28% 

6.33% 

3.34% 

0.00 

0.00 

. 15803.34 

- 0.00 

0.00 

0.00 

2605.21 

0.00 

0.00 

191.41 

0.M) 

0.M) 

0 00 

15803.34 



Name of the Transmission Licensee: 
Name of Region: 
Name of the Project: 
Name of the Transmission Element: 

Statement of Depreciation 

POWERGRID CORqORATION OF INDIA LTD. 
NORTHERN REGION 
Vindhyachil IV TS 
765 kV D/C Rihand 111- Vindhyachal WTI,  (Anticipated :DO00  :01-JAN-2014 

PART - 111 

Form 12 

Financial Year Upto 2000- 2001-2002 
2001 

1 2 3 
Depreciation on Capital 
Cost 

which depreciation 

Depreciation and 
Advance against 
Depreciation recovered 
during the year 
Cumulative 
Depreciation And 
Advance against 
Depreciation recovered 
upto the year 

<- G+J;k 
Petitioner 



PART - 111 
Form 13 

Calculation of Weighted Average Rate of Interest on Actual Loans 

Name of the Transmission POWERGRlD CORPORATION OF INDIA LTD. 
Licensee: 
Name of Region: NORTHERN REGION 
Name of the Project: Vindhyachal IV TS 
Name of the Transmission 765 kV D/C Rihand 111- Vindhyachal W L  (Anticipated :DOC0 :01-JAN-2014 
Element: 

Particulars 

- 

Existing 
2008-2009 

BOND XXXVI 

2009-2010 

Gross Loan Opening 
Cumulative Repayments of Loans upto Previous 
Year . 
Net Loans Opening - 
Add : Drawal(s) during the year 

Less : Repayments(s) of Loans during the year 
Net Loan Closing 
Average Net Loan 
Rate of Interest on Loan 
interest c:: Lcs:: 

2010-2011 

0% 

BOND XXXVII 

2011-2012 

Gross Loan Opening 
Cumulative Repayments of Loans upto Previous 
Year 
Net Loans Opening 
Add : Drawal(s) during the year 
Less : Repayments(s) of Loans during the year 
Net Loan Closing 

0% 

400.00 

400.00 

400.00 

2012-2013 

0% 0% 

2013-2014 

50.00 

50.00 

50.00 
50.00 
9.35% 

4.68 



PART - IT1 
Form 13 

Calculation of Weighted Average Rate of Interest on Actual Loans . 
Name of the Transmission POWERGRID CORPORATION OF INDIA LTD. 
Licensee: 
Name of Region: NORTHERN REGION 
Name of the Project: Vindhyachal IV TS 
Name of the Transmission 765 kV D/C Rihand 111- Vindhyachal @ TL (Anticipated :DOC0 :01-JAN-2014 
Element: 

. > , :  ' 

Net Loans Opening ,' . I  
,, - ,  1 2584.69 

. , ;<:;:- ,,' 
. .:\ ,./' .. , .  ... . 

-1?2 - . ., -"' 



PART - 111 
Form 13 

Calculation of Weighted Average Rate of Interest on Actual Loans 

Name of the Transmission POWERGRID CORPORATION OF INDIA LTD. 
Licensee: 
Name of Region: NORTHERN REGION 
Name of the Project: Vindhyachal IV TS 
Name of the Transmission 765 kV D/C Rihand 111- Vindhyachal @TL (Anticipated :DOC0 :01-JAN-2014 
Element: 

1 Gross Loan Opening 100.00 1 
cumulative Repayments of Loans upto Previous 
!Year 

-Wb 
Petitioner 



Calculation of Interest on Normative Loan 

PART - 111 
Form 13A 

Name of the Transmission POWERGFUD CORPORATION OF INDIA LTD. 
Licensee: 
Name of Region: NORTHERN REGION 
Name of the Project: Vindhyachal IV TS 

Name of the Transmission 765 kV D/C Rihand 111- Vindhyachal ~ T L  (Anticipated :DOC0 :01-JAN-2014 
Element: 

(Rs in Lacs) 

I~nterest on Normative loan 130.081 

Net Normative loan - Closing 
Average Normative Loan 
III,.:,.LL,A ........-.... D-L,. ..c ~-L,.-.-"L -- -..L....I 

< a. m* 
Petitioner 

Particulars 

10,870.93 
10,054.81 
c < c ~ r n n /  

2010-2011 

1 I I I I I J . L I J U / O I  

Existing 
2008-2009 

2009-2010 2013-2014 2011-2012 2012-2013 



PART - [I1 
Form 131 

Loans in Foreign Currency 

Name of the Transmission POWERGRID CORPORATION OF INDIA LTD. 
Licensee: 
Name of Region: NORTHERN REGION 
Name of the Project: Vindhyachal IV TS 
Name of the Transmission 765 kV DIC Rihand 111- Vindhyachal m T L  (Anticipated :DOC0 :01-JAN-2014 
Element: 

a 2012-2013 

6 

Particulars 

1 

2009-2010 

3 

2013-2014 

7 

Existing 
2008-2009 

2 

2010-2011 

4 

2011-2012 

5 



PART - 111 
Form 13B 

Calculation of Interest on Working Capital 

Name of the Transmission POWERGRID COWORATION OF INDIA LTD. 
Licensee: 
Name of Region: NORTHERN REGION 
Name of the Project: Vindhyachal IV TS 
Name of the Transmission 765 kV DIC Rihand 111- Vindhyachal q T L  (Anticipated :DOC0 : 0 1 - ~ i ~ - 2 0 1 4  
Element: 

-. w?,& . ~~~ -7.- - 
Petitioner 



PART - 111 
Form 14 

Draw Down Schedule for Calculation of IDC & Financing Charges 

Name of the Transmission PQWERGRID CORPORATION OF INDIA LTD. 
Licensee: 
Name of Region: NORTHERN REGION 
Name of the Project: Vindhyachal IV TS 
Name of the Transmission 765 kV D/C Rihand 111- Vindhyachal R T L  ( ~ n t i c i ~ a t e d  :DOC0 :01-JAN-2014 
Element: 

Draw Down Schedule for Calculation of IDC & Financing Charges 

SI.No. 

SI.No 

1.1 

1.2 
1.2.1 

Quarter 2 

Particulars 

. - - 
I.L.L 

Quarter n(C0D) Drawn Down 

Foreign Loans 
Indian Loans 
IFC (IFC - A LOAN) 
(3141940) 

Draw Down Amount 

1.2.3 

Quarter 1 

- 

2053.00 

IDC 

Financ~ng Charges --- ,--- 
I ~ L  [IFL - Li L G ~ i i j  
(31419-01) 

Draw Down Amount 

IDC 

Financing Charges 

IFC (ICFF LOAN) 
1(3 14igaz) 

2561.00 

1.2.4 

I Financing Charges I 

Amount In 
Indian Rupee 

Quantum In 
Foreign 

Cnnrr~nrv 

Draw Down Amount I 1 I 913.00 

I 

IDC 

Financlng Charges 

TZfzil Foreign LOGS 

Draw Down Amount 

I Financing Charges I I 
1.2.5 1 BOND XXXIX 1 1 

Quantum In 
Foreign 

Ct~mncv 

Exchange Rate 
on Draw 

nnwn nste 

I I 

IDC 

Financing Charges 

FC - BOND 
(17.01.2013) 

Draw Down Amount 227.00 

- 

Exchange Rate 
on Draw 

nnwn Date 

Amount In 
Indian Rupee 

Quantum In 
Foreign 

Currenm 

5754.00 

1.2.6 

Amount In 
Indian Rupee 

Exchange Rate 
on Draw 

nnwn Date 

1 lDC 

Draw Down Amount 

IDC 

Financing Charges 

SB1 (21.03.2012) 

Draw Down Amount 

I 1 
1.2.7 

100.00 

200.00 

I Financlng Charges I 

\ ' , '?$ ' 2584 6 7  

Proposed Loan 2013- 
14 (8.70%) 

Draw Down Amount 

:* / $' 
+I; ,?: 
2, .< 



PART - 111 
Form 14 

Draw Down Schedule for Calculation of IDC & Financing Charges 

Name of the Transmission POWERGRID CORPORATION O F  INDIA LTD. 
Licensee: 
Name of Region: NORTHERN REGION 
Name of the Project: Vindhyachal IV TS a 

Name of the Transmission 765 kV DIC Rihand 111- Vindhyachal IV T L  (Anticipated :DOC0 :01-JAN-2014 
Element: 

(Rs in Lacs) 
Draw Down Schedule for Calculation of IDC & Financing Charges 

SI.No. 

SI.No 

IDC 

Financing Charges 

Total Indian Loans 

Draw Down Amount 

Quarter 2 

Particulars 

3484.69 

IDC 
Financing Charges 

Total of Loans Drawn 

Draw Down Amount 

Quarter n(C0D) Drawn Down 

0.00 

0.00 

9238.75 
I I -- - 1 I I I I I I I I 

I1uL 82.94 I 

Quarter 1 

Quantum In 
Foreign 

Currency 

I Financing Charges I 

2 I 

2 2 

0.00 

Exchange Rate 
on Draw 

Down Date 

The project has been funded through domestic loans and foreign loans allocated from the common pool based on the phasing of expenditure and IM:  has been booked accordingly. As 
the loans are allocated from common pool, quarter wise drawl 1s not furnished. 

Foreign Equity Drawn 

Ildian Equity Drawn 

Total Equity Deployed 

Amount In 
Indian Rupee 

- 

Quantum In 
Foreign 

Currency 

- 
. . I  -" 

Exchange Rate 
on Draw 

DownDate 

3 9  
3 45-7 8 

'I 

Amount In 
Indian Rupee 

Quantum In 
Foreign 

Currency 

Exchange Rate 
on Draw 

Down Date 

Amount In 
Indian Rupee 



Name of the Transmission Licensee: 
Name of Region: 
Name of the Project: 
Name of the Transmission Element: 

, PART-111 
Form 1 

Summary Sheet 
I 

POWERGRID CORPORATION OF INDIA LTD. 
NORTHERN REGION 
Vindhyachal IV TS 
765 kV SIC SASAN VINDHYACHAL pooling station TI,  :DOC0 :01-JAN-2014 

SI.No. 

Petitioner 

1 
1 
2 
3 
4 
5 
6 

Particulars 

2 
Depreciation 
Interest on Loan 
Return on Equity 

Interest On Working Capital 
0 & M Expenses 
Total 

Form No. 

3 
FORM-12 
FORM-13A 
FORM-0 1 A 
FORM- 13B 

Existing 2008- 
2009 

4 
0.00 

I 

0.00 
0.00 
0.00 
0.00 
0.00 

2009-2010 

5 

2010-2011 

6 

2011-2012 

7 

2012-2013 2013-2014(Pro 
Rata) 

8 9 
23.09 
18.27 
22.94 

1 .SO 
1.01 

66.8 1 



Name of the Transmission Licensee: 
Name of Region: 
Name of the Project: 
Name of the Transmission Element: 

PART - 111 

Form 1A 
Cdlculation Of Return On Equity 

POWERGRID CORPORATION OF INDIA LTD. 
NORTHERN REGION 
Vindhyachal IV TS 
765 kV SIC SASAN VINDHYACHAL pooling station TL :DOC0 :01-JAN-2014 

(Hs in Lacs) 

Petitioner 

Particulars 

1 
Equity as DOC0 
Notional Equity for Add Cap 
Total Equity 
Return on Equity @, 17.481% 

Existing 2008- 
2009 

2 

2009-2010 

3 

184.23 
616.94 

-- 

2010-2011 2011-2012 2012-2013 ' 2013-2014 



Details of Transmission Lines And Substatiorls 

PART - 111 
Form 2 

Name of the Transmission Licensee: POWERGRID CORRORATION OF INDIA LTD. 
Name of Region: NORTHERN REGION o 

Name of the Project: Vindhyachal IV TS 
Name of the Transmission Element: 765 kV SIC SASAN VINDHYACHAL pooling station TL :DOC0 :01-JAN-2014 

Transmission Lines 

m e  of S u b - S t  1 Type of 1 Voltage 1 'NO. 
Substation level kV Reactors1 SVC etc (with 

SI.No. 

I 

No. of sAys 

Conventional 
IGISI HVDC 

TerminaY 
HVDC Back 

Name of Line 

Yes/No 

No. I 

Capacity) 

No. of Sub- 
Conductors 

If No, 
~et i t ion 

Date of 
Commercial 

operation 

< a. *' 
Petitioner 

Type of Line 
ACHVDC 

1 Isasan Vindhyachal Pooling Station 

Covered in the present 
petition 

I to Back I L 

SIC or DIC Voltage level 
k\' 

4 AC 765 1 1  6 I 01-JAN-2014 I Yes SIC 

I 

Covered in the present 
petition 

Line Length 
(Km.1 

765 KV Yes/No 

Date of 
Commercial 

operation 

If No, 
petition No. 

132 KV 
& below 

400 K.V 2'20 KV 



Normative Parameters considered For tariff calcrllatiods 

PART - I11 
Form 3 

Name of the Transmission Licensee: POWERGRID CORPORATION OF INDIA LTD. 
Name of Region: NORTHERN REGION 
Name of the Project: Vindliyachal IV TS 
Name of the Transmission Element: 765 kV SIC SASAN VINDHYACHAL pooling station TI, :DOC0 :01-JAN-2014 

Petitioner 

2010-2011 
5 

HVDC Back-to-back stations (Rs lakh per 500 MW) 
Rihand-Dadri HVDC bipote scheme (Rs Lakh) 
Talcher-Kolar HVDC b$i-leescheme (Rs Lakh) 

201 1-2012 
6 

443.00 

1450.00 

Given Below 

Given Below 

15.00 
2.00 

13.20 

System 

. . 

2012-2013 
7 

2011-12 a 

1699.00 

468.00 

1533.00 

2013-2014 
8 

17.481 

11.33 

98.00 

2012-13 

1796.00 

495.00 

1621.00 

2013-14 

8 1.99 

58.57 

41.00 . 
29.28 

1899.00 

523.00 

1713.00 

86.68 

61.92 

43.34 

30.96 

0.635 

0.423 

0.212 

1.111 

0.741 

0.3 18 

553.00 

1811.00 

9 1.64 

65.46 

45.82 

32.73 

0.67 1 

0.447 

0.224 

1.174 

0.783 

0.336 

0.600 

0.400 

0.200 

1.051 . 
0.701 

0.301 . 

2008.00 2122.00 

Single Circuit (Twin &Triple Conductor) 
Single Circuit (Single Conductor) 

U 

Double Circuit (Bundled conductor with four or more sub-'conductors) 

Double Circuit (Twin & Triple Conductor) 
Double Circuit (Single Conductor) 

0.358 

0.179 

0.940 

0.627 

0.269 

0.378 

0.189 

0.994 

0.663 

0.284 



PART-I II 
Form 5A 

Abstract of Capital Cost Estimates and Schedule of Commissionina for the New Proiects- 

Name of Transmission License: POWERGRID CORPORATION OF 1NDIA.LIMITED 

Name of the Project: 

Name of Region: 

SASAN - VINDHYACHAI- POOLING STATION 765 KV SIC LINE UNDER 
TRANSMISSION SYSTEiM OF VIDHYACHAL-IV -RIHAND-Ill 

NORTHERN REGION - I 

Capital Cost Estimates Value in  Rs. Lacs 
Board of DirectorIAgency aproving the Capital Cost Estimates: 
Date of approval of the Capital Cost Estimates 

Price level of approved estimates 
Foreign Exchange rate considered for the Capital Cost estimates 
Capital Cost excluding IDC, FC & IEDC 
Foreign Component, if any (In Million US $ or the relevant currency) 
Domestic Component (Rs. Cr.) 
Capital Cost excluding IDC, FC & IEDC (Rs. Cr.) 
IDC & FC ? 

Foreign Component, if any (In Million US $ or the relevant currency) 
Domestic Comonent (Rs. Cr.) 
Total IDC & FC (Rs.,Cr.) 

of the approved letter should be enclosed. 
'of Capital Cost are to be furnished as per FORM-5B or 5C as applicable. 

3:Wai ls  of IDC & Financing charges are to be furnished as per FORM-16. 

i 

PETITIONER 

. 

@ 

1750.65 

119.15 

Present Dav Cost 

1901.24 

133.20 

Rates of taxes & duties considered 
IEDC 
Capital Cost including IDC, FC & IEDC 
Foreign Component, if any (In Million US $ or the relevant currency) 
Domestic Comonent (Rs. Cr.) - 
Total Capital Cost Including IDC & FC (Rs. Cr.) - 
Schedule of Commissioning 
DOCO-elementwise 

Com~leted Cost * 

192.57 
2062.38 

1750.65 
01-1 2-201 2 
01-01-2014 

22.03 
2056.47 



Break ur, of Construction1 Sur,r,lv I Service Packaaes 
Form SB 

Name of Transmission Licence: POWERGRID CORPORATION OF INDIA LIMITED 
Name SASAN - VINDHYACHAL POOLING STATION 765 KV SIC LINE UNDER 

TRANSMISSION SYSTEM OFVIDHYACHAL-IV-RIHAND-Ill 
Name of Region: -- NORTHERN REGION - I 

SI 
No 

1 

A 

1.0 

I.  1 

1.2 

2.0 

2.1 

2.2 
2.3 

2.4 

2.5 

2.6 

- 
Break Down 

- 
2 

TRANSMISSION LINE: 

PRELIMINERY WORKS 

Design & Engg 

Preliminary investigation, right of way, forest clearance, PTCC, 
general civil works etc. 

Total Prelimminary Works 

TR.2NSMISSION LINE MATERIAL 

Tower Steel 

Conductor 
Evthwire 

Insulators 

Hardware fittings 

Conductor & Earthwire accessories 

As per original 
estimate 

' 3 

17.85 

17.85 

875.54 
273.60 
6.14 

196.21 

72.35 

27.10 

Reasons for variations 

6 

Lower estimated in FR 

Lower estimated in FR 
Lower estimated in FR 
higher Estiamted in FR 

higher Estiamted in FR 

higher Estiamted in FR 

higher Estiamted in FR 

cost (Rs. ) 

As-on COD 
(Actual Cost) 

4 

132.44 

132.44 

491.33 
294.73 
4.98 

1 28.69 

57.48 

16.26 

Liabilities I 
Provision 

5 

- 

438.52 
- 
- 

39.80 

- 
- 



Package Llst 

Name of Transmission Licensee POWERGRID CORPORATION OF INDIA 

Name of the Project: 765ky SIC sasanYindhyacha1 Pool 
Rihand-Ill & Vindhyachal -IV 

Name of Region: NORTHERN REGION - I 
9 

Package List Scope no of LOA NO. Date o 
bids ICBIDC 

B 

765kV SIC Rihand-Vlndhyachal Poollng Ckt.4 Supply 6 DCB C-l5501-L095A-3lG4lNOA- 22/03 
all TIL (Tower Pkg.-P219-MI)& Sasan- 11331 0 
Vindhychal TIL 
765kV SIC Rihand-Vlndhyachal Pooling Ckt.-l Erection 6 DCB C-15501-L095A-3/G4/NOA- 22103 
&I1 TIL (Tower Pkg.-P219-TWOl)& Sasan- 111331 1 
Vindhychal TIL 
Conductor Pkg. P219-CD01 under Supply 3 DCB C-15501 -L075-3lG4lNOA13329 22/03 ' 

Transmission System associated with Rihand- 
111 & Vindhyachal -IV 
DISC Insulators Pkg. P219-IS01 under OFF 4 DCB C-15501 -L075-3lG41NOA-I13371 7/61: 
Transmission System associated with Rihand- Shore 
111 & Vindhyachal -IV supply 

Disc Insulators Pkg. P219-IS01 under On 4 DCB C-15501 -L075-3lG41NOA-1113372 7IGl. 
Transmission System associated with Rihand- Shbre 
111 & Vlndhyachal -IV Service 

% 

1 



PART - In 
Form 6 

Financial package upto COD 

Name of the Transmission POWERGRID CORPORATION OF INDIA LTD. 
Licensee: 
Name of Region: NORTHERN REGION 
Name of the Project: Vindhyachal IV TS 
Name of the Transmission 765 kV SIC SASAN VINDHYACHAL pooling station TL :DOC0 :01JAN-2014 
Element: 
Project Cost as on 1442.37 (Rs. in Lakhs) 
CODl31.03.2009: 
Date of commercial Operation of 01-JAN-2014 
the Transmission element: 

(Rs in Lacs) 

- 

Loans - Domestic 
-- - 

Loans - Foreign 

Total Loans 

Domestic 
Notional 
Total Equity 

l ~ d d  Cap For 2013-2014 614.101 

Transmission Lines 

I I I I I 

INR 
- - - - - - - - - -  

Debt Equity Ratio 
Total Cost 

F i n a n c i a l  P a c k a g e  a s  
appor t ione .d /  Approved  

Currency and Amount 

INR 

1443.67 
~ 

1443.67 

70.00:30.00 
2062.38 

Add Cap For 2013-2014 

c * a* 
Petitioner 

Financial Package as on 
COD 

Currency and Amount 

618.71 

618.71 

70.00:30.00 
1442.37 

Actual I Normative I 

Total 

AsAdmittedonCOD 

Currency and Amount 

INR 
--- 

INR 

1 

INR 

184.23 

614.10 

509.66 
-- 

500.00 
1009.66 

432.71 
0.00 

432.71 

1 
I 

Total Capital Cost with ADDCAP upto 01.04.20d6 2056.47 1 

-- - - - 



Name of the Transmission Licensee: 
Name of Region: 
Name of the Project: 
Name of the Transmission Element: 
COD: 

,- 

Statement of Additional Capitalisation after COD 
I 

POWERGRID CORPORATION OF INDIA LTD. 
NORTHERN REGION I 

Vindhyachal IV TS 
765 k'V SIC SASAN VINDHYACHAL pooling station TL, :DOQO :01-JAN-2014 
01-JAN-2014 I 

PART - I11 
Form 9 

S1.No. 

1 

q-4,. &5F- 
Petitioner 

fl 

Year 

2 
1. 

WorklEquipment Justification as per 
upto cut off date1 beyond cut off date proposed to be capit:alised 1 propose 

5 
2013-2014 

Regulation 
under which 

covered 
6 

Admitted Cost 

7 
TR LME 6 14.10 Palance,~etention & 

Dayments 9 C;) 



Name of the Transmission Licensee: 
Name of Region: 
Name of the Project: 
Name of the Transmission Element: 

Statement of Capital Cost 

POWERGRID CORPORATION OF INDIA LTD. 
NORTHERN REGION 
Vindhyachal IV TS 
765 kV SIC SASAN VINDWACHAL pooling station TL. :DOQO :01-JAN-2014 

Statement of Capital Cost 
(To be given for relevant dates and year wise) 

PART - 111 
Form 9A 

7 
Z 

9c, 
00 

1 

I C) Amount of IDC, FC, FERV & Hedging cost included in C(a) above 
Id) Amount of IEDC (excluding lDC, FC, FERV  e edging cost) incl~ded in C(a) a 

I 

Petitioner 



C 1 

I I I 2 - u e o ~  I 

0s pua g - u e o ~  



Calculation of Depreciation Rate 

PART - I11 
Form 11 

Name of the Transmission POWERGRID CORPORATION OF INDIA LTD. 
Licensee: 
Name of Region: NORTHERN REGION 
Name of the Project: Vindhyachal N TS 
Name of the Transmission 765 kV SIC SASAN VINDHYACHAL pooling station TL :DOC0 :01-JAN-2014 
Element: - 

I R s  in Lacs) 

@,.a .< 
Petitioner 



PART - 111 

Form 12 
Statement of Depreciation 

Name of the Transmission Licensee: 
Name of Region: 
Name of the Project: 
Name of the Transmission Element: 

POWERGRID CORPORATION OF INDIA LTD. 
NORTHERN REGION 
Vindhyachal IV TS I 

765 k'V SIC SASAN VINDHYACHAL pooling station TL, : D O 0 0  :01-JAN-2014 

Depreciation on 
Additional 
Capitalisation 

Rs in Lacs 

19.04 

Financial Year 

1 
Depreciation on Capital 
Cost 

'l - 
\r3 

Petitioner 

Upto2000- 
2001 

2 

Amount of Additional 
Capitalisation 

Depreciation Amount 

Details of FERV 

Amount of FERV on 
which depreciation 
charged - 

2001-2002 

3 

I 

Depreciation Amount 

Deprectation Recovered 
during the year 

Advance against 
Depreciation recovered 
during the year 

Depreciation and 
Advance against 
Depreciation recovered 
during the year 

Cumulative 
Depreciation And 
Advance against 
Depreciation recovered 
upto the year 

614.10 

4.05 

2002-2003 ' 

4 

8 23.09 

23.05 

23.05 

20,03-2004 
I 

5 

2004-2005 

6 

2005-2006 

7 

2006-2007 

8 

2007-2008 

9 



PART - 111 
Form 13 

Calculation of Weighted Average Rate of Interest on Actual Loans 

Name of the Transmission POWERGRID CORPORATION O F  INDIA LTD. 
Licensee: 

'Name of Region: NORTHERN REGION 
Name of the Project: Vindhyachal IV TS 
Name of the Transmission 765 kV SIC SASAN VINDHYACHAL pooling station T L  :DOC0 :01-JAN-2014 
Element: - 

(Rs in Lacs) - 

Particulars Existing 
2008-2009 

IFC (IFC - A LOAN) (31419-00) 

2009-2010 

Gross Loan Opening 
Cumulative Repayments of Loans upto Previous 
Year 
Net Loans Opening 
Add : Drawal(s) during the year 
Less : Repayments(s) of Loans during the year 
Net Loan Closing 

..Average Net Loan - 

Rate of Interest on Loan 
Interest on Loan 

- - 

0% 

2010-2011 

- - 

150.00 

* 

150.00 

150.00 
- 150-00 

3.285% 
4 93 

IFC (IFC - B LOAN) (31419-01) 

2012-2013 2011-2012 

Gross Loan Opening 
Cuniulative Repayments of Loans upto Previous 
Year 
Net Loans Opening 
Add : Drawal(s) during the year 
Less : Repayments(s) of Loans during the year 
Net Loan Closing 

2013-2014 

- - - 

0% 

150.00 

150.00 

150.00 

- - 

0% 

Add : Drawal(s) during the year 
Less : Repayments(s) of Loans during the year 
Net Loan Closing 
Average Net Loan 
Rate of Interest on Loan 
Interest on Loan 

- 

0% 

0% 

FC - BOND (17.01.2013) 

0% 

Gross Loan Opening 100.00 

0% 0% 

3b2.66 
352.66. 

"/8.7% 
< 

30.68 



PART - rn 
Form 13 

Calculation of Weighted Average Rate of Interest on Actual Loans 

Name of the Transmission POWERGRID CORPORATION OF INDIA LTD. 
Licensee: 
Name of Region: NORTHERN REGION 
Name of the Project: Vindhyachal IV TS 
Name of the Transmission 765 kV SIC SASAN VINDHYACHAL pooling station TL :DOC0 :Ol-JAN-2014 
Element: - 
Particulars 

Cumulative Repayments of Loans upto Previous 
Year 
Net Loans Opening 
Add : Drawal(s) during the year 
Less : Repayments(s) of Loans during the year 
Net  Loan Closing 

I 

Existing 
2008-2009 

2009-2010 2010-2011 2011-2012 2012-2013 2013-2014 

100.00 

. '100.00. 



PART - In 
Form 13 

Calculation of Weighted Average Rate of Interest on Actual Loans 

Name of the Transmission POWERGRID CORPORATION OF INDIA LTD. 
Licensee: 
Name of Region: NORTHERN REGION 
Name of the Project: Vindhyachal IV TS 
Name of the Transmission 765 kV SIC SASAN VINDHYACHAL pooling station TL :DOC0 :01-JAN-2014 
Element: - 

(Rs in Lacs) 

particulars Existing 
2008-2009 

2010-2011 2009-2010 2011-2012 2012-2013 2013-2014 



PART - 111 
Form 13A 

Calculation of Interest on Normative Loan 

* 4 
Petitioner 

Name of the Transmission POWERGRID CORPORATION O F  INDIA LTD. 
Licensee: 
Name of Region: NORTHERN REGION 

Name of the Project: Vindhyachal IV TS - 
Name of the Transmission 765 kV SIC SASAN VINDHYACHAL pooling station T L  :DOC0 :01-JAN-2014 
Element: 

Particulars 

1 
Gross Normative Loan - Opening 
Cumulative repayment of Normative Loan upto 
previous year 
Net Normative loan - Opening 
IncreaseIDecrease due to ACE during the Year 
Repayments of Normative Loan during the year 
Net Normative loan - Closing 
Average Normative Loan 
Weighted average Rate of Interest on actual 
Loans 
Interest on Normative loan 

(Rs in Lacs) 
2013-2014 

7 
1,009.66 

1,009.66 
429.87 
23.09 

1,416.44 
1,213.05 

6.0243% 

18.27 

Existing 
2008-2009 

2 

- 

2010-2011 

4 

2009-2010 

3 

2011-2012 

5 

2012-2013 

6 



PART - In 
Form 131 

Loans in Foreign Currency 

Name of the Transmission POWERGRID CORPORATION OF INDIA LTD. 
Licensee: 
Name of Region: NORTHERN REGION 
Name of the Project: Vindhyachal IV TS 
Name of the Transmission 765 kV SIC SASAN VINDHYACHAL pooling station TL :DOC0 :01-JAN-2014 
Element: 

- - 

-. -. _ 
7 

%--- 
Petitioner 



PART - I11 
Form 13B 

Calculation of Interest on Working Capital 

. 
Petitioner 

Name of the Transmission POWERGRID CORPORATION OF INDIA LTD. 
Licensee: 
Name of Region: NORTHERN REGION 
Name of the Project: Vindhyachal IV TS 
Name of the Transmission 765 kV SIC SASAN VINDHYACHAL pooling station TL :DOC0 :01-JAN-2014 
Element: 

(Rs in Lacs) 

- - - - - - - -  - - 

2011-2012 

6 

2009-2010 

4 

Existing 
2008-2009 

3 

S1.N 
0. 

1 
1 
2 
3 
4 
5 
6 

2012-2013 

7 

2010-2011 

5 

Particulars 

2 
0 and M Expenses . 
Maintenance Spares 
Recievables 
Total Working Capital 
Rate of Interest 
Interest on Working Capital 

2013-2014 

8 
0.34 
0.61 

44.54 
45.49 
13.20 
1.50 



PART - 111 
Form 14 

Draw Down Schedule for Calculation of IDC & Financing Charges 

Name of the Transmission POWERGRID CORPORATION OF INDIA LTD. 
Licensee: 
Name of Region: NORTHERN REGION 
Name of the Project: Vindhyachal IV TS 
Name of the Transmission 765 kV SIC SASAN VINDHYACHAL pooling station TL :DOC0 :01-JAN-2014 
Element: 

(Rs in Lacs) 

. 

Draw Down Schedule for Calculation of IDC & Financing Charges 

SI.No 

SI.No. 

Quarter n(C0D) Drawn Down 

Particulars Quanhun In 
Foreign 

Currency 
7 

Exchange Rate 
on Draw 

Down Date 

Quarter 1 

Amount In 
Indian Rupee 

Quantum In 
Foreign 
Currency 

Quarter 2 . 

Quantum In 
Foreign 

Currency 

Exchange Rate 
on Draw 

Down Date 

Amount In 
Indian Rupee 

Exchange Rate 
on Draw 

Down Date 

Amount In 
Indian Rupee 



PART - IIX 
Form 14 

Draw Down Schedule for Calculation of IbC & Financing Charges 

Name of the Transmission POWERGRID CORPORATION OF INDIA LTD. 
Licensee: 
Name of Region: NORTHERN REGION 
Name of the Project: Vindhyachal IV TS 
Name of the Transmission 765 kV SIC SASAN VINDHYACHAL pooling station TL :DOC0 :01-JAN-2014 
Element: . 

(Rs in Lacs) 
Draw Down Schedule for Calculation of IDC & Financing Charges 

The project has been hrnded through domestic loans and foreign loans allocated from the common pool based on the phasing of expenditure and IDC has been booked accordingly. As 
the loans are allocated from common pool, quarter wise drawl is not furnished. 

S1.No 

SI.No. 

2.2 
- ' 

Quarter n(C0D) Quarter 2 Drawn Down 

Particulars 

Indian Equity Drawn 

Total Equity Deployed 

Amount In 
lndian Rupee 

'1 SL.7 10~ 
'i 3bd.h 

Quantum In 
Foreign 

Currency 

Exchange Rate 
on Draw 

Down Date 

Amount In 
lndian Rupee 

Quantum In 
Foreign 

Currency 

Exchange Rate 
on Draw 

Down Date 

Quarter 1 

Quantum In 
Foreign 

Currency 

. - 

Exchange Rate 
on Draw 

Down Date 

Amount In 
lndian Rupee 



INDEX 

I Name of the Company 

Name of the Project : 

I ~ a m e  of the Tmnsmission Element : 

POWRGRID CORPORATION OF INDIA LTD. 

Vindhyachal I V  & Rihand I11 
I 

765 kV  SIC SatnaCwalior cict-1,765 kV  DIC Rihand III- 
Vindhyachal 

Name of Region: Norlhem Region 
PART-111 

Checklist of Forms and other information/ documents for tariff filing for Transmission System 

I~orm-14 l ~ r a w  Down Schedule for Calculation of IDC & Financing Charges \yes I 

Form No. 
Form-1 
FORM-1A 
FORM-2 
FORM-3 
FORM- 4 
FORM-5 

FORM-SB 
FORMdC 
FORMdD 
FORM- 6 
FORM- 7 
O R M - - 8  - - 

Tariff Filing Formats (Transmission) 
Summary Sheet 
Calculation of Return on Equity 
Details of Transmission Lines and Substations 
Normative Parameters considered for tariff calculations 
Details of Foreign loans 
Abstract of Admitted Cost for the existing Projects 
Abstract of  Project Cost Estimates and Schedule of  Commissioning for 
,the new Proiects 
Break-up of Project Cost for Transmission System 
Break-up o'f Constructjon/Supply/Sevice packages 
Details of elementwise cost 
Financial Package upto COD 
Details of Project Specific Loans 
D e t a i l r o f A l l o c a t i o n - - o f - a r p o w t e - l o a n s t o p  
elements 
Statement of Additional Capitalisation after COD 
SL+~_~R: c p i ~ !  CGS a; E; k ~ 1 ; 5  
Financing of Additional Capitalisation 
statement of ~epreciation 
Calculation of Depreciation Rate 
Calculation of Weighted Average Rate of Interest on Actual Loans - 
Calculation of Interest on Loans 
Calculation of Interest on Working Capital 

. 

Form-14A 

Tick 
Yes 
Yes 
Yes 
Yes 
- Not Applicable and hence not enclosed - 

' - ~ o t  ~pplicable and hence not e'ndojed - 

FORM-9 
M~M-oa 
FORM- 10 
FORM- 11 
FORM- 12 
FORM-13 
FORM- 13A 
Form 138 - 

Yes 
Yes 
Yes 
Yes 
- Not Applicable and hence not endosed - 

- - ~- ~- - 

Not Applicable and hence not enclosed - 
Yes 
.* 
I es 
Yes 
Yes 
Yes 
Yes 
Yes 
Yes 

I .  I ' " 

Actual Cash expenditure 

Tick 

- Not Applicable - 

I 

Other Information/ Documents 

1 

- 

- Not Applicable and hence not endosed - 

SI. No. 

1 

3 

Information/Document 

Certificate of incorporation, CeLtif1cate for Commencment of Bus~ness, 
Memorandum of Assoc~abon, & Amcles of Association ( For New Pmject(s) 
sehlp by a company mahng tanff appllcabon for the first tlme to CERC) 

Regionwise and Corporate audited &lance Sheet and Profit & LOSS Accounts 
with all the Schedules & annexures for the new Transmission System & for the 
re!?vant years. 

6 

7 

Consolidated Balmcesheet of PCAVHtGRID & Regional 
Balance sheet o f  NR for N 2012-13 shall be submitted 
sh0ttly 

1 

Copies of relevant loan Agreements 
- 

-- - -- - 

copies of the approval of  Competent Authority for the Capital Cost and 
Financial package. 
Copies of the Equity participation agreements and necessary approval 
for the foreign equity. 

8 

Enclosed 

contribution by GOI,(69.42%) & OMERS (30.58%) 

Copies of the BPTqmA with the beneficiaties,if any 

Detailed note giving reasons of time and cost over run, if applicable. 

Enclosed 

-Not Applicable - 

Any other relevant information, (Please specify) -Not Applicable - 


